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Norms COmmktee Minutes of the Mee‖ ng No8/AM-19-20 dt15 01 2020
Sh‖ Hardeep singh,Addl DGFT

丁he following Members ofthe Committee were presentin the mee‖
ngi―

(i)   Shtt Nand Lal,Consukant,Department oflndustnal POlicy and POlicy

(ii) Shri Shaish Kumar, Consultant.

(iii) Shri D.N. Mathur, Consuttant.

The committee first considered the minutes of the Norms committee Meeting No.7t2o for confirmation andconfirmed the same without any change.

Note:-

ln certain cases the decision of the Norms committee refers to the Recommendations/observations receivedfrom the concerned rechnical Authority in earlier cases of similar products. A icanneo copy of suchdocuments is placed at the end of the Minuteg, Tlg.scanned coiy uploaded is to be accepted. The U. o. No./ O.M. No. of the scanned copy is reflected in the Minutes. ' )

under the Chairmanship of

Decision: The committee considered the c!r:e as per agenda and noted that the reply of deficiency letterfurnished by the firm has been sent to Sh. sK for p'rovioi"ng tnl comments. sh. S.K. observed that the replygiqt is not complete. They again raised the deficrency. Fiial reminder to be issued. The case is re-listed for26.02.2020

Llc No 0310797024 dated 02 07 2015

futls anum?g inaustries p\rtftd, Vadodara -
F No 01/83/50/458/AM19/DES― lV
RLA No 34/24/40/00047/AM19
Lic No 3410044341 dt19 072018

Decision: The Committee considered the case as per agenda and decided to call the
hearing on 26.02-2020 as complete reply to all quaries not submitted. The case is re-listed

Case No M-426
NC No 08/19-20
Date i15 01 2020

Case No M-424
NC No 08/19-20
Date i 15 01 2020

Decision: The Committee
hearing on 26.02.2020 as

Case No M-427
NC No 08/19-20
Date i15 01 2020

M/s Omtech Chemlcallndust‖es Pvt Ltd Mumbai
F No 01/83/50/600/AM16/DES― lV
RLA No 03/95/40/253/AM16

firm for personal

for26 02 2020

considered the case as per
reply of firm was incomplete.

agenda and decided to call for the firm
The case is re-listed for 26.02.2020

for personal

F No 01/83/50/456/AM19/DES― IV
RLA No 34/24/40/0046/AM19
AA No 3410044340 dt19 07 2018

M/s. Bitumag Industris pvt.Ltd, Vadodara

RLA No 34/24/40/0048/AM19
Lic No 3410044342 dt19 o7 2018
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Decision: The Committee considered the case as per agenda and decided to call for the firm for personal
hearing on26.02.2020 as reply to D/L is incomplete. The case is re-listed for 26.02.2020.

Case No M-428
NC No 08/19-20
Date 1 15 01 2020

M/s Bitumag lndustrls Pvt Ltd,Vadodara
F No 01/83/459/AM19/DS― iV
RLA No 34/24/040/0044/AM19
AA No 3410044343 dt19 07 2018

Decision: The Committee considered the case as per agenda and decided to call for the firm for personal
hearing on26.02.2020 as reply to D/L is incomplete. The case is re-listed for 26.02.2020.

Case No M-429
NC No 08/19-20
Date 115 01 2020

M/s Ste‖ ing Auxilianes Pvt Ltd,Mumbal
F No 01/83/50/395/AM19/DES― IV/
RLA No 03/95/040/660/AM18
Lic No 0310821821 dated 21 06 2018

Decision: The Committee considered the case as per agenda and noted that the reply of deficiency letter
furnished by the firm has been sent on 04.11.2019 to Sh. SK for providing the comments which is awaited.
Sh. S.K. observed that the reply of D/L is not complete. They again raised the deficiency. Final reminder
issued to the firm on 05.02.2020. The case is re-listed for 26.02.2020.

Mli. Sterting Auiitiaries pvt Ltd., fVf umUa
F No 01/83/50/394/AM19/DES― IV
RLA No 03/95/040/0783/AM18
Lic No 0310821823 dated 21 06 2018

Decision: The Committee considered the case as per agenda and noted that the reply of deficiency letter
furnished by the firm had been sent to Sh. SK for providing the comments which is awaited. The case is re-
listed for 26.02.2020.

M/s Ste‖ ing Auxilianes Pvt Ltd,Mumbal
F No 01/83/50/748/AM19/DES― IV
RLA No 03/95/040/668/AM18
AA No 0310824325 dt09 01 2018

Decision: The Committee considered the case as per agenda and noted that the reply of deficiency letter
furnished by the firm had been sent to Sh. SK for providing the comments which is awaited. The case is re-
listed for 26.02.2020.

M/s Shitallndust‖ es Pvt Ltd:Gularat
F No 01/83/50/567/AM16/DES― lV
RLA No 08/24/040/105/AM16
AA No 0810135687 dt17 07 2015

Decision:- The Committee considered the case as per agenda and noted that the reply of deficiency
furnished by the firm had been sent to Sh. SK for providing the comments which is awaited. The case
listed for 26.02.2020.

ｅ
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Case No M-433
NC No 08/19-20
Date:15012020

M/s Vishnu Chemicals Limled,Hyderabad
HQ F No 01/83/050/00130/AM19/
RLA No 09/24/040/00385/AM18/
Licence No 0910065659 dt,10112017

Decision: The Committee considered the case as per agenda and decided to defer consideration of the
for want of information from the firm. D/L issued by DPllT. The case is re-listed for 26.02.2020.

Case No M-430
NC No 08ノ 19-20
Datei 15 01 2020

Case No M-431
NC No 08/19-20
Datei 15 01 2020

Case No M-432
NC No 08/19-20
Date:15012020



Case No M_434
NC No 08/19…20
Date i 15 01 2020

Decision. The Committee considered the case as per agenda and decided to defer the case. File has been
sent to T.E (S.K) for comments. The case is re-listed for 26.02.2020..

M/s Acrysil Llmited,Mumbal
HQ F No 01/83/50/0073/AM18/DES― IV
RAF No 03/94/040/1043/AM17
AA No 0310811375 dated 22 02 2017

Decision: The committee considered the case as per agenda and decided to ratify the norms as under:-

.RA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS
COMMITTEE.

M/s Acrysil Limlted,Mumbal
HQ F No 01/83/50/74/AM18/DES― IV/Pt
RA F No 03/94/040/01044/AM17
Lic No 0310811376 dt 22 02 2017

Decision: The committee considered the case as per agenda and decided to ratify the norms as under:-

M/s Unitop chemicals Pvt Ltd,Mumbal
HQ F No 01/83/50/660/AM18/DES― IV
RLA No 03/95/040/0871/AM18
Lic No 0310818633 dated 19 01 2018

Case No M-435
NC No 08/19-20
Date1 15 01 2020

Export ltem ＸＱｔ

一
lmport ltem Qty

Kitchen Sinks/Basins with or without
accessories (lmport ltem Sr. no. 10 -
Plumbing Kits Content on Net to Net
Basis in Export ltem)

(Excluding weight of Plumbing Kit)

442505 300Kg Coated Silica 378226 8Kq
Fumed S‖ lca 215 5Kq
Trimethylol Propane
Trimethacrylate (Tri m/Tm ptma)

2595 0Kg

Piqments 1002 6Kq
Peroxide( D i la u royl Peroxid ( L P)
Bis(4-+-Butylcyclohexv)

2025 0Kg

Tlenium Dioxide― 丁lo2 3238 1Kq
Polymethyl      Methacrylate

(PMMA)
26180 3Kg

Methyl Methacrylate 101265 2Kg
Hardner and Laquar 227 28Kq
Plumbing Kit Nettto Nett

Case No M-436
NC No 08/19-20
Date:15012020

Export ltem Qty lmport ltem Qty
Kitchen Sinks/Basins with or without
accessories (lmport ltem Sr. no. 10 -
Plumbing Kits Content on Net to Net
Basis in Export ltem)

(Excluding weight of Plumbing Kit)

442505 300Kg Coated Silica 378226 8Kq
Fumed S‖ lca 215 5Kq
Trimethylol Propane
Trimethacrylate (Tri m/Tm ptma)

2595 0 Kg

Piqments 1002 6Kq
Peroxide( Di lau royl Peroxid ( LP)
Bis(4-+-Butvlcvclohexv)

2025.OKg

丁itenium Dloxide― Tlo2 3238 1Kq
Polymethyl      Methacrylate

(PMMA)
26180 3Kg

Velbyl Metぃ o9fylo19 10126512Kg

堕■0王型d Lttuar_
Plumbing Kl

≧ 塾 _血__
Nettto Nett
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RA concerned may take necessary actiOn

COMMITttEE

4

under Para 4.7 of HBp as per above decision of NORMS

Case No M-437
NC No 08/19-20
Date:15012020

Decision: The committee considered the case as per agenda and decided to defer consrderation of the case
for want of information from the firm. D/L dated 24.02.2020 issued by DGFT. The case is re-listed for
26.02.2020.

Decision: The committee considered the case as per agenda under Para 4.06 of HBp 2015-20 and decided
to ratify the Ad-hoc norms as under: -

Export ltem: - Granite Monuments, as per photographs given in the application.

lmport ltem: - Rough Granite Blocks

Quantity:- 1.22MTlMT content of granite in the export product.

Note:'The quality, specification, colour etc. of granite should match in import & export items.

I1_"_o1"9r!ed may take necessary action under Para 4.06 of HBP 2o1s-20 as per above decision of
NORMS COMMITTEE.

Case No M-439
NC No 08/19-20
Date:15012020

M/s Kirllndustrles Ltd,Ahmedabad
HQ F No 01/83/50/1124/AM19/DES― IV
RA F No 03/24/050/01124/AM19
Lic No 0810144200 dt 01 01 2019

Decision: The Committee considered the case as per agenda and decided to defer consideration of the case
for want of information from the firm. D/L dated 24.02.2020 issued by DGFT. The case is re-listed for
26.02.2020

M/s. JJ Plastalloy Pvt. Ltd. Varanasi
HQ F No 01/83/50/0025/AM15/DES― IV/Pt
RA F No 15/24/040/00011/AM14
Lic No 1510021384 dt 28 02 2014

Decision:The Committee considered the case as per agenda and decided to remove the condition as
requested by the firm which was imposed in meeting No.15/83 dated 07.01.2015 against the export
description (Containing. 15+ 1% Tafmer, 15+1% Vistamaxx and 70+1% Calcium Carb-onate) based on
shipping bill submitted by the firm. All other conditions of norms ratified earlier in Norms Committee M. No.
15/83 dated 07 .01 .2015 will remain unchanged.

RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS
COMMITTEE.

M/s Ki‖ lndustlies Ltd,Ahmedabad
HQ F No 01/83/50/508/AM19/DES― lV
RA F No 08/24/040/00190/AM19
Lic No 0810143387 dt 06 09 2018

Case No M_438
NC No 08/19-20
Datei 15 01 2020

M/s Mulavar Pvt Ltd,,E「 ode
HQ F No 01/83/171/27/AM20/DES― IV

Case No M¨ 440
NC No 08/19-20
Date i 15 01 2020



Decision: The committee considered the case as per agenda and decided to remove the condition asrequested by the firm which was imposed.in meeting "No.05/83 
dated 16.0g.2018 against the exportdescription (containing' Polypropylene Granu.les -231.7'6 uaseo on shipping bi[ submitted by the firm. AItother conditions of norms ratified earlier in Norms committee M. No. 05/g3 dated 16.0g.201g will remainunchanged.

It.:-gfggled may take necessary action under Para 4.7 of HBp as per above decision of NoRMSCOMMITTEE.

Decision: The committee considered the case as per agenda and decided to remove the condition asrequested by the firm which was imposed in meeting 
-No.05/83 

dated 16.0g.201g against the exportdescription (Containing.. LLDPE -231 .7o/o) based on shipf ing bilt submitted by the firm. Ail other conditions ofnorms ratified earlier in Norms Committee M. No. 05/83 dateld 16.08.201g wili remain unchanged.

I^11 :g:L"grned may take necessary action under Para 4.7 of HBp as per above decision of NoRMS
COMMITTEE.

Case No M_441
NC No 08/19-20
Date i 15 01 2020

Decision: The committee considered the case as per agenda and decided to defer the case for examiningthe request of the firm. File sent to Sh. Mathur. The casels re-listed for 26.02.2020.

Decision: The Committee considered the case as per agenda and decided to defer the case for examining
the request of the firm. File sent to Sh. Mathur. The'casels re-listed for 26.02.2020.

M/s Aimco Peslcides Ltd,Mumbal
HQ F No 01/83/171/0030/AM20/DES― IV/
RA F No 03/94/040/00409/AM20
Lic No 0310831157dt 22 08 2019

Decision: The Committee considered the case as per agenda and decided to ratify the norms as under:-

M/s. JJ etastattoyFvt. ttd. Varanasi
HQ F No 01/83/50/0319/AM19/DES― lV/Pt
RA F No 15/24/040/00o01/AM14
Lic No 1510018997 dt 09 o5 2013

Case No M-442
NC No 08/19-20
Datei 15 01 2020

M/s. JJ Plastalloy Pvt. Ltd. Varanasi
HQ F No 01/83/50/0323/AM19/DES― IV/Pt
RA F No 15/24/040/00011ノ AM14
Lic No 1510018740 dt 22 03 2013

Case No M-443
NC No 08/19-20
Date i 15 01 2020

M/s AgttsOIlndぬ 戸面面 ,¨ ご
HQ F No 01/83/50/01176/AM19/DES― IV/Pt
RA F No 09/24/040/00415/AM19
Lic No 0910067109 dt 24 01 2019

Case No M-444
NC No 08/19-20
Date:15012020

Mノs Ag‖sOIlndia Pvt Ltd,HydeF[肩百
「

~~

HQ F No 01/83/50/01175/AM19/DES― IV/Pt
RA F No 09/24/040/00485/AM19
Lic No 0910067110dt 24 01 2019

Case No M-445
NC No 08/19-20′
Date 115 01 2020
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ltem pty
CHLORPYRIPHos METHYL
TECHNICAL 98%MIN

:I1lpOrI I【 errl Qty
l kg NATCP 85%MIN 0 873kg

00-DIMEttHYL THiO PHosPHORYL
CHLORIDE 98 5%MIN IDMTC)

0.600kg

MEttHYL ALCOHOL 0 575kg
ETHYLENE 21C 0 60kg

RA concerned may take necessary action under para 4.7 of HBpcommittee on repeat basis of Norms committee dated 14.0g .2019.
as per above decision of Norms

興 やm Qty lmport ltem
壁Chlorpyriphos 48% EC lLtrs ChlorpyrlphOs ttechnica1 98%W/W Min 0.506 kg

Ennulsifiers 0.064 Kg
Solvent Cix(c-9) 0.499 Kg

RA concerned may take necessary action under Para 4.7 of HBp as per above decision of NormsCommittee.

階βttT機旭:鬼y濡1'認:3鸞 d
RA F No 03/94/040/0526/AM19
Lic No 0310823954dt 24 09 2018

Decision: The Committee considered the case as per agenda and decided to defer the case andrepresentation being fonrarded to Sh. Mathur for examination. the case is re-listed for 26.02.2020.

Decisioni tthe Committee cOnsidered the case as per agenda and decided to defer consideratlon of the
case for want Ofinformation from the firm D/L dated 24 02 2020 issued by DGF丁

 丁he case is re― listed for
26.022020

階F高:鶴棚;lTtt」穐思性もIりβ:「

Case No M-447
NC No 08/19-20
Date:15012020

RA F No 32/24/040/007AM18
RA F No 32/24/040/014AM18
Lic No 3210078172 dt l1 05 2017
Lic No 3210078218 dt 14 07 2017

Decisioni The cOmmittee considered the case as per agenda for enhancement Of the quantity of import
items The Committee decided to maintain status quo with no enhancementin norms issued vide Alleeting

No 3/83 dated 15 06 2018

NC No 08/19-20
Date i 15 01 2020

M/s Aimco Peslcideζ  Ltd,Mumbal
HQ F No 01/83/171/0029/AM20/DES― IV
RA F No 03/94/040/01074/AM20
Lic No 0310827647dt 12 03 2019

Decision: The committee considered the case as per agenda and decided to ratify the norms as under:-

Case No M-448
NC No 08/19-20
Date i 15 01 2020

階ど諸暑1脚1明鬼期冊満昌Jv

Case No M-449
NC No 08/19-20
Date i 15 01 2020

Case No. M- 446



Case No M-450
NC No 08/19-20
Date:15012020 RA F No 07/24/040/0042/AM12

Lic No0710079106dt 10052011

贈呂::&屋,晶濾 lL昇ダ提ま鵬β:J°
re

Decisioni tthe COmmittee cOnsidered the case as per agenda and decided to defer consideration of the

case for want Ofinformation frOm the firm D/L dated 19 o2 2020 issued by DGF丁
,firm being asked to submit

a copy Of shipping b‖ ltO verlfy exportitem The case is re― listed for 26 02 2020

Case No M-451
NC No 08/19-20
Date i15 01 2020

M/s Acmechem Ltd.,Gujarat
HQ F No 01/83/50/0858/AM17/DES― IV/Pt
RA F No 02/24/040/0185/AM17
Lic No 0210207244 dt l1 01 2017

Decision: The Committee considered the case as per agenda and decided to call for application with
Appendix 4E. The case was deferred for examining the reqrLst of the firm. File sent to Sh. Mathur. The case
is re-listed for 26.02.2020.

Case No M-452
NC No 08/19-20
Date i 15 01 2020

階ξぽ閉胤鵠
HQ F No 01/83/50/347/AM19/DES― IV/
RA F No 50/24/040/014/AM18
RA F No 50/24/040/013/AM18
Llc No 5010002408 dt 02 04 2018
Lic No 5010002409 dt 02 04 2018

DecisiOni tthe Commltee
examining the request of
26022020

considered the case as per agenda and decided
the firm. File sent to TE (DNM) for comments.

to defer these cases for
The case is re-listed for

階β認嗣指儡 祠

Decision:丁 he Commltee
examinlng the request of

26022020

HQ F No 01/83/50/345/AM19/DES― IV/
HQ F No 01/83/50/346/AM19/DES― lV/
RA F No 50/24/040/023/AM15
RA F No 50/24/040/024/AM15
RA F No 50/24/040/025/AM15
Lic No 5010002198 dt 28 04 2015
Lic No 5010002199 dt 28 04 2015
Lic No 5010002200 dt 28 04 2015

considered the case as per agenda and decided to defer these cases
the firm. File sent to TE (DNM) for comments. The case is re-listed

ｆＯ

ｂ

Decisioni The cOmmittee consldered the case as per agenda and decided to defer consideration of the
case for want Ofinformation from the firm D/L dated 18 02 2020 issued by DGFT tthe case is re―

listed for
26022020

Case No M-453
NC No 08/19…20
Datei 15 01 2020

Case No M-454
NC No 08/19-20
Datei 15 01 2020

M/s Rubamin Ltd.,Gujarat
HQ F No 01/83/50/0067/AM20/DES― IV/
RA F No 34/24/040/0400/AM19
Lic No 3410045077 dt 25 04 2019

7
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M/s Rubamin Ltd,Gujarat
HQ F No 01/83/50/0065/AM20/DES― IVノ
RA F No 34/24/040/0407/AM19
Llc No 3410045075 dt 25 04 2019

Case No M-455
NC No 08/19-20
Date:15012020

Decisioni tthe Commltee consldered the
case for want ofinformatlon from the flrm

26022020

case as per agenda
D/L dated 18 02 2020

and decided to defer consideration of the
issued by DGFT. The case is re-listed for

Case No M-456
NC No 08/19-20
Date:15012020

M/s Vidhi Speciality Food lngredients Ltd,Mumbal

HQ F No 01/83/50/1349/AM19/DES― IV/
RA F No 03/95/040ノ 0972/AM19
Lic No 0310825687 dt 17 12 2018

Decision: The committee considered the case as per agenda and decided to ratify the norms as under:-

丁ARTRAZINE ANlLINE

DIMETHYL ACEttYL SUCCINAttE

SODl∪ M NI丁 RI丁 E

RA concerned may take necessary action under Para 4.7 of HBP as per above decision of Norms
Committee

Case No M-457
NC No 08/19-20
Date i 15 01 2020

Case No M-458
NC No 08/19-20
Date i 15 01 2020

M/s Vidhi Speclality Food lngredients Ltd,Mumbal

HQ F No 01/83/50/753/AM19/DES― IV/Pt
RA F No 03/95/040ノ 0881′AM19
Lic No 0310825270 dt 28 11 2018

Decision: The committee considered the case as per agenda and decided to ratify the norms as under:-

ALL∪ RA RED(F00D RED 17)C.l.N016035 l Kg PARA CRESIDINE

BEttA NAPHttHOL

SODIUM NITRITE

SODA ASH

RA concerned may take necessary action under Para 4.7 of HBP as per above decision of Norms
Committee

M/s Vidhi Speciality Food lngredients Ltd,Mumbal

HQ F No 01/83/50/604/AM19/DES― IV/Pt
RA F No 03/95/040/0475/AM19
Lic No 0310823156 dt 20 08 2018

Decision: The committee considered the case as per agenda and decided to ratify the norms as under:-

Item

SODI∪ M Nl丁 RI丁 E

0 512Kg

PARA CRESIDINEALLURA RED(F00D RED 17)C.|.N016035

8

Export ltem Qtv lmport ltem Qtv
l Kg 0 508Kg

0 426Kg

SODA ASH 0 570Kg

0 315Kg

Qtv lmoort ltem Qtv
l Kg 0 500Kg

BEttA NAPHttHOL 0 512Kg

0 210Kg
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SODA ASH 0 740Kg

RA concerned may take necessary action under Para 4.7 of HBP as per above decision of Norms
Committee

Case No M-459
NC No 08/19-20
Datei 15 01 2020

Mノs Anhantlntermediates(Madras)Pvt Ltd,Chennal
HQ F No 01/83/50/1305/AM19/DES― lV/Pt
RA F No 04/24/040/0183/AM18
Lic No 0410163784 dt 12 12 2017

Decision: The committee considered the case as per agenda and decided to defer the case for examrningthe request of the firm. File sent to sh. s.K. The case is re-listed for26.02.2020. .r

The committee consider.ed the case as per agenda and decided to defer the case for examrning the request
ZL'X;:;i, 

Frle alonswith replv of D/L iuinisneo by the-firm sent to Sh Mathur ih" 
"rr" is re-risted for

Case No M_460
NC No 08/19-20
Date:15012020

M/s DNS ttne chemicals&LaboratOnes Pvt Ltd,MumbJ
HQ F No 01/83/50/835/AM16/DES― IV/
RA F No 03/94/040/0412/AM16

…

08807 d lo o9 2015

9
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Office of Directorate General of Foreign Trade
New Delhi -0

ⅣIEETING NUⅣIBER

Para 4。 7 Decision(DRAFT)

:8/83-ALC1/2019 ⅣIEETING DATE:15.01.2020

ICase No.:5/7/83-ALC1/2019  Party Namc:」 J.PLASTALLOY Mcet No/Date:8/83-

IPVT LTD,             IALC1/2019
115.01.2020

HQ Filc

:01/83/050/00419/A3/120/

Decision : D/L dt. 2.12.2019 has been issued. Reminder
25.03.2020.

case No.:73/8/83-ALCI/2019 :PartyName:FARCOM cABLE Mcct No/Datc:g/g3-

:RLA Filc

l:15/24/040/00008/AM13/

Lic No/Datc:1510018068

2812.2012

to be issued tthe case

Status:Case
Deferred

Dcfcr
Datc:25.03.2020

is relisted on

12

ISYSTEMS PRIVATE

ILIMITED,

IRLA Filc

ALC1/2019
15.01.2020

Lic.No/Datc:0710097675

Status:Case

Dcftlrred

DcfcrIHQ Filc

101/83/050/00537/AM20/

IDeclslon:Rcnllndcr lssucd

relistcd On 26.2.2020

107/24/040/00133/AM14/       .22.08.2013              1Datc:26.022020

to f1111l on l l.2.2019 fOr hard cOpy of application.Thc casc is

Status:Case
Deferred

CaseNo.:4/7/83-ALCI/2019 ParryNamc:JJ.PLASI'ALLoy MccrNoiDatc:gig3-
PVT.LTD, ALC1/2019

15.01.2020

1器晶掲59∞側AM劉  itち漏::υ∞∞νAⅦ″ けど鼎副Я0021m2蹴ち5憫2∽ 01
‐ IDecision:D/L dt 2 12 2019 has been issued Reminder to be issued tthe case is relisted on‐

125032020

|  ICase No.:520/1/83-ALC1/2019 1Party Namc:INDIAN

‐                    IADDITIVES LIMITED

I  IHQ Filc               lRLA File
101/83/050/01352/AM19/

IDecision:Thc Committc(

104/24/040/00037/AM16/

idered the

Mcct No/Datc:8/83-

ALC1/2019
15012020

Lic.No/Datc:0410160498

12052015

Status:Case
Approved

Dcfer Date:

n : I nc Uommlttcc consldered the case as per agenda and decidcd to ratify the norms as under
Export ltem Qty lmport ltem Qty
OLOA 224-CALCIUM SALT O「
MANNICH BASE ALKYL PHENOL―
LUBRICATING OIL ADDITIVE

58 500MT DODECYL PHENOL[ALKYL
PHENOL〕

18 837MT

SLAKED LIME 1.404MT

14
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IRAconcemedmayね

Case No.:400/1/83‐ ALC1/2019 Pany Namc:LINIttЁ b Mubl  Mcttヽ 3/Datc18た エ
ICHEM PvT.LTD.        IALC1/2019

■5.012020

ILic No/Datc:0810135648
115072015

Status:Case
Deferred

i Dcfer
,Dutc:26.02.2020

:status:Case
Deferred

IDefcr

lDatc:26.02.2020

Thc casc ls

Status:Case
Deferred

Status:Case
Deferred

HQ Filc

:01/83/050/01232/AM19/

Decision:File with DPHT.

| ‐Case No.:403/1/83-AIフ C1/2019

HQ File

:01/83/050/01235/AM19/

HQ Fllc

:01/83/050/01260/AM19/

IHQ Filc

:01/83/050/01257/AM19/

I{LA Filc Lic.No/Datc:03t}7g63:lg
:03/9510401001 18/AM t 6/ 03.06.2015

The case is relisted on 26.2.2020.

Party Namc:INDO COLCHiM Meet NolDatc:g/g3_
PVT. LIMITI]D ALCI/2019

15.01.2020

RLA Filc

:08/24/040/00o961ヽM16/

Decision :Reminder issued to f11111 0n l l.2.2019 fOr hard copy of applicatiOn..
rclisted on 26.2.2020.

‐  ase No.:422/1/83-ALC1/2019 Party Namc:DYNAMIc

l                     INDUSTRIES LIMITED,

17 1HQ FI`              
‐
良LAriiさ

| .:01/83/050/01254/2へ M19/    :08/24/040/00144/AM16/

Case No.:428/1/83-ALC1/2019 Party Namc:ARIES DYE

ICHEM INDUSTRIES,

Decision:D/L letter issuc On 21.H.2019 and RemiAと もl icttel iζζic on
rclisted On 26.2.2020.

Mcct No/Datc:8/83-     status:case
ALC1/2019          Deirred
15.01.2020             1

ticヽきもittibttibijζ恵
`」

 15`fcr
1708.2015 ‐Datc:26022020

18.2.2020.The casc is

Mcct No/Datc:8/83¨

ALC1/2019
15.012020

Lic No/ηDatc:o810135905  1Dcfcr
20082015 IDatc:2602.2020

18.2.2020.Thc casc is

IMcct No/Datc:8/83-

IALC1/2019

115.01.2020

Lic.No/Date:101oo59254 Dcfer
124 08 2015             Date:26022020

lctter issue On 18.2.2020.The casc is

RLA File

:08/24/040/00085/Aふ /116/

RLA Filc

:10/24/040/00033/AM16/

Dccision:D/L letterissuc On 21.H.2019五 五さ良さふilaさ liさ ttcr i`ζ tc 6n
rclistcd On 26.2.2020.

ICase No.:425/1/83¨ALC1/2019 Party Namc:BOs NATURAL
IrLAVORS PVT LTD―

―

―

ツ^

ー

ー

ー

‐

一

‐Dccision:D/L lettcr issuc On13.H.2019 ind良

`hinと

も,
lrclisted On 26.2.2020.

IT IS A DISPERSANTS WHIcH     ~
SOLUBILIZE SLUDGE OR INHIBIT THE
FORMULATION OF ENGINE SLUDGE
PRECURSORS

FILttER AID[DIATOMACEOUS

EARTHl
0 585MT
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|~で1::｀ル432た
'j3ム

ニёlたbil l五五パ鳥よMЁ6責MANi  M8&責。/D農ぬた工  もi:品ёl:`
‐  |                    IINDUSTRIES LTD,        ‐ALC1/2019         1Deferred

101o品     
ヽ
通 A品

‐
―  幌 鶏網 まぬ品 h鮨 :さ轟

―
:01/83/050/01264/AM19/   .:o8/24/040/00208/AM16/   lo6 10 2015       1Date:2602.2020

1 1Decision:D/L lcttcr issuc 8五 13.li.2626a五と良さ轟轟a81i`ttcr iζζi8。 ni患12.2026十五e caζ

`1:
l  rclistcd on 26.2.2020.

|  ICase No.:63/1/83-ALC1/2019 1Party Namc:HERIiAё Ё     IMcciヽ 3/Ditt:8た 」:    ISiitiζ :む 1:ι
l                     INDUSTRIES PRIVATE    IALC1/2019         1Deferred

lLIMITED.              15.01.2020           1

.H HQRk        lRLA嵐 お        ―ふし、3/Diι :b8ibぬ 64`bも efci
1 101/83/050/00895/AM19/   1:08/24/040/00172/AM16/    lo6.H2015        1Datci26.02.2020

1  1Decision:Casc is dcferrcd repOrt awaitcd from cOnccmcd RA.Thc casc ls rclistcd On

‐  ‐26.2.2020.

Case No.:66/I/83-ALCI/2019 parry Name:HERITAGE Mccr No/Datc:g/g3- Status:Case
INDUSTRIES PRIVATE ALC|/2019 DeferredLIMIT-ED. $.01.2020

12 HQ Filc RLA litc Lic.No/Date:0810 i 36465 Defcr
:01/83/050/00898/AM 19l :0812410401001731AM16/ 06. 1 1.2015 Datc:26.02.2020

P_":ir:gl :Case is deferred report awaited from concerned RA. 'l'he case is relisted on
26.2.2020.

case No.:56/1/83-ALCI/2019 party Name:MEGHMANI Mcct No/Darc:g/g3_ Status:Case
INDUSTRIES LTD, AL.Ct/2Otg Deferred

15.0t.2020

13 HQ Filc RLA Fitc Lic.No,/Date:0810136567 Defer
:01/83/050/00888/AM 19/ :08/24/040/002811AM161 24.1\.2015 Date:26.02.2020

, Decision :D/L letter for hard copy issued on 13.11.2019 and Reminder letter issued on
15.2.2020. The case is relisted on 26.2.2020.

' case xo.:sagrils: -1llcttzots'p"Jy N"rr.,coLoRCoN ASI; Mect No/Datc:8/83- siuiu*C;r; -
PRIVATE LIMITED ALCU2O|} Deferred

t5.0t.2020

tla HQ,Iile RLA Filc :Lic.No/Dat e:1j1000621 Defer
:01/83i050/01380/AM 19/ :11124/040/00076lAlr-16l ,24.11.20t5 Date:26.02.2020
Decision :D/L dt. 13. I I .2019 issued for hard copy rcminder to be issued. The case is relisted
on26.2.2020.
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Case No.:442/1/83-ALC1/2019 Party Namc:PRAGATIPACK  Mcct No/Datc:8/83-

(IhlDIA)PVT LTD         IALC1/2019
1                           '15.01.2020

「
|

ILic No/Datc:0910062906 1Dcfcr
‐27.11 2015             1Datc:2602.2020

DPⅡT.The casc is rclistcd On

汗
Mcct No/Datc:8/83-

Al′ C1/2019
15012020

16 HQ File IRLA File

108/24/040/00303/AM16/

Lic.No/Date:0810136641 1Defcr

03.12.2015 IDate:26.02.2020

Decision :D/L letter hard copy issued on 15. tl.20lg and Reminder letter issued on 18.2.2020.
The case is relisted on26.2.2020.

IHQ Filc

l:01/83/050/01274/AM19/
IRLA File

109/24/040/00498/AM16/

Status:Case
Deferred

,Status:Case
rDeferred

IDecision:Hard cOpy rcccivcd frOm the irln ilc with:
126.2.2020.

ICase No.:42/1/83-ALC1/2019 Party Namc:MEGHMANI
I                     INDUSTRIES LTD,

:01/83/050/00874/AM19/

Case No.:213/1/83-ALC1/2019 1Party Namc:OMNIIMPEX

,PRIVATE LIMITED。 ,

,17 HQ File :RLA File
101/83/050/01045/AM19/      103/95/040/00635/AM16/

IDecision:Hard cOpy rcceived frOm the flrln D/L

.on 26.2.2020.

RLA Filc

103/95/040/00636/AM16/

&bcing cxanlincd by l｀ E

Mect No/Date:8/83-

ALC1/2019
15.01.2020

ILic.No/Datc:0310801207 1Defer
18.12 2015             1Datc:26.02.2020

being issucd by TE(SK).The Case is relisted

Case No.:214/1/83-ALC1/2019 1Pa“ y Namc:OMNIIMPEX
IPRIVATE LIMITED,

18 HQ File
:01/83/050/01046/AM19/

1)ccision :Rcply reccived

on 26.2.2020.

ёl品 3ヽ::ウ′i/8jLALё i/26ij ll五1,ヽa島8:AMTЁtt bヤЁ   IMもしtヽ8,D:ic:8た j:
ICHEM INDUSTRIES       ‐ALC1/2019
1                           ‐1501.2020

Mcct No/Datc:8/83-

ALC1/2019
15.012020

Lic No/Date:0310801210
118.12.2015

(SK)for cOmments.The

Status:Case
Deferred

Status:Case
iDeferred

Dcfer
;Date:26.02.2020

case is relisted

:

|

:19 :RLA File

108/24/040/00312/AM16/

Palty Name:ABHINAV
INDUSTRIES

RLA Filc

:08/24/040/00331/AM16/

‐Mect No/Datc:8/83-

IALC1/2019

115.01.2020

Lic No/Datc:0810136964

106.012016

Status:Case
Deferred

Status:Casc

Deferrcd

Dcfcr

Datc:2602.2020

HQ Filc

:01/83/050/00839/AM19/

l  iCase No.:34/1/83-AI」 C1/2019

120

1  HQ Filc
l  :01/83/050/00866/AM19/

Lic No/Date:0810136942 :Dcfer

05.01.2016 ,Datc:26.02.2020

Decision:E)/L lctter issucd On 13.11.2029 and ltcIIninder letter issued On 15.2.2020.The casc

is rclistcd On 26.2.2020.



14

‐Decision:E)/L lcttcr issucd On 13.11.2029 and Rcllnindcr lctter issucd On 15.2.2020.Thc casc

is relisted On 26.2.2020.

Case No.:94ll/83-ALCI/2019 party Namc:AMTEX DyE Mccr No/Dare:g/83- Status:Case
Deferred

21 HQ File
:01/83/050/00926/AM19/

23 HQ Filc
101/83/050/00854/AM19/

CヽHEM INDUSTRIES

‐RLA File

108/24/040/00313/AM16/

RLA File

:08/24/040/00420/AM16/

Party NamciVANSHI

.CHEMICALS PVT.LTD.

IRLA Filc

:03/95/040/00050/AM17/

ALC1/2019
15012020

Mcct No/Date:8/83-   istatus:case
ALC1/2019         1Deferred
1501.2020             1

Lic No/Datc:0810137589 1Dcfcr

Lic No/Datc:0810137017 1Dcfcr

18.01.2016 IDatc:26.02.2020

Decision:D/L lcttcr issucd On 28.11.2019 and ltcnlinder icttcr issued On 15.2.2020.The casc

is rclisted On 26.2.2020.

Case No.:19/1183-ALCL/2019 parry Namc:ROHAN DyES
AND INTERMEDIATES LTD.

22 Hq nit. RLA Firc
:01/83/050/00851/AM19t':08/24/040t0045t/AMt6t

Decision :Hard copy received file to be sent'IE(DNM).

Case No. :22l I 183- A.LCI /2llg f arty Namc:tvtEGHMANI
INDUSTRIES LTD,

01.04.2016

′
「 hc casc is relistcd On

Mcct No/Date:8/83-

ALC1/2019
‐15.012020

Lic No/Datci0810137627

0604.2016

II)ate:26.022020

26.2.2020.

Status:Case
‐DeFerred

lDcfer

Datc:2602.2020

Status:Case
lDeferred

Decision:D/L lctter issued On 13.11.20 19 and Rcllllinder lettcr issued On 1 5.2.2020.The casc

is relisted On 26.2.2020.

24

Case No.:209/1/83¨ ALC1/2019

HQ Filc

:01/83/050/01041/AM19/

Parり Name:КEF
INFRASTRUCTURE INDIA
PVT LTD

RLA File

Mcct No/Datc:8/83-   lstatus:case

‐ALC1/2019         1Deferred
1501.2020             1

Lic.No/Datc:0310804135  1Dcfer

‐25.04 2016             1Date:2602.2020

Mcct No/Datc:8/83-     ‐status:Case
ALC1/2019          1Deferred
15.012020             .

1′ic No/Datc:0710109769  1)cfer

Decision:D/L lettcr issued On 31.12.2029 and Renlindcr letter issued on 15.2.2020.The case

is rclistcd On 26.2.2020.

ICase No.:24/1/83-ALC1/2019
 ヽ |

: |

251責
OFiit
:01/83/050/00856/AM19/      :o7/24/040/00037/AM17/      o3.05.2016             

‐Datc:26.022020

Decision:E)/L lcttcr issucd On 15.2.2020 for hard copy… ′
「 hc casc is rclistcd On 26.2.2020.

爾‐
２６
iCase No.:105/1/83¨ALC1/2019 1Party Namc:ATUL LIMITED, Mcct No/Date:8/83-

ALC1/2019
15.01.2020



HQ Filc

:01/83/050/00937/AM19/

Decision:Lctter issucd

Case No.:522ll/83-ALCI/2019 Parrv Narnc:OIU:N

27 HQ File

IHYDROCARBONS PRIVATE
ILTD

IRLA File
:01/83/050/01354/AM19/      1o4/24/040/00027/AM17/

Decision:Hard cOpy rcccivcd and D/1フ lcttcr issucd on
14.2.2020 The casc is rclisted on 26.2.2020.

15

RLA Filc

:52/24/040/00078/AM16/
Lic.No/Datc:5210041886 ‐Dcfcr
09.05.2016 Date:26.022020

to f1111l fOr hard cOpy on 14.2.2020.The casc is relisted on 26.2.2020.

Mcct No/Datc:8/83-

ALC1/2019
15.012020

Status:Case
Deferred

Datc:26.02.2020

Lic.No/Date:0410161882 1Dcfer
.09.05.2016

21.1.2020 and reminder issued on

29 HQ File

29 HQ Filc
:01/83/050/00860/AM19/

IHQ File

101/83/050/00862/AM19/

RLA Filc

RLA Filc

:08/24/040/00309/A■ /116/

RLA Filc

:13/24/040/00026/AM16/

Lic.No/Datc:0510398465
:01/83/050/008581ヽM19/      .:o5/23/040/00047/AM17/       11.052016

Decision:E)/L lettcr issued On 13.11.2019 and Rcrninder letter issued on

is relisted on 26.2.2020.

Case No.:26/1/83-ALC1/2019 Party Namc:INTERNATIONAL Mcct No/Datc:8/83-

PIuNT-0_PAC LTD        ALC1/2019
1501.2020

‐Status:(3ase

Defcrred

lDefcr

IDatc:26.022020‐

14.2.2020.′ I｀he casc

Mcct No/Datc:8/83-

ALC1/2019
15012020

Lic No/Date:0810137951 1Defcr

1905.2016              1Datc:26.022020

renlinder issued on 14.2.2020..1｀ he

Status:Case
Deferred

Status:Case
Deferred

ILic.No/Datc:3010103796 1Dcfer
10606.2016 Datc:26.02.2020

Case No.:28/1/83¨ ALC1/2019 Party Namc:KHYATI
ICHEMICALS PVT LTD

Status:Case
'Deferred

IDecision:E)/L issucd On 13.11.2019 fOr hard cOpy and

lcasc is relisted On 26.2.2020.

ICase No.:30/1/83¨ ALC1/2019 Palty Name:UMANG BOARDS‐ Mect No/Datc:8/83-
|                    ‐PVT.LTD,             ‐ALC1/2019

115.012020
30

Lic No/Datc:1310048252 ‐Dcfcr
24.05.2016 Datc:26022020

Decision:Lctter issucd tO f11111 0n 14.2 2020 fbr hard cOpy.1｀ hc case is relisted On 26.2.2020.

Case No.:534/1/83¨ ALC1/2019 Party Namc:MODERN      Mcct No/Datc:8/83-
_ IINSECTICIDES LIMITED   IALC1/2019

115.012020

摯
IHQ Filc             :RLA Fllc
101/83/050/01366/AM19/   1:30/24/040/00010/畑 117/

I)ecision :Hard copy o[application received.'l'11 (DNM) to examine & expedite comments.
The case is relisted on26.2.2020.
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132 1HQ Filc

‐  101/83/050/00864/AM19/

IRLA Filc

:08/24/040/00416/AM16/

Case No.:32/1/83¨ ALC1/2019 Pany Namc:AMTEX DYE
CHEM INDUSTRIES

Mcct No/Datc:8/83-     lstatus:Case

ALC1/2019          1Deferred
15012020             1

Lic No/Datc:0810138124 
‐
Defcr

07.06.2016             Datc:26022020

on 13.11.201 9 and Rclnindcr lcttcr

Status:Case
Deferred

Status:Case
Deferred

Decision :D/L letter for hard copy of application issued
issued on 14.2.2020. The case is relisted on26.2.2020.

Case No.:76/1/83¨ ALC1/2019 1Pa=y Name:INDUSTRIAL    Mcct No/Datc:8/83-

,FILTERS&FABRICS P.    IALC12o19
1LIMITED.,         15.01.2020

33 1HQ Filc              itA Fiiき         ~  ~titi、 6わよiさ :iiib6,§ ,6」  5さ fer
101/83/050/00908/AM19/   1:11/24/040/00004ハ M16/   o806.2016       1Date26.02.2020

1調性7:.努身粗よ:繋∫肌limI朔:洲
dOn ti・ 2前σ五五a Rem油諄お品

Case No.:503/1/83-ALC1/2019 1Party Namc:TEX YEAR     Meet No/Datc:8/83-

IINDUSTRIAL ADHESIVES  IALC1/2019
,PVT LTD             15 01.2020

34 HQ Pilc RLA Filc
:0r/83i050/01 33stAM1s/ ,:03p5rc40/002s1/AMt7/ ,t;'.#:#,?"'031080s812 S1fii.ru.or.ro^
Decision : D/L letter for hard copy of application issued on I 3. l1 .2019 and Reminder letter
issued on 14.2.2020. The case is relisted on26.2.2020.

35 HQ Filc RLA Filc Lic.No/Datc:0310g06066 Dcfcr, :01/83/050101331/AMl9l :03/951040/00263lAM|Zl tt.07.2016 Oate':Ze .OZ.ZOZO

Decision :D/L letter for hard copy of application issued on 13. I I .2019 and Reminder letter
. issued on 14.2.2020. 'l-he case is relisted on26.2.2020.

Case No.:505/1/83-ALC1/2019 1Party Namc:UPL LTD.

Case No.:507/1/83-ALC1/2019 Party Namc:UPL LTD.

HQ Filc              lRLA Filc
:01/83/050/01339/AM19/   103/95/040/00284/AM17/

Lic.No/Date:0310806193 1Defer

1307.2016

Mect No/Datc:8/83-

ALC1/2019
1501.2020

Mcct No/Datc:8/83-

ALC1/2019
15.01.2020

Status:Case
Deferred

Status:Case
Deferred

Datc:26022020

|

136

|

, Decision : Hard copy of application rcceived.'lE (DNM) to examine & expedite comments.'fhe case is relisted on26.2.2020.
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Pany Namc:MODERN
IINSECTICIDES LIMITED

Case No.:535/1/83-ALC1/2019

HQ Filc RLA Filc
101/83/050/01367/AM19/      :30/24/040/00018/AN417/

‐Decision:E)/L lettcr fOr hard cOpy of applicatiOn issued

issued On 14.2.2020.′
「 hc case is rclisted On 26 2.2020.

Case No.:410/1/83¨ ALC1/2019 Party Namc:JJ PLASTALLOY
PVT LTD

HQ File IRLA Filc
101/83/050/01242/AM19/      115/24/040/00009/AM17/

Mcct No/Datc:8/83-

ALC1/2019
15.01.2020

Lic No/Datc:3010103820 1Dcfcr

i2208.2016             1Datc:26.02.2020

on 20.12.201 9 and Renlindcr lctter

Mcct No/Datc:8/83-

ALC1/2019
1501.2020

Lic No/Datc:1510022112

29.082016

Status:Casc
Deferred

Status:Case
lDefcrred

lDcfcr

‐Datc:2602.2020

Decision :D/L issued for shipping bill to bc submittcd by firm. Letter issued
and reminder to be issued. 'I'he case is relisted on26.2.2020.

on 28.11.20191

Status:Case

Status:Case
Approved

Case No.:162/1/83-ALC1/2019 1Party Namc:EURECAT INDIA ‐Mcct No/Datc:8/83-
‐                    ‐CATALYST SERVICES PVT  ALC1/2019          1Deferred    l
l  l                     :LTD                  15 01 2020          1           1

139 10ri8   
‐

    1良 LA ritt         ti`.、 3/Dtti`:」 41664お ケ3 158晃i   
‐

|

| 101/83/050/00994/AM19/   1:34/24/040/00183/AM17/   o4.10.2016       1Datc:26.02.20201

1 1Decision:/L lcttcr fOr hard cOpy ofapplicatiOn issucd On13.H.2019 and Rcminder lettcr   l
l  ,SSuCd On 14.2.2020.1｀hc casc is rclistcd On 26.2.2020.                                |

ICasc No.:51/10/83-ALC1/2018

IHQ Filc

l:01/83/050/00771/AM19/

IDecision:Thc cOmmittcc
las undcri―

Party Name:FLOW TECH
.CHEMICALS PVT.LTD.,

IRLA File
l:05/23/040/00314/AM17/

IMcct No/Date:8/83-

:ALC1/2019

115012020

Lic No/Date:0510400252 1Dcfer Date:

125.10.2016              1

considercd thc case as per agenda and decided to ratify the norms
i40

:RA concemed may
IColllllnittcc.

takc necessary action undcr Para 4.7 of HBP as per above decision of Norms

ICase No.:135/1/83-ALC1/2019 Party Namc:RUSHIL DECOR  Mcct No/Datc:8/83-

ILTD

IRLA File

IALC1/2019
115.012020

1Lic No/Date:0810139220

Status:Case
Deferred

Defer
Date:26.02.2020

is relisted on

141 IHQ File
:01i83/050/009671AM191 :08t24/040t00338tAM17 r ,06.12.2016

Decision :case is deferred report awaited from concerned RA. The case
26.2.2020.

Export Item Qty Import Item Ωty
CHLORINAttED PARAFFINS

{Ch10rine content 46-50%)

1500000kg PARAFFIN(C10-C20) 840000kg
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|  ICase No.:447/1/83-ALC1/2019 Party NamciPREMIER

I  1                    lSTARCH PROCUCTS PVT
I  ‐                    ILTD

42 1HQ File              lRLA Filc
:01/83/050/01279/AM19/      :07/24/040/00303/AM17/

Dccision:E)/L letter fbr hard cOpy of applicatiOn issued

l  issucd On 14.2.2020.´ I｀he case is relisted On 26.2.2020.

Case No.:`0/1/83‐ ALC1/2019 1Party Namc:NECTAR CROP  Mcct No/Datc:8/83-    status:Case
lSCIENCES PVT LTD      ALC1/2019          1Deferred

15.01.2020             1

Lic No/Datci091 0064540 1Dcfer

2912.2016 I)ate:26.02.2020

Decision:E)/L dt.20.12.2019 reply reccived from thef11111.

case is relisted On 26.2.2020.
File to be sent TE (DNM). The

Status:Case
Deferred

43 1HQ Filc
:01/83/050/00892/AM19/

44 HQ Filc
:01/83/050/00996/AM19/

HQ Filc

:01/83/050/00997/AM19/

46.HQ Filc
1  101/83/050/00998/AM19/

RLA Filc

:09/24/040/00478/AM17/

RLA Filc

:34/24/040/00272/AM17/

RLA Filc

:34/24/040/00264/AM17/

RLA Filc

:34/24/040/00267/AM17/

Mcct No/Datc:8/83-     lstatus:Case

‐ALC1/2019        1Deferred
15.012020             1

1Lic No/Date:0710110816 ‐Dcfer
2012.2016             Date:2602.2020

on 13.11.201 9 and Rcrnindcr lettcr

Mect No/Date:8/83-

ALC1/2019
15.01.2020

Lic.No/Datc:3410042820 1Dcfer

04.01.2017 Datc:26.022020

Rcnlindcr lcttcr

Case No.:164/1/83‐ ALC1/2019,Party NameiMUDRIKA

ICERAMICS(I)LTD

Decision :D/L letter for hard .opy of application issued on l3.l I .2019 and
issued on 14.2.2020. The case is deferred & relisted on26.2.2020.

Case No.:165/1/83¨ ALC1/2019 Party Name:PHILODEN
IAGROCHEM P LTD

Lic No/Datc:3410042876  1Defcr

20.01.2017

Mcct No/Datc:8/83-

ALC1/2019
15.01.2020

Mect No/Date:8/83-

ALC1/2019
15.01.2020

Status:Case
Deferred

Datc:26.022020

Status:Case
Deferred

:Date:26.022020

145

Decision :D/L letter for hard copy of application issued on 13. 11.2019 and Reminder letter
issued on 14.2.2020. ]'he case is deferred & relisted on26.2.2020.

|  ICase No.:166/1/83-ALC1/2019 Party Namc:PHILODEN
:AGROCHEM P LTD

Lic.No/Datc:3410042877 1Defcr

20.01.2017

Decision :D/L letter for hard copy of application issued on 13.1 1.2019 and Reminder letter
issued on 14.2.2020.'fhe case is deferred & relisted on26.2.2020.
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Case No.:69/1/83-ALC1/2019 Party NamciSUYAS責

AYURVEDA
IMcet No/Date:8/83-

ALC1/2019
15.01.2020

Status:Case
Deferred

147 HQ Filc              RLA「 ilc         
‐

   LitiNo/Dat`15'16b4'iケ 7 1bι fei
: 101/83/050/00901/AM19/   1:52/24/040/00o74/AM17/    1o.o22017        1Date:26.02.2020

,鷺嶽留;嶽t度lξき:ぷ:唆霊品品由勧19anattnd諄温relistcd On 26.2.2020.

Case No。 :72/1/83-ALC1/2019 Party Name:ASSOcIATED   Mcct No/Datc:8/83‐

COLOURSINDUSTRIES PVT ALC1/2019
LTD

‐RLA Filc

:08/24/040/Oo445/AM17/

IRLA File

108/24/040/005H/AM17/

15.01.2020             1

Lic.No/Datc:0810139826 1Detr

,Status:Case
Deferred

IDatc:26.02.2020

Reminder letter

Status:Case
Deferred

,Status:Case

Deferred

IDatc:2602.2020

1.2019 and Rcnlindcr lcttcr

'status:Case

,Deferred

,Defer

,Date:26.02.2020 

"Reminder letter

Status:Case
Deferred

101/83/050/00904/AM19/

HQ File

:01/83/050/00907/AM19/

Decision :D/L letter
issued on 14.2.2020.

148 1HQ File

03.03.2017

Case No.:173/1/83-ALC1/2019 Party Namc:EIDUPONT

INDIA PVT LTD

Case No.:75/1/83¨ ALC1/2019 Party Namc:AMTEX DYE   Meet No/Datc:8/83-

ICHEM INDUSTRIES      IALC1/2019
■5.012020

Decision :D/L letter for hard copy of application issued on 13. ll.2019 and
issued on 14.2.2020. 'rhe case is deferreri & relisted on 26.2.2020.

‐49

Mect No/Date:8/83-

ALC1/2019
15.01.2020

HQ Πk         RLA hi`         Ёiも、。/Ditt:」4166430'9 bcti
:01/83/050/01005/AM19/   1:34/24/040/00358/AM17/    ‐15.03 2017        Datc:26022020

:調性8徴」謝侃緊器:ぶ∬貯訛:fw現 .:ち l::L'∝
うattd Rc面五acrぉ1諄

Lic.No/Date:0810140109 1Dcfer

19.042017

for hard copy of application issued on 13.1
fhe case is deferred & relisted on26.2.2020.

:

お1
1

case No.:54211183-ALCIl20l9 ,party Name:vlc INDUSTRIES, Mcet No/Datc:g/g3_
ALCIt20ll9

nq nle RLA Fle '|5i.:ir'ffi",riroooooos

;01/83/050/01374/AMtgt :t7 /24r040r00006/AM 18/ 26.04.2017

Decision :D/L letter for hard copy of application issued on 13. ll.2ol9 and
issued on 14.2.2020. The case is deferred & relisted on26.2.2020.

case No.:81/l/83-ALCI/2019 parry Namc:AMTEX DyE Mcct No/Datc;g/g3-
CHEM INDUSTRIES ALCII2OI}

,15 .0t .2020
HQ Filc               iRLA Filc              tic.ヽ も1/1)atc:0810140229 ‐Dcfcr
:01/83/050/00913/AM19/   1:o8/24/040/00013/AM18/   104.05 2017        Date:26.02.2020

152
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Dn :D/L letter for hard copy of application issued on 13.I 1.2019 and Reminder letter
on 74.2.2020. 'fhe case is deferred & relisted on26.2.2020.

HQ File

:01/83/050/01375/AM19/

on :D/L letter for hard copy of application issued on 13.ll.2}lg and Reminder letter
on 14.2.2020. 'fhe case is deferred & relisted on26.2.2020.

Mcct No/Datc:8/83-

ALC1/2019
15012020

:08/24/040/00516/AM17/

:Hard copy received frm the firm and file with TE(DNM). The case is relisted on

55 HQ Filc              lRLA Filc
:01/83/050/00992/AM19/      134/24/040/000431ヽ M18/

ILic.No/Datc:3410043206 1Dcfcr

‐Case No.:160/1/83-ALC1/2019

26.2.2020.

22 05 2017         1Date:2602.2020

:Hard copy received from the firm file with DPIIT. 'I'he case is deferred & relisted

Party Name:SATYAM
COMPOSITES PVT.LTD.

Mcct No/Date:8/83-   IStatus:case

lALC1/2019          1De■ rred
115.012020             1

1Lic.No/Datc:08101405 H IDcfer

116.06 2017             1Date:26.02.2020

:Case is deferred report awaited from concerned RA. The case is deferred & relisted

Mcct No/Datc:8/83- Status:Case
Approved

IHQ Filc               RLA Filc              Lic.No/Datc:0310814926
:01/83/050/01094/AM19/       :03/94/040/00288/AM18/       131.07.2017

ALC1/2019
15.012020

一　
　
爾 iCase No.:543/1/83¨ALC1/2019 Party Namc:VIC INDUSTRIES,IMcct No/Datc:8/83- iStatus:Case

tDeferred

RLA Filc               Lic.Noノ Date:1710006617 1Dcfcr
Datc:26.022020

Case No. : 82/l I 83 - ALCI I 2019, Party Name : MEGHMANI

:Mcet No/Datc:8/83-

IALC1/2019
1501.2020

54 1HQ Filc

101/83/050/00914/AM19/

′InlDUSTRIES LTD,

RLA Filc

rStatus:Case
Deferred

Defcr
.Datc:26.02.2020

Status:Case
Deferred
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^ Decision : The committee considered the case as per agenda and decided to ratify the norms
as under:-

Export Item Qty Import item Qty
PEG 7 (Glyceryl

Cocoate)
1.Okg Glycerine 0.1526kg

Coconut Fatty Acid 0.5180kg
Ethylene Oxide 0.3463kg

HDPE Granules As per Packing
Policy

lRA concemed may take nccessary action under Para 4.7 of HBP as per above decision of Norms
Committcc.

Case No.:54511/83-ALCll20l9 Parry Name:ESTEEM Meet No/Datc:8/83- Status:Case
INDUSTRIES PRIVATE     ALC1/2019 Deferred

5g HQ Filc
:01/83/050/01377/AM19/      117/24/040/00047/AM18/      122.08.2017 Datc:2602.2020

Decision :D/L letter for hard copy of application issucd on 13. I I .201 9 and Reminder letter
issued on 14.2.2020. 'l'he case is deferred & relisted on 26.2.2020.

|  ICase No.:303/1/83-ALC1/2019 Party Name:HUBERGROUP   Mcct No/Datc:8/83-    istatus:Case
IINDIA PRIVATE LIMITED  IALC1/2019
1                           115.012020

11)eferred

159 1HQ Filc               iRLA Filc              Lic.No/Datci03 1 081 6281 1Defer      l
l  101/83/050/01135/AM19/      :03/94/040/00516/ノ Mヽ18/       1010.2017              1Datc:26.0220201

1 1bttiき 16蓋

´
ibtt i&tさi foi llard`86,も r五|liit品 81 iζζ

`さ`6五

i」 lii.ウёiう轟と良
`“

i五五ιlittti l
‐  issued On 14.2.2020.´ I｀he case is defcrrcdだ%rclistcd on 26.2.2020.                        |

|  ICase No.:242/1/83-ALC1/2019 1Party Name:STERLING     IMcct No/Datc:8/83-    Status:Case
l  ‐                    IAUXILIARIES PVT LTD    IALC1/2019          1Deferred    l

15.01.2020             1             1

1019蕊:1ふi鳳 lζ  l協ζl,il:鳥i晨詰j~普驚究十通艤iあ“忠:洩,ぁちふ
|  IDecision:Hard copy reccived from thc flrln.D/1ン issued on 21.1.2020 and rernindcrissued on l
‐  114.2.2020.Thc casc is dcfcrrcd 2%rclistcd on 26.2.2020.                                 |

|  ICase No.:217/1/83¨ ALC1/2019 1Party Namc:SBL COLORTECH IMcct No/Datc:8/83-    IStatus:Case  l

■      1鳳
VATE ЫMTED, 1鵠

1器   Fettrd l

61 HQ File              lRLA Filc             titiヽ 。/Datさ :b3ibtti``4恵  158fcr      l
l  101/83/050/01049/AM19/      103/95/040/00561/AM18/       31 10 2017              1Datc:26.0220201

1  1Decision:E)/L13.11.2019 fOr hard copy issucd and rernindcr dt.14.2.2020 issued to f11111.    ‐

I  The case is defelTed 2を relisted on 26.2.2020.

ILIMITED

IRLA Filc

15012020             1

Lic No/Datc:1710006656 'Dcfer
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62 1HQ File              RLA Filc             Lic.No/Datc:0310816801 1Dcfcr
l:01/83/050/01047/AM19/    1:03/95/040/00589/AM18/     06H.2017          Datc:2602.2020

Status:Case
Deferred

:DlL 13.1 1 .2019 for hard copy issued and remind er dt. 14.2.2020 issued to firm.
case is deferred & relisted on26.2.2020.

Decision : 'l'he committee considered the case as per agenda and decided to ratify the norms
on the written recommendation of Deptt. of DPIIT U.O No. P-47}lll377l2Ol9TSW
06-01.2020 uploaded alongwith these minutes or as applied by the firm whichever is

under para 4.07 of IIBP Vol.l . fhe letter signed by Technical Authority have been
at the end on this document.

I Caζ
`責
“

16ι,1たJ襲二ё1/201う
,arty N五五ciЁRO五十二

|  I                    JOINTINGS LTD.
1641                 1

1  1HQ Filc               lRLA Filc
l 101/83/050/00938/AM19/    :o5/23/040/00291/AM18/

Mcet No/Datc:8/83-

ALC1/2019
15.01.2020

ILic No/Datc:0510404543

08.11.2017

ICHEMICALS AND CROP   ‐ALC1/2019
PROTECT10N LTD, 1501.2020

IHQ File

101/83/050/00944/AM19/

IParty Name:HINDUSTAN
ICORK

IRLA Filc

105/23/040/00289/AM18/

IMcct No/Datc:8/83-

IALC1/2019
115012020

ILic No/Datc:0510404535  1Defcr Date:

107.11.2017              1

Status:Case
Approved

,Status:Case

Approved
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IDecision:The cornlnittcc cOnsidercd thc case as per agcnda and decidcd tO ratify thc nolllls

:as undcr:

Export Item Qty I Item Qty
NAM Jointing Sheets

of other mineral

substances

Grade(NAM37/
NAM37C/NAM37FX/
NAM39/NAM391/
NAM39HARD/
NAM39SKM/NAM49/
NAM200)

lkg 1 Acry10nitrile Butadiene Rubber

Khumo Grade KNB35H/N230S/
NBR3280

0.1272kg

3 Cellulose pulp / Arbocel ZZ8/1,-G 0.318kg

5 Bleached Hard Wood Craft Pulp 0.053kg

NAM Jointing sheets

of other mineral

substances

Grade(NAM37Stee1/

NAM39
Steel/NAM49Steel/

NAM200Steel}

lkg l Acrylonitrile Butadiene Rubber

Khumo Grade KNB35H/N230S/
NBR3280

0.1272kg

3 Cellulose pulp / Arbocel ZZ8/1,-G 0.318kg

5 Bleached Hard Wood Craft Pulp 0.053kg

NAM」 ointing Sheets

of other mineral

substances

Grade(NAM32/
NAM32CR/NAM42GF/
NAM45CF/NAM30
/NAM30Y/NAM31/
NAM33)

lkg l Acrylonitrile Butadiene Rubber

Khumo Grade KNB35H/N230S/
NBR3280

0.1484kg

2 Aramid Pulp 0502/Kevlar Pulp

8F982
0.053kg

4 Rockwool Mineral Fibres/Rockseal

RS440/Rockseal RS480
0.212kg

NAM Jointing Sheets

of other mineral

substances

Grade(NAM32Stee1/

NAM42GF
Steel/NAM45CF Stee1/

NAM30Steel/
NAM30Y Steeり

lkg l Acry10nitrile Butadiene Rubber

Khumo Grade KNB35H/N230S/
NBR3280

0.1484kg

2 Aramid Pulp o502/Kevlar Pulp

8F982
0.053kg

4 Rockwool Mineral Fibres / Rockseal
RS440/Rockseal RS480

0.212kg

RA conccrned may takc neccssary action under Para 4.7 of HBP as per above decision of Norms
Committee.

| ICase No.:288/1/83-ALC1/2019 Party Namc:AICA        Mect No/Datc:8/83-    status:Case
i ‐                  LAMINATESINDIA      ALC1/2019         ‐Deferred

165 1HQ Filc

PRIVATE LIMITED        15 01.2020

RLA Filc Lic No/Datc:0510404549 1Dcfcr

1  101/83/050/01120/AM19/      1:05/23/040/00299/AM18/      108.11.2017              1)ate:2602.2020

1 1Decision:Casc is dcfcrrcd rcport awaited from cOncemed RA.The case is deferred&relisted

l  lon26.2.2020.
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Decision :l'he firm has been surrendered the Advance authorisation to RA Ahmedabad ItA
Letter dt 10 01 

!1020 
H1nce 

lhe 
case 

11 
withlraw11,from the agenda.

IF話

血動 血 ムLC1/20b l曲
認 記

瓢血

66 1HQ Flit   

‐
            lRLA llit    ~   ~ ~

1 101/83/050/00939/AM19/    1:08/24/040/00219/AM18/

RLA File

:15/24/040/00009/AM18/

Case No.:113/1/83¨ ALC1/2019 Party Namc:PARIJAT
INDUSTRIES(INDIA)
PVT.LTD,

ILic.No/Date:0810141277  1Dcfer Datc:

109.11.2017              1

Status:Case
Deferred

Lic.No/Datc:1510022139 1Dcfer

‐Mcct No/Datc:8/83-

:ALC1/2019
‐
15.012020

:Status:Case

Withdrawan

IDate:26022020

Case No.:409/1/83¨ AI」C1/2019 Party Namc:JJ PLASTALLOY Mcct No/Datc:8/83-
PVT LTD              IALC1/2019

15012020

71HQ File
101/83/050/01241/AM19/ 1511.2017

IDecision:Hard copy rcccived frOm thc f1111l fllc sent to DPⅡ
′
「 Thc casc is dcferred&relisted

lon 26.2.2020.

,Status:Case
Deferred

63 HQ Filc RLA Filc

:03/94/040/00284/AM18/
Lic No/Datc:0310817130 1Dcfcr

:01/83/050/01222/AM19/ 17.112017 Datc:26022020

Decision :D/L letter for hard copy of application issued on 13.11.2019 and Reminder letter
issued on 14.2.2020. The case is deferred & relisted on26.2.2020.

:01/83/050/00945/AM19/

iStatus:case
l)eferred

Dcfcr

lDatc:2602.2020

Decision :D/L letter for hard copy of application issued on 19. ll.2019 and Reminder letter
issued on 14.2.2020. 'l'he case is deferred & relisted on26.2.2020.

Case No.:390/1/83-ALC1/2019 Party Namc:BANKIM PLAST IMcct No/Datc:8/83-

PVT LTD.             ‐ALC1/2019
15.01.2020

Mcet No/Datc:8/83-

ALC1/2019
15.01.2020

69 HQ File IRLA File

l:05/24/040/00378/AM18/

Lic.No/Datc:0510404680

22.11.2017

ICase No.:41`/1/83-AIフ C1/2019 Party Namc:J.J.PLASTALLOY IMcct No/Datc:8/83-
PVT LTD              IALC1/2019

115.01.2020

Status:Case
Deferred

70'HQ Filc
101/83/050/01248/AM19/

RLA Filc               Lic No/Date:1510022141 Dcfcr
:15/24/040/00006/AM18/      122.11.2017             1Datc:26.02.2020

Decision :Hard copy received from the firm file sent to DPIII'. The case is deferred & relisted
on26.2.2020.
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Case No.:200 ll183-ALCI 12019 Parry Name:GAIlGl Mect No/Date:8/83- Status:Case
DeferredHUTTENES ALBERTUS PVT IALC1/2019

LTD., 15.01.2020

71 HQ Filc             lRLA File             Lic.No/Datc:0310817407 Defer
:01/83/050/01032/AM19/   :03/94/040/00628/AM18/   129.H2017        Date:26.02.2020

1Decision:D/L13.11.2019 fOr hard cOpy issucd and relmindcr dt.14.2.2020 issued tO f11111.

IThe Case is dcferred&relisted on 26.2.2020

|

:

172

|

Case No.:119/1/83-ALC1/2019 Party Namc:RUSH11′ DECOR  Mcct No/Datc:8/83-
LTD                  ALC1/2019

115.01.2020

HQ File

:01/83/050/00951/AM19/

Status:Case
,Deferred

Lic No/Date:0810141593 'Dcfcr

2212.2017             1Datc:26.02.2020
IRLA File
1 :08 /24 / 040 / 002 8 I /AM 1 8/

Decision :Case is deferred report awaited from concemed RA. Letter also issued on
13.11.2019 & reminder dt. 14.2.2020 for hard copy.'fhe case is deferred & relisted on
26.2.2020.

Case No.:121 ll/83-ALCLl20l9 Party Namc:VIVIMED LABS Mect No/Date:8i83- Status:Case
Deferred

IHQ Filc

73 :01/83/050/00953/AM19/

,75 HQ File

ILIMITED

IRLA Filc

109/24/040/00515/AM18/

ALC1/2019
15.01.2020

Lic No/Datc:0910065908  1Dcfcr

19012018

Decision: Hard copy reccivcd from thc firm. Committee decided to call for information from
the firm. D/L issued on 21.1.2020 & reminder issued on 14.2.2020. Ijinal reminder to be
issued. 'fhe case is deferred & relistcd on26.2.2020.

Mcct No/Datci8/83-

ALC1/2019
15.012020

Datc:2602.2020

Status:Case
Defe rred

ICase No.:449/1/83¨ALC1/2019 Party Namc:CANOPUS WET
‐WIPES PRIVATE LIMITED

174 1HQ Filc
1  101/83/050/01281/AM19/

Lic No/Datc:0710H2775 1Defer
05.02.2018

IDecision:E)/L13.11.2019 for hard copy issucd and rerninder dt.14.2.2020 issued to f11111.

IThe case is dcferredゼ %relisted on 26.2.2020.

RLA File

:07/24/040/00301/AM18/

RLA File

Datc:26.02.2020

Mect No/Date:8/83-    Status:Case
ALC1/2019          1Deferred
15.01.2020             1

Lic No/Datc:0310819293 1Dcfer

101/83/050/01053/AM19/      :03/95/040/00956/AM18/       21 02 2018              1Datc:2602.2020

1Decision:E)/1フ 13.11.201 9 for hard copy issued and renlindcr dt.14.2.2020 issued to f11111.

IThc case is dcfelTed&rclisted on 26.2.2020.

:  ICase No.:221/1/83-AI」 C1/2019 Party Name:UPL LTD
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ёast No.:ζ 2と
'i′

jL:Atci′ ibiO,五ri,貴:島

`:kё

ttA IACK
IPRIVATE LIMITED

76 HQ File RLA Filc Lic.No/Darc:O4t0t6416l Dcfer
:01/83/050/0i 358/AM19/ ':0424040/002541AM181 12.03.2018 Date:26.02.2020
Decision : Deferred the case for examination by DPIIT. The casc is deferred & relisted on
26.2.2020.

Case No.:134/1/83-ALC1/2019 1Party Namc:MALABAR

IEQUIPMENTS AND

Mect No/Datc:8/83-

ALC1/2019
15.012020

Status:Case
Deferred

Status:Case
Deferred

Status:Case
Deferred

|  IDecisiOn:D/L13.11.2019 fOr hard cOpy issued and renlinder dt.14.2.2020 issucd tO flrln.

| IThC Casc is dcferrcd&rclistcd On 26.2.2020.

77 HQ Filc

1  1CaseNo.:528/1/83¨ ALC1/2019

178 1HQ Filc
1  101/83/050/01360/AM19/

IHQ Filc

101/83/050/00293/AM19/

IDecision :Reply reccived.

issued.The casc is dcfcrrcd

:01/83/050/00966/AM19/      110/24/040/00071/AM18/

:GENERAL TRADERS PVT

RLA Filc

,Party Namc:INTERNAT10NAL
IFLAVOURS&FRAGRANCES
iINDIA PVT LTD

IRLA Filc

l:04/24/040/00261/AM18/

IPany Namc:MANGALAM
10RGANICS LIMITED
IFORMERLY DU」 ODWALA
PRODU

IRLA Filc

103/95/040/01044/AM18/

D/L dt.21.1.20 issued by
gこ relisted on 26.2.2020.

Mect No/Datc:8/83-

ALC1/2019
1501.2020

Lic No/Datc:1010059918 1Dcfcr

22.032018 Datc:26.02.2020

Mcct No/Datc:8/83-     ‐
ALC1/2019          1
15.01.2020             1

Lic.No/Datc:0410164136 1Defer

26.03.2018              Datc:26.022020

be scnt TE(SK).The Case is dcferrcdDecision :.Hard copy received from the firm and file to
& relisted on 26.2.2020.

Case No.:23/5/83-ALC1/2018

79

IMcct No/Datc:8/83-
‐ALC1/2019
15.012020

Lic No/Datc:0310820477

1604.2018

TE(SK)and remindcr

Status:Casc
Dcferred

Dcfcr

Datc:26022020

dt. 14.2.2020

801責
O rilc
:01/83/050/00970/AM19/

RLA Filc

:05/24/040/00011/AM19/

Case No.:138/1/83-ALC1/2019 1Party Namc:PROEC ENERGY Mcct No/Datc:8/83‐

LIMITED              IALC1/2019
115012020

jStatus:Case
iDeferred

Lic.No/1)atc:0510406190 Dcfcr

23.04.2018 Datc:26.02.2020

Status:Case
Deferred

ILic No/Datc:0910066170 ‐Dcfcr

124 04 2018              Datci26 02.2020

IDecision:File with DPHT fOr examinatiOn.Thc casc is dcfcrrcd&rclistcd On 26.2.2020.

ICase No.:3/10/83-ALC1/2018 1Party Namc:VIVIMED LABS  ‐Mcct No/Datc:8/83-
|                    ILIMITED              IALC1/2019
811                          1                           1501.2020

HQ Filc RLA Filc
:01/83/050/00723/AM19/      1:09/24/040/00022/AM19/
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Decision:Hard copy rcceived from the flrlln.D/L dt.21.1.2020 by TE(SK)and rCmindcr dt.

14.2.2020 issued.The case is defelTcd`%relisted on 26.2.2020.

Case No.:31/5/83-ALCI/2018 Party Narne:UNITOP Mcct No/Datc:8/83- Status:Case
DeferredICHEMICALS PVT LIMITED ‐ALC1/2019

1                           ‐1501.2020

82 1HQ Filc
:01/83/050/00301/AM19/

.Decision:Callcd for

relisted on 26.2.2020.

83 HQ File
101/83/050/012831AM19/

84 HQ Filc

INDUSTRY P LTD

IRLA Filc

107/24/040/00366/AM18/

:~~~翔
Itty―
    ‐~~ 15.012020             1

Lic No/ηDatc:0910066200  .Dcfcr

ALC1/2019
15012020

Lic No/Date:0710113218

102052018

Mcct No/Date:8/83-

ALC1/2019
15.012020

ALC1/2019
1501.2020

Status:Case
Deferred

Dcfer
Date:26.02.2020

is deferredだ%

Status:Case
Deferred

Datc:2602.2020

Status:Case
Deferred

rStatus:Case
Deferred

RLA File

:03/95/040/00047/AM19/

Lic No/Datc:0310820659 Defc・ r

2504.2018 Datc:2602.2020

PH but the firm did not attend thc Hearing. The case is delerred &
'l'echnical pcrson of the firm to be present for personal hearing.

Case No.:451/1/83-ALC1/2019 Pany Name:MAHARAJSOAPS McctNo/Datc:8/83-

IDecision:Hard copy received from the f1111l flle to bc scnt DPⅡ T.Thc casc

relistcd on 26.2.2020.

ICase No.:1/10/83‐ ALC1/2018 ,Party NamciVIVIMED LABS  Mcct No/Datc:8/83-
|                     ILIMITED               ‐ALC1/2019

:01/83/050/00721/AM19/      ::09/24/040/00041/AM19/ 07052018

Dccision:Hard copy rcccivcd from thc flrln.D/1ン dt.21.1.2020 issued by TE(SK)and

rcrnindcr dt.14.2.2020 issucd to flrln.1｀ hc casc is defcrrcdゼ%rclisted on 26.2.2020.

Case No.:142/1/83-ALC1/2019 1Party Namc:SHIVTEK
IINDUSTRIES PRIVATE
ILIMITED

‐HQ File              iRLA Filc             Lic.No/Datc:0510406339 1Dcfer
:01/83/050/00974/AM19/      1:o5/24/040/00023/AM19/       .0805.2018              1Date:2602.2020

Decision:D/L13.11.2019 for hard copy issucd and rcrnindcr dt.14.2.2020 issued to flrln.

Thc case is dcfcrredだ %relistcd on 26.2.2020.

Case No.:2/10/83-ALC1/2018 1Pany NameiVIVIMED LABS ‐Mcct No/Date:8/83-

ILIMITED

86.HQ Filc
:01/83/050/00722/AM19/

RLA File

:09/24/040/00070/AM19/

Lic.No/Datc:0910066230 1Defer

11052018 IDatei26 02 2020

Decision :Hard copy rcceived from thc l-rrm.D/ L dt. 2L l .20 issued by TE(SK) and rcmindcr

dt. 14.2.2020 issued'fhe case is deferred & relisted on26-2.2020.
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‐  Case No.:499/1/83-ALC1/2019 Party Namc:PARAMOUNT
I ‐              IMINERALS AND
I                      CHEMICALS LIMITED

,713晶 泥50/Ol"νAMD I協 尭
jOmふ
mj

l Decision:D/L27.11.2019fOrhardcOpyistu3atta
l ThC Case is defcrrcd&rclistcd On 26.2.2020.

Mcct No/Date:8/83-

ALC1/2019
15.01.2020

ILic.No/Datc:0310821273 1Dcfer      l
2805.2018         ‐Datc:260220201

rcmindcr dt.14.2.2020 issued tO irrn. |

Status:Case
Deferred

Lic No/Datα 0710113391 1Detr Datc:
05.06.2018              :

Lic No/Datc:0810142761

10606.2018

bc sent TE(DNM).The Casc

Mcct No/Datc:8/83-

Status:Case
Deferred

Status:Case
Deferred

n"ie.
Date:26.02.2020

is deferred &

Status:Case
Deferred

一　
　
　
　
　
　
　
８

群
―

…

…

…

…
ｏ
Ｐ

，′‘―

Case No.:230/1/83¨ AI,C1/2019

HQ Filc

101/83/050/01062/AM19/

IDecision:Discusscd with

26.2.2020.

Case No.:148/1/83-ALC1/2019

,Party Namc:VKSINCENSE   IMcet No/Datc:8/83-
,PRIVATE LIMITED        IALC1/2019
1                           115.012020

RLA Filc

107/24/040/00052/AM19/

DPIIT,flle bc rcfcrred to DPIIT for conllnents.Thc casc relistd On

Party Namc:ROHAN DYES   Mcct No/Datc:8/83‐
IAND INTERMEDIATES LTD.IALC1/2019

115.012020

89‐ HQ File IRLA Filc

|:01/83/050/00980/AM19/   1:o8/24/040/00o57/AM19/

IDecision:Hard cOpy rcccivcd frOm thc f1111l fllc to
relisted on 26.2.2020.

Case No.:521/1/83-ALC1/2019 Party Namc:」 ASMINE
ICONCRETE EXPORTS PVT. IALClつ 019
‐LTD,                   15.012020

190.HQ Filc               lRLA Filc
l 101/83/050/01353/AM19/   :o4/24/040/00o41/AM18/

1 1Decision:D/L13.H.2019 fOr hard cOpy issucd and
l The Case is dcferred&rclistcd On 26.2.2020.

‐Lic No/Datc:0410164392 1Dcfcr

'0706.2018             1Date:26.02.2020

rcrnindcr dt.14.2.2020 issucd tO fln■
.

Case No.:29/5/83‐ ALC1/2018 Parり Name:ARCL ORGANICS IMcct No/Datc:8/83-
LIMITED,             IALC1/2019

115.012020

Status:Case
Deferred

1911

|

192
|

HQ Filc

:01/83/050/00299/AM19/
‐RLA Filc

102/24/040/00039/AM19/

Decision:Lcttcr for hard cOpy issued tO fln■ On
is rclistcd On 26.2.2020.

ILic No/Datci02 10208489 Defer

0806.2018         1Date:26022020

13.1.2019,rcrninder to be issued.Thc casc

ICase No.:58/7/83¨ ALC1/2018

HQ Filc

:01/83/050/00528/AM19/

Party Namc:TECHNO
WAXCHEM PVT LTD,

RLA Filc

:02/24/040/00034/AM19/

IMcct No/Date:8/83-

IALC1/2019
115.012020

Lic No/Datc:0210208488
:08.06.2018

Status:Case
Approved

Deier Datc:



…
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Decision : The committee considered the case
as under:-

as per agenda and decided to ratify the norms

RA concerned may
Committec.

takc nccessary action under Para 4.7 of HBp as per above deiisio, of Nor-s

193

196

i  Case No.:65/8/83‐ALC1/2018 Party NamciVIVIMED LABS  Mcct No/Datc:8/83-
LIMITED ALC1/2019

Status:Case
Deferred

15012020             1

Lic No/Datc:0910066320 'Defcr

11.062018 IDatc:26022020

IMect No/Datc:8/83-   ,status:case
lALC1/2019         1Deferred
11501.2020             1

Lic.No/Datc:0510406992 1Defcr

2806.2018 Datc:26.022020

Mcct No/Datc:8/83-     lstatus:Case

ALC1/2019          ‐Deferred
115.012020

1Lic.No/Datc:0710H3504 1Defcr
‐28 06 2018             1Date:26.02.2020

is defclTcd`貶 rclistcd On 26.2.2020.

Status:Case
,Deferred

HQ File              lRLA Filc
:01/83/050/00613/AM19/   1:09/24/040/00088/AM19/

Decision:E)/L28.11.2019 fOr hard cOpy issued and

The casc is dcfclTed《 %relisted On 26.2.2020.

Case No.:45/5/83¨ ALC1/2018 1Party Namc:VEDANTA

HQ Filc

IHQ Filc

:01/83/050/01o01/AM19/

ILIMITED

RLA Filc

IRLA Filc

:08/24/040/00399/AM18/

115.01.2020     1
1Lic.No/Datc:0810143010 1Defer

110.072018             ,Date:26.02.2020

renlinder dt.14.2.2020 issued tO f11111.

194

:01/83/050/00315/A3/119/      1o5/24/040/00184/AM19/

Decision:E)/L dt.4.9.2019 issucd by DPI11・ and rcllnindcr to bc issued Thc case is dcfcrrcd 2%
rclistcd On 26.2.2020.

ICase No.:231/1/83‐ALC1/2019 Party｀ attclヤ kSiヽこENSЁ
I                    IPRIVATE LIMITED

IHQ FiL‐

~‐

           :RLAFiit
l:01/83/050/01063/AM19/   1:o7/24/040/00o71/AM19/

D&占ζiji:L`tiさ 11もi五五1ときもぉ,16もさiξζ
`さ

と|十五86五ζぎ

case No.:99/6/83-ALCI/201g ,party Namc:ATUL LIMITED, Mcet No/Date:g/g3_ Status:case
ALC|/2019 ,Deferred
I 5.01.2020

HQ File RLA Filc Lic.No/Datc:0g10142953 Defer
:01/83/050/00467 /ANI19/ :081241040/00083/AM 19/ .04.07 .2018 ,,5ri",zl.oz.ZozO

Decision :File with DPIIT for comments.'fhe casc is deferred & relisted on26.2.2020.

Case No.:169/1/83¨ ALC1/2019 Paty Namc:」 AY CHEMICAL IMcct No/Datc:8/83-
INDUSTRIES LIMITED     IALC1/2019

197

Decision:E)/1ン 27.11.2019 fOr hard cOpy issucd and
Thc casc is defcrrcd 2%rclistcd On 26.2_2020.
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:                   ICHEM INDUSTRIES,      IALC1/2019         1Deferred
‐15.012020             1

HQ File             ‐RLA Filc             Lic.No/Datc:o810143062 1Defcr
101/83/050/01008/AM19/      :o8/24/040/00102/AM19/      .20.07.2018              1Date:26.022020

Ｆ
‐
‐‐０２
‐
‐

Decision :DlL for hard copy to be issue. 'l'he case is deferred & relisted on26.2.2020.

:D/L for hard copy to be issue. The case is deferred & relisted on 26.2.2020.

ICase No.:27/7/83-ALC1/2018

File

ICase No.:524/1/83¨ALC1/2019 Party Namc:JASMINE      IMcct No/Datc:8/83-    Status:Case   l
lCONCRETE EXPORTS PVT.IALC1/2019         Deferred     l

1031                     ‐LTD,                 ■5.01.2020

|  ICase No.:194/1/83-ALC1/2019 Party Name:FOAMTECH    Mcet No/Date:8/83-    status:Case  ‐

‐  I                   ANTIFIRE COMPANY     ALC1/2019         1Deferred    l
‐15012020             1             1

100 HQ Filc              ttLA rilc             
‐Lic No/7Dttit:o31o40ケ 36b lDcttr      l

:01/83/050/01026/AM19/      :o5/23/040/00187/ノ Mヽ19/      30.07 2018             1Datc:2602.2020

1   1Decision:D/L for hard cOpy tO bc issued.1｀ hc casc is dcfcrrcd 2%rclistcd on 26.2.2020.     ‐

I  Case No.:29/7/83-ALC1/2018 Party Name:GALAXY     Mcct No/Datc:8/83-   IStatus:case  l
l  l                   SURFACTANTS LTD.,     IALC1/2019         1Deferred    l
l   l                          ‐                           1501.2020             1             1

101 HQ Fiit    
‐         ‐良二Åliiき          

‐~titiヽ
も/7Dll`16」 idなり,念 i6 1bぎ轟1  

‐ ~‐
|

.    :01/83/050/00499/AM19/      :03/94/040/00369/AⅣ
119/      .0208.2018             1Date:260220201

1 1Decision:D/L dt.27.H.2019 issucd for hard copy rcminder to bc issued.Thc casc is relistcd l
l   lon 26.2.2020.

Party Namc:GALAXY
SURFACTANTS LTD。

,

: The Committee considered the case as per agenda and decided to defer the case for

the request of the firm. File sent to TE (SK). The case is re-listed for 25.03.2020.

1/83/050/01356/AM19/

30

〔

一

ICase No.:177/1/83-ALC1/2019 Paty Namc:TRIBENi
ITECHNOCOM LTD

RLA File

152/24/040/00033/AM19/

‐Mcet No/Datc:8/83-
‐ALC1/2019
‐1501.2020

,Status:Case
,Deferred

Defer
Date:26.02.2020

99‐
HQ Fiig

:01/83/050/01009/AM19/ 23072018

,Mcet No/Date:8/83-

IALC1/2019
115.01.2020

iStatus:case

lDeferred

IRLA Filc

:03/94/040/00339/AM19/
ILic No/Datc:0310822846 1Dcfcr

,03082018 IDate:25032020

RLA File

104/24/040/00042/AM18/ 10308.2018
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)cision : The committee considered the case as per agenda and decided to ratify the norms
applied for.

item at (5) amended (Non Ionic Surfactant)

concemed may take necessary action under Para 4.7 of HBP as per above dccision of Norms

ICase No.:65/9/83-ALC1/2018  Party Namc:UNITOP       Mect No/Datc:8/83-     Status:Case

l                    lCHEMICAI′ S PVT.LIMITED IALC1/2019         1Approved
.15.01.2020              1

1HQ Filc              lRLA Filc             Lic No/Datc:0310822958 1Dcfcr Datc:
:01/83/050/00702/AM19/       103/95/040/00440/AM19/       10908.2018

IHQ File             lRLA Filc             Lic No/Datc:0810143226 Dcfcr
101/83/050/01012/AM19/      :08/24/040/00088/AM19/      10908.2018              Datc:26022020

ICase No.:475/1/83¨ALC1/2019 Party NamciSWATI
.                 IMENTHOL&ALLIED

一

‐

‐

‥
…

‥
１１０

…

…

，‐

‐

‐

ICHEMICALS LTD,

Decision :Hard copy received from the firm and D/L to be issued by TE(SK) The case is

on 26.2.2020.

，
　

　

　

　

　

　

　

　

７０

ICase No。 :188/1/83-ALC1/2019‐ Party Namc:NAGARJUNA   ‐Mcct No/Datc:8/83-
I                    AGRICHEM LTD        ‐ALC1/2019

‐
1501.2020

.HQ Filc               RLA Filc              Lic.No/Datci091 0066577
:01/83/050/01020/AM19/      :09/24/040/00213/AM19/      120.082018

Mcct No/Datc:8/83-

ALC1/2019
15.01.2020

Decision :Hard copy awaited from the firm letter to be issued. The case

26.2.2020.

一　
　
　
　
　
８

一
　

　

　

〇

Case No.:22011/83-ALCl/2019 Party Name:UPL LTD.

:03/95/040/00629/A■ /118/

Casc No.:180/l/83-ALC1/2019 Party NIIcct No/Datc:8/83-     IStatus:Case

lALC1/2019          1Deferred
‐15.01.2020

INDUSTRIES

106:HQ File              RLA Filc             Lic.No/Date:2910025358 1Dcfcr
l    :01/83/050/01307/AM19/      .:29/24/040/00001/AM19/      116 08 2018             1Datc:26.02.2020

IALC1/2019         1Deferred    l
115.01.2020             ,             |
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|   
‐Decision :Lettcr dt. 14.2.2020 issucd tO flrln for hard cOpy. The case is relisted On

l   126.2.2020.

|  ICase No.:22/8/83-AI」 C1/2018 Party Name:GALAXY      IMcct No/Date:8/83-   IStatus:case
l  l                    SURFACTANTS LTD,     IALC1/2019        ‐Deirred

1501.2020

lo9 1HQ Filc              RLA Filc             Lic No/Date:0310823267 Dcfcr
l  101/83/050/00570/AM19/   :o3/94/040/00384/AM19/   124.08 2018       Datc:25032020

1 1D“is16n:十Ae 6。品品iteL coAζ iむきrさ古話ι cLζe Ls per ageAda g品 古きιdeb 16 6と籠「:Aこ あζ色花「
1  1eXamining the request ofthe lrm FIle senttO TE(SK)丁 he case is re― listed fo「 25032020

1  1Case No.:64/9/83-ALC1/2018 Pa■ y Name:UNITOP      ‐Mect No/Datc:8/83-    status:Case
l  l                     CHEMICALSPVT LIMITED ALC1/2019         ‐Deね rred

15012020             ‐

IHOIHQ Filc              RLA Filc             Lic.No/Datc:0310823260 Dcfctr
:   101/83/050/00701/AM19/      103/95/040/00521/AM19/      .2408.2018             1Datc126 02 2020
1   :   

‐

                                            ―
                                      _

|  IDecision:Hard cOpy receivcd frOm the flrll■ and D/L dt.14.2.2020 issucd tO f11111.ThC Casc

l   is relistcd On 26.2.2020.

Case No.:212/1/83¨ AIノC1/2019 Party Name:INDIA       ‐Mcct No/Date:8/83-    Status:Case
PESTICIDES LIMITED     ALC1/2019         ‐Deferred

15.012020             1

111責01iiざ RLA Filc Lic No/Date:0610038965 1Defcr
|   101/83/050/01044/AM19/      :06/24/040/00028/AM19/      30082018 I)atc:26022020

|   IDecision :Lctter dt. 14.2.2020 issucd tO flrln for hard copy .Thc casc is relistcd on
l   126.2.2020.

|  ICase No.:33/8/83-ALC1/2018 Party Namc:PRASAD      Mcct No/Datc:8/83-    :status:Case
l  l                    INTERNAT10NAL PRIVATE ALC1/2019         1Deferred
l   l                      lLTD                   15 01.2020           ,

IH21責OFiit           lRLA Fit  
‐    ‐

 二iti、3/Dilき :bを 16i4」」ウ念lb:亮: ~ ~
|  |:01/83/050/00581/AM19/    1:08/24/040/00174/AM19/    31 08 2018        1Date:26.02.2020

1  1Dccision:Lctter for hard cOpy to be issued.The casc is relistcd On 26.2.2020.

Case No.:34l8/83-ALCI/20t8 Party Name:PRASAD Mect No/Darc:8/83- Status:Case
INTERNATIONAL PRIVATE IALC1/2019 Deferred
:LTD.                   15.01.2020           ,

IH31責 OFii8‐

  ‐
        1良LA「lit lLic.No/Date:0810143379 1Dcfcr

l    :01/83/050/00582/AM19/      :08/24/040/00175/AM19/      131.08.2018              1)ate:2602.2020

.lelision ,Letter for hard copy to be issued. The case is relisted on 26.2.2020.
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よdALAttY
SURFACTANTS LTD.,

HQ File

|

:Meよ 3ヽ/Ditcl:たI  、tlti“ёl:3 1
1鵠1鰐   leLrd .
ticlヽ3/baic16」 loなう」Ьib 158fcr      l
104.09 2018         Datc:250320201

IDecisiOn:The cOmmtttee considered the case as per agenda and decided to defer the case for
examining the request ofthe nrm File senttO TE(SK)丁

he case is re― listed for 25 03 2020

:01/83/050/00575/AM19/

Case No.:207/1/83¨ ALC1/2019

HQ Filc

:01/83/050/01039/AM19/

IDeclslon:

RA concemed

Committce.

RLA Filc

:03/94/040/00385/AM19/

Party NamciVIsloN
ADVANCE SPECIALITY
CARBONS PVT LTD
‐RLA File

107/24/040/00114/AM19/

IMcct No/Datc:8/83-
‐ALC1/2019
15.012020

Lic No/Datc:0710113836

11.092018

Status:Case
Approved

Defcr Date:

may take necessary action under Para 4.7 of HBp as per above decision of Norms

Case No.:223/1/83-ALC1/2019 Palty Namc:PARAMOUNT   Mcct No/Datc:8/83-

161責
011i`
101/83/050/01055/AM19/

IDecisiOn:Filc with DPIIT.

Case No.:210/1/83-ALC1/2019 Party NamciEAGLE PRESS   Mcct No/Datc:8/83-

PRIVATE LIMITED,       IALC1/2019

115.012020

MINERALS AND
CHEMICALS LIMITED

RLA Filc

:03/95/040/00566/AM19/

IALC1/2019
1501.2020

Lic.No/Date:0310824015

26.09.2018

Status:Case
Deferred

iDefcr
lDate:26.02 2r02,t0

for cOmmcnts.1・ hc casc is rclisted on 26.2.2020.

.Status:Case
Deferred

HQ Fiit              l良 LA Filc             Li`:｀ 3/Ditt16416i`4,,, 15tfci
:01/83/050/01042/AM19/   :o4/24/040/00140/AM19/   127.09.2018       1Date:26.022020

Decision:Lctter dt.14.2.2020 issucd tO f1111l fOr hard cOpy.Thc casc is relisted on 26.2.2020.

Case No。 :224/1/83¨ALC1/2019 Party Namc:JAICO
ENTERPRISE LLP

Meet No/Date:8/83-

ALC1/2019
15.012020

Status:Case
Deferred

IH81HQ File
l  l:01/83/050/01056/AM19/

RLA Filc

:03/94/040/00610/AM19/

Decision:Lcttcr dt.21.11.2019 issucd for hard

hard cOpy.Thc casc is rclisted on 26.2.2020.

Lic No/Datc:0310824224 1Defcr

04102018 tDate:26.02.2020

copy and rerllindcr dt.14.2.2020 issued fOr

Export ltcm Qty lmport Item Qty
Activated Carbons Finished 1482NIIT Activated Carbons Semi

Finished
1489.4MT
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Case No.:225/1/83¨ ALC1/2019 Party Namc:TARAK
CHEMICALS LTD

Mcct No/Date:8/83-

ALC1/2019
15.01.2020

IMeet No/Date:8/83-

IALC1/2019
115.01.2020

Lic.No/Datc:0810143649

IRLA Filc

:34/24/040/00207/AM19/

RLA Filc

Lic No/Datc:3410044553 1Dcfcr

10510.2018

,Mcct No/Date:8/83-
IALC1/2019

115.01.2020

iStatus:Case

Deferred

Datc:25.03.2020

.it"trtrc"r"
,Deferred
:

'Defcr

Status:Case
Deferred

lStatus:Case
rDeferred

lDefcr
Date:26.02.2020

,Status:Case
lDeferred
.

.Defcr
tDatc:25.03.2020

:   1)ecision : 丁he Comrnittee consldered the case as per agenda and decided to defer the case for

i  eXamining the request ofthe lrm File sentto ttE(SK)丁 he case is re― listed for 25 03 2020

Case No.:226/1/83-ALC1/2019 Pany Name:ARVIND
LIMITED

:01/83/050/01058/AM19/      ■08/24/040/00069/AM19/      10810.2018             ,1)atc:26.022020

Decision:Lctter fbr hard cOpy tO be issued.The casc is relisted on 26.2.2020.

つ
ん

Case No.:10/10/83-ALC1/2018 Party Name:VEDANTA
LIMITED

IHQ Filc

:01/83/050/00730/AⅣ l19/

‐Decision:D/L dt.4.9.2019

on 26.2.2020.

Case No.:229/1/83¨ ALC1/2019 Party Namc:KHYATI
CHEMICALS PVT LTD

Mcet No/Datc:8/83-

ALC1/2019
15.01.2020

RLA Filc Lic.No/Datc:0510408054 1Dcfcr
:05/24/040/00385/AM19/      10.10 2018             Datc:26.02.2020

issued by DPII′f and rcllninder to bc issucd.The casc is rclistcd

Ｆ…

レ

1123

Decision :Letter dt. 14.2.2020 issued for hard copy. The case is relisted on26.2.2020.

HQ File

:01/83/050/01061/AM19/
RLA Filc

:08/24/040/00059/AM19/

RLA Filc

:34/24/040/00210/AM19/

Lic.No/Datc:0810143668

10.10.2018

Case No.:241/1/83-ALC1/2019 Party Namc:PHILODEN

INDUSTRIES PVT LTD

HQ Filc

:01/83/050/01073/AM19/

IDecision:Letter dt.20.12.2020 issucd fbr hard copy

lflrrn.The casc is rclisted on 26.2.2020.

‐Mcct No/Date:8/83-     Status:Case
lALC1/2019         1Deferred

115012020        1

1Lic No/Datc:3410044577 :Defcr
ll.10.2018        1Date:2602.2020

and rcnlindcr dt.14.2.2020 issucd to

ICase No.:57/8/83¨ ALC1/2018

1241

1HQ Filc

:01/83/050/00605/AM19/

Party Namc:MADRAS
FLUORINE PRIVATE
LIMITED,

RLA Filc

:04/24/040/00151/AM19/

Mcct No/Datc:8/83-

ALC1/2019
15.01.2020

Lic.No/Datc:0410164787

1610.2018
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1  1Decision:The cOmmtttee considered the case as per agenda and decided to defer the case for

l  eXamining the request Ofthe lrm File sentto TE(SK)The caSe is re― listed for 25 03 2020

1  1Case No.:27/10/83-ALC1/2018 Party Namc:VIDHI       IMcCt No/Date:8/83-    lstatus:case
l  ‐                    SPECIALTY F00D       IALC1/2019         1Deferred
l                        INGREDIENTS LIMITED    15 01.2020          1

1125 HOFiL         RLAib         Lic.No/Datc:0310824492 Dctr
l  101/83/050/00747ハ M19/   :o3/95/040/00678晨 M19/   117 10 2018        Datc:26.022020

1  :Decision:Hard copy rcccived flle to bc sent′ I｀E(DNM).′ I｀hC Casc is rclisted On 26.2.2020.

|  ICase No.:233/1/83-ALC1/2019 Party Namc:STERLING     ‐Mcct No/Datc:8/83-    status:Case
l  ‐                   ‐AUXILIARIES PVT LTD    ALC1/2019         1Deferred

i   l                          l                          115.012020             :

1126 HQhit…

  …    ~‐
 IRLA riiど  

‐    
― ―
 ti`:ヽ3/D五 iも ibti‐b恵,44う 61De驀

「

…………

|  101/83/050/01065/AM19/    :o3/95/040/00690/AM19/   ‐17.10 2018        1Datc:26.022020

IDecision:Lctter dt.27.12.20 19 issued to flrlln for hard copy and renlinder dt.24.2.2020

issucd.The casc is relisted on 26.2.2020.

Case No.:458/1/83-ALC1/2019 Party Namc:PARIKSHIT   IMCCt No/Datc:8/83-   lstatus:Case

l                    lDECOR PVT LTD        IALC1/2019         1Deferred
115.01.2020

1271HQ Filc               RLA Filc              Lic No/Datc:2410042542 Defer
101/83/050/01290/AM19/   :24/24/040/00052/AM18/   118.10.2018       Datc:2602.2020

1Decision:Casc is defcrred rcport awaitcd from cOnccmcd RA.Thc casc is relistcd on
126.2.2020.

:  を1:も 3ヽ::431′iた二LALё i′,bi3 1:轟ジヽ1島も:IARIkζ tti↑    M:)ct No/Datc:8/83-   lstatus:case
DECOR PVT LTD         ALC1/2019 Deferred

1501.2020             1

1Lic.No/Datc:2410042546 'Defer,128 1HQ Filc IRLA Filc
:01/83/050/012911AM 19/      :24/24/040/00023/AM18/      24102018 IDatc:2602.2020

Decision:Case is defcrred rcpOrt awaitcd from cOncerlled RA.The casc is rclisted on

26.2.2020

i  Case No.:532/1/83-ALC1/2019 Party Namc:VISHNU      Mcct No/Datc:8/83-    status:Case
l  ,                     CHEMICALS LIMITED     ‐ALC1/2019         1Deferrcd

112910iぉ RLA Filc

1   101/83/050/01364/AM19/      :09/24/040/00335/AM19/      12610.2018             :Datci26.022020

1  1Decision:E)/L issucd by DPIIT.Thc casc is dcfcrred and relistcd on 26.2.2020.

1501.2020             1

Lic.No/Datc:0910066779 1Defcr

1
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130 HQ Filc
101/83/050/01093/AM19/

卜31

RLA File

:07/24/040/00186/AM19/
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Case No.:261/1/83¨ ALC1/2019 Party Namc:CANOPUS WET
WIPES PRIVATE LIMITED

IMcct No/Date:8/83-   IStatus:case

lALC1/2019        1Deferred
115.012020             1

Lic.No/Datc:0710H4065 1Dcfcr

130 10 2018             Datc:26.022020

copy.′「 hc case is dcfcrred`%rclistcd
Decision:Letter dt.14.2.2020 issucd to f1111l fOr hard

on 26.2.2020.

Case No.:476/1/83-ALC1/2019 Party Namc:SWATI

MENTHOL&ALLIED
CHEMICALS LTD,

HQ Filc RLA Filc
:01/83/050/01308/´LM 19/      :29/24/040/00003/AM19/

Decision:Lcttcr hard copy to bc issucd.Thc casc

Lic.No/Datc:2910025370 ‐Dcfc・ r
13010.2018             1Datc:26.02.2020

is dcferrcdだ %rclistcd on 26.2.2020.

Meet No/Date:8/83-

ALC1/2019
1501.2020

Status:Case
Deferred

Case No.:243/1/83-ALC1/2019 Party NamciVIVIMED LABS IMcCt No/Date:8/83-    Status:Casc
LIMITED             IALC1/2019         1Deferred

115012020             1

132 1HQ Filc
101/83/050/01075/AM19/

Case No.:6/7/83-ALC1/2019

HQ Filc

:01/83/050/00420/AM20/

Decision:Filc with DPⅡ T.

1  'Case No。 :14/9/83-ALC1/2018

11341Q嵐た

135 1HQ Filc
:01/83/050/00654/AM19/

RLA Filc

:09/24/040/00342/AM19/

Party Namc:VICTORY
CHEMICALS

RLA Filc

:03/95/040/00467/AM19/

Thc casc is dcfcrrcd&

Lic No/Datc:0910066797 Dcfcr
01.112018

Decision:Hard copy rcccivcd]D/L dt.21.1.2020 and rclnindcr dt.14.2.2020 issued to flm.

Thc case is dcferrcd&rclistcd on 26.2.2020.

IMeet No/Datc:8/83-

IALC1/2019
115.012020

'Iン

iC No/Datc:0310824867

101 11.2018

rclistcd on 26.2.2020.

Party Namc:OREN
HYDROCARBONS PRIVATE
LIMITED

RLA Filc

RLA File

:05/23/040/00320/AⅣ l19/

Mcct No/Date:8/83-

ALC1/2019
15.012020

I)atc:26022020

Status:Case
Deferred

Dcfcr
Date:26.02.2020

Status:Case
I)eferred

Status:Case
Deferred

I)atc:26022020

Lic No/Date:0410164855 1Defer
:01/83/050/00651/AM19/      :04/24/040/00174/AM19/      lo5.11 2018             1Datc:26.02.2020

Dccision:Hard copy rcceived from the f11111.The casc is dcferredだ %relistcd On 26.2.2020.

Case No.:17/9/83-ALC1/2018 ‐Party Namc:ARCHIDPLY    IMcct No/Date:8/83-
INDUSTRIES LTD        IALC1/2019

■5.01.2020

Lic No/Date:0510408369 11DeFer

0611.2018

,Decision :Case is deferred report awaited from concerned RA. 'fhe case is deferred &
relisted on26.2.2020.
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ICase No.:246/1/83-ALC1/2019 Party NameiSHITAL     IMcet No/Datc:8/83-  iStatus:case
l                    INDUSTRIES PVT LTD     :ALC1/2019        1Approved

11501.2020            1

lHQ Fllc              ‐RLA Filc             lLic.No/Date:0810143839 1Defer Datc:
101/83/050/01078/A3/119/       :08/24/040/00242/AM19/       113.112018             1

136 1Dccision:The conlrnittcc considcrcd the casc as per agcnda and dccidcd to ratify the noHlls

laS applicd for.

RA conccmcd may takc ncccssary action undcr Para 4.7 of HBP as pcr abovc dccision of Nolllls

iCommittcc.

Case No.:24811183-ALCLl20lg Parry Namc:STIC-ON PAPERS Mcet No/Datc:8/83- Status:Case
PVT LTD ALC1/2019 Approved

115.01.2020              .

HQ File              lRLA Filc              :Lic.No/Datc:0910066838 1Dcfcr Datc:
:01/83/050/01080/AM19/       1o9/24/040/00365/AM19/       114.112018              1

,Decision : The committee considered the case as per agenda and decided to ratify the norms
as under"-
Export Item Qty Import Item Qty
SELF ADHESiVE

PAPER(160 GSM
+/-10%)丁HERMAL
丁RANSFER

1200000Sq
lllctcr

THERMALttRANSFER PAPER―

VAR!OUS GRADES-70 GSM+/―

10%VAR10US WIDttHS

1248000Sq meter

RELEASE BASE PAPER―

G LASSIN E-60GSM+/-10%―

VAR10US COLOURS― VAR10∪ S

WiDTHS

1248000Sq meter

ADHESIVE{55%SOLID+/-10%
WATER BASED)

50400kg

SILICON Deleted as no
consumption has

shown in the past

IRA conccmcd may takc ncccssary action undcr Para 4.7 ofIIBP as pcr abovc dccision ofNoll■ lS   I
ICol■ mittcc.

ICase No.:249/1/83-ALC1/2019 Party Namc:MULLA ABDUL Mcct No/Datc:8/83-    Status:Case  l
‐                    HUSSAIN SONS,         ‐ALC1/2019         1Deferred    :

15.012020

HQ File                RLA Filc               Lic.No/Datc:0710114125 ‐Dcfcr
101/83/050/01081/AM19/      :07/24/040/00169/AM19/      ■4.11 2018             1Datc:260220201

Decision:Letter for providing hard copy is tO be issued to the f11111.Case is dcfcrrcd rcport‐

awaitcd from concemcd RA.Thc casc is dcferrcd之 財rclistcd on 26.2.2020.             |

137
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Case No.:250/1/83-ALC1/2019 Party Name:JAY CHEMICAL IMcetNo/Datc:8/83-
INDUSTRIES LIMITED    ‐ALC1/2019

15.01.2020

ICase No.:460/1/83¨ALC1/2019

RLA File

Parり Name:PARIKSHIT
DECOR PVT LTD

IMcct No/Datc:8/83-

IALC1/2019
15.01.2020

Status:Case
Deferred

lStatus:Case
lDeferred

‐Dcfer
lDatc:26022020

ls deferred &

Status:Case
Deferred

Status:Case
Deferred

Datc:26.022020

Status:Case

Deferred

Dcfc・ r

I)atc:26.022020

dcfclTcdゼL

Status:Case
,Deferred

Dcfer
,Date:26.02.2020

139 HQ File Lic No/Date:0810143895 Dctr
:01/83/050/01082/AM19/      :08/24/040/00263/AM19/      115 11 2018              Datc:26022020

Decision:D/L dt.20.12.2019 issucd to f1111l for hard copy rerllinder to be issucd.′ rhc casc is

dcfcrrcdゼ %relistcd On 26.2.2020.

Ｆ
…
…
…‐４０
‐…
…
一

HQ Filc RLA Filc

:01/83/050/01292/AM19/      124/24/040/00028/AM19/

Decision :Case is dcfcrrcd rcport awaited from

relisted on 26.2.2020.

Lic.No/Date:2410042569

16.11.2018

conccmcd RA. The casc

Mcct No/Datc:8/83-

ALC1/2019
15.01.2020

Lic No/Date:0810144001

ICase No.:253/1/83¨ALC1/2019 Party Namc:FUSO GLASS   IMcct No/Datc:8/83-
INDIA PVT.LTD         IALC1/2019

‐15012020
1411責
O riic

142

:01/83/050/01085/AM19/      :04/24/040/00126/AM19/      26.11.2018             Datc:26022020

Decision: Thc casc is dcfcrrcdゼ %rclistcd on 26.2.2020,′ 1｀hc fllc to be sentto DPIIT.

ICase No.:462/1/83¨ALC1/2019

1HQ Filc

101/83/050/01294/AM19/

RLA Filc

Party Namc:MANMOHAN
MINERALS&CHEMICALS
PVT LTD.

RLA File

:50/24/040/00023/AM19/

RLA Filc

:08/24/040/00021/AM19/

Lic No/Datc:041016491l Dcfcr

Mcct No/Datc:8/83‐

ALC1/2019
1501.2020

Lic.No/Datc:5010002487 1Dcfer

28.11.2018

Decision :Hard copy awaited from the firm letter to be issued. 'fhe case is deferred &
relisted on26.2.2020.

:  ICase No.:257/1/83¨ ALC1/2019 Party Namc:SALASAR
LAMINATES LIMITED

1143 1HQ Filc
i    :01/83/050/01089/AM19/ 30.112018

I Decision :Case is deferred report awaited from concemed ItA. The case is

I relisted on26.2.2020.

1  1Case No.:258/1/83¨ ALC1/2019

11441

1  1HQ Filc
l    :01/83/050/01090/AM19/

Party Namc:SALASAR
LAMINATES LIMITED

RLA Filc

:08/24/040/00331/AM18/

IMcet No/Datc:8/83-

ALC1/2019
15012020

1Lic No/Datc:0810144002

130.112018

´
′
ヽ
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Decision :Case is deferred report awaited from concerned RA. The case is deferred &
relisted on26.2.2020.

1145

．
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４
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Decision :Letter hard copy to be issued . The case is deferred & relisted on26.2.2020.

IDecision:Filc with DPII・ r fOr cOnllnents.′「 hc case is dcfcrrcdゼ%rclistcd on 26.2.2020.

Case No.:38/11/83-ALC1/2018 Paty Namc:BRAKEWEL    .Mect No/Datc:8/83-    lStatus:Case
l                    ‐AUTOMOTIVE          IALC1/2019         1Deferred
l                   lCOMPONENTS(I)P・LTD.   15.012020         1

|  ICase No.:263/1/83-ALC1/2019 Party NamciSTIC-ON PAPERS
I                   IPVT LTD

l1491

‐  IHQ File               lRLA Filc
l   :01/83/050/01095/AM19/     1:09/24/040/00414/AM19/

IMcct No/Datc:8/83-

IALC1/2019
‐15012020

ICase No.:13/5/83-ALC1/2019 Party Namc:RAGHAV
PRODUCTIVITY
ENHANCERS LIMITED

RLA Filc

:13/24/040/00109/AM19/

‐Mcct No/Datc:8/83-

ALC1/2019
115.012020

Status:Case
Deferred

Defer
Date:26.02.2020:01/83/050/00311/AM20/ 130.11.2018

‐Mect No/Datc:8/83-

ALC1/2019
15012020

1146 1HQ File              RLA Filc Lic No/Datc:0310825359 Dcfcr

101/83/050/00741/AM19/      103/95/040/00774/AM19/ 103.122018 Datc:26.02.2020

,Decision :Letter for hard copy dt. 31.12.2019 issued to firm and reminder dt. 14.2.2020
issued to firm.The case is deferred & relisted on26.2.2020.

Case No.:21/10/83¨ ALC1/2018 Party NamciSTERLING
IAUXILIARIES PVT LTD

Status:Case
Deferred

IRLA File

:01/83/050/00810/AM19/ 104.12.2018 Date:26022020

ICase No.:24/10/83-ALC1/2018 Party Namc:RAAH HOME
SOLUT10NS LLP

IMcct No/Date:8/83-

IALC1/2019
Status:Case
Deferred

Decision :D/L issued by DPIIl'. 'fhc case is delerrcd & rclistcd on 26.2.2020.

,Status:Case
Approved

Lic No/Datc:0910066939  Dcfcr Datc:

05 122018
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Decision : The committee considered the case as per agenda and decided to ratify the
as under:-
Export Item Qty Import Item Qty
SELF    ADHESIVE
PAPER(160GSM+/―
10%}    DIRECT
THERMAL

3000000Sq meter 丁HERMAL   PAPER―
VAR10US GRADES ―

70GSM  +/-  10%
VAR10US IA/1DTHS

3120000 Sq meter

RELEASE      BASE
PAPER― G LASSIN E  60

GSM   +/-   10%
VAR10US COLO∪ RS―

VAR10∪ SヽⅣIDttHS

3120000 Sq meter

ADHESIVE

SOLID  +/―

WAttER BASED)

％

％

５

０

５

１

144000kg

SiLiCON Deleted as no
consumption has

shown in the past
concerned may takc nccessary action under Para 4.7 of HBP as pcr above dccision of
rmittee.

1150

ICase No.:264/1/83¨ALC1/2019 Party Namc:ELITE
ILAMINATES PVT LTD

Meet No/Date:8/83-

ALC1/2019
15.01.2020

‐HQ File              lRLA Filc
101/83/050/01096/AM19/      109/24/040/00429/AM19/

ILic.No/Datc:0910066941  Dcfcr

105.12.2018            ,Datc:26.02.2020

:Letter for hard copy to be issued. Case is defened report awaited from concemed
Thc casc is dcfclTcd`%rclistcd on 26.2.2020.

Casc No:11/11/83-ALC1/2018 Status:Case
Approved

Palty Name:SUDEEP PHARMA
PRIVATE LTD.,

RLA Filc

:34/24/040/00265/AM19/

ALC1/2019
1501.2020

Lic No/Date:3410044748

11 122018

ヘ

Decision :Case is dcfcrred report awaited from concerncd RA. 'l'he case is delerred &
rclistcd on 26.2.2020.

ICase No.:265/1/83-ALC1/2019 Mcct No/Date:8/83-    IStatus:Case
lALC1/2019         1Deferred
■5.01.2020             1

INDUSTRIES
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1  1Dccision:The committcc considcrcd the casc as pcr agcnda and dccided to ratify the nolllls

l   las undcr:―

Export Item Qty Import Item Qty
Tri Basic Calcium Phosphate/Tri Calcium
Phosphate

l ⅣIT Phosphoric Acid 0.6654MT

RA concerned may take necessary action under Para 4.7 of IIBP as per abovc decision of Norms
,Committee.

‐
NIcct No/Datc:8/83-

IALC1/2019
■5.012020

Lic No/Datc:0810144072
|    :01/83/050/01145/AM19/      108/24/040/00177/AM19/       12.12 2018              Datc:2602.2020

1  1Decision:E)/L issucd by DPⅡ T rcrnindcrto bc issucd.The case is relisted on 26.2.2020.

Case No.:270 llll3-ALcl2019 Party Namc:SUDEEP Mcct No/Datc:8/83-

ALC1/2019
15.01.2020

Lic.No/Datc:3410044755

13122018

Status:Case
Deferred

Defer

Status:Case
Deferred

Dcfer
Dare:26.02.2020

& relisted on

:  ICase No.:313/1/83¨ ALC1/2019 Parり Name:KHYATI
:  |                   ICHEMICALS PVT.LTD.

11531責 Orii`              1良 LA Fiit

i54 HQ File

PHARMA PRIVATE LTD。
,

RLA Filc

:01/83/050/01102/AM19/      134/24/040/00396/AM18/

Decision :I‐ Iard copy of letter to be issucd to

26.2.2020.

firm. The case is deferred

Mect No/Date:8/83-      Status:Casc

‐ALC1/2019           Approved
115.012020

1Lic.NoノDatc:0310825723 
‐
Dcfcr Datc:

18.12.2018

.Thc casc rclistd on 26.2.2020.

Mcct No/Datc:8/83-     Status:Case
ALC1/2019         1Deferred
15.01.2020             ‐

Lic.No/Datc:0410165028 ‐Dcfcr

20.12.2018             1Date:26.022020

Case n-o.:273 tlt83-ALCIl20lg Parrv Namc:UPL LTD.

1551責
Orilさ

~~‐ ~`IRLAⅢ
c

:01/83/050/01105/AM19/ :03/95/040/00865/AM19/

Decision : Discussed with TE(DNM) file may be referred

Case No.:9/11/83-ALC1/2018 Party NamclEAGLE PRESS
PRIVATE LIMITED,

11561責 OFiit
,   101/83/050/00781/AM19/

HQ Filc

:01/83/050/01109/AM19/

RLA Filc

:04/24/040/00209/AM19/

RLA File

:08/24/040/00160/AM19/

Mcet No/Datc:8/83-

ALC1/2019
Status:Case
Deferred

IDatc:26.022020

Decision :Hard copy of letter to be issued. 'fhe case is deferred & relisted on26.2.2020.

Case No.:277/1/83-ALC1/2019‐ Pany Namc:KIIYATI
CHEMICALS PVT LTD

1157

15.012020             1

Lic.No/Datc:0810144H7 1Defcr
20.12.2018

I)ccision:File with DPII′ l｀ for conlrlllents.′ 1｀he casc is deferrcdそ %relistcd on 26.2.2020.
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、
▲ _、

Case No.:278/1/83¨ ALC1/2019 Party Name:KHYATI      IMcct No/Datc:8/83-    Status:Case
CHEMICALS PVT.LTD.   IALC1/2019 :Deferred

1158■Ofile ~'~~  IRLA RL       LcNo/Datc0810144118 Detr
:01/83/050/01110/AM19/      :08/24/040/00285/AM19/      120.122018 II)ate:26.02.2020

‐Decision:Filc with〕 DPIIT for collninents.Thc casc is dcfcrredぞ %rclisted on 26.2.2020.

ICase No.:280/1/83-ALC1/2019 Party Namc:SHITAL        Mcet No/Date:8/83-     Status:Case l

l                     INDUSTRIES PVT LTD     IALC1/2019          
‐
Approved l

115012020              ‐           |

IHQ Filc              lRLA File              Lic No/Datc:0810144121  1DcfcSr Datc: |
101/83/050/01112/AM19/       :08/24/040/00275/AM19/       20.12.2018              ‐

I Decision:Thc committcc considcrcd thc casc as per agenda and dccidcd to ratify the

‐nolllls as undcr:―
159

Export Item Qty Import Item Qty
丁lN SttABILIZER(SHI丁 A SttAB A/1ttS-120) lkg 2-EttHYL HEXYL ttH10GLYCOLAttE

{2-EHttG)

0.772kg

METHYL TIN CHLORIDE 0.710kg

RA concemed may takc ncccssary action undcr Para 4.7 of HBP as pcr above decision of Norms
Committec.

Case No.:28411t83-ALCIl20l9 Party Namc:ARJUNA Meet No/Date:8/83- Status:Caie
NATURAL LIMITED      IALC1/2019 iDeferred

15.01.2020             1

Lic No/Datc:1010060089 1Dcfcr1160

|

|

IHQ File RLA Filc

:01/83/050/01116/AM19/      :10/24/040/00083/AM19/      121.122018

Decision :Letter to be issued to firm. The case is deferred & relisted on26.2.2020.

I)atc:2602.2020

Case No.:464/1/83-ALC1/2019 Party Namc:MARUTI MICA  IMcct No/Datc:8/83-    IStatus:Case
lALC1/2019          1Deferred
11501.2020             1

161 1HQ File               ‐RLA Filc               Lic No/Datc:2410042607 1Dcfcr
101/83/050/01296/AM19/      :24/24/040/00045/AM19/      21 12 2018             1Datc:26.022020

1Decision:Casc is dcfcrred rcport awaited from conccmcd RA.Thc casc is defcrrcd&
relistcd on 26.2.2020.

‐
Case No.:28`/1/83¨ ALC1/2019 Party Namc:SURYA PANEL  IMect No/Datc:8/83-    :Status:Case

PRIVATE LIMITED       :ALC1/2019         1Deferred
15012020             1

1HQ Flle              RLA Filc             Lic No/Date:0810144159 1Dcfcr
:01/83/050/01H8/AM19/    :08/24/040/00312/AM19/   24.12 2018        1Date:26.022020

1Decision:Lcttcr to bc issued to f1111l for hard copy.Casc is deferrcd report awaitcd from

162
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concerned RA. The case is deferred
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8こ relisted on 26.2.2020.

I  ICase No。 :32/11/83-ALC1/2018 Party Namc:FOAMTECIH
ANTIFIRE COMPAniY

RLA Filc

:05/23/040/00413/AM19/

Party Namc:CYTECH
COATINGS PVT LTD

RLA Filc

:52/24/040/00074/ノ Mヽ19/

Mcct No/Date:8/83-

ALC1/2019
15.01.2020

ILic No/Datc:0510409107 1Dcfcr
27122018

:status:Case
,Deferred

Datc:2602.2020

,status:Case
rDeferred

,Defer
'Datc:26.02.2020

is deferred &

1631責
Ofiit

i   101/83/050/00804/AM19/

ICase No.:290/1/83-ALC1/2019

1651責
O Fi18
101/83/050/01122/AM19/

:Mcct No/Date:8/83-

IALC1/2019
115012020

Lic.No/Datc:0510409093

127.12.2018

be scnt DPHT.Thc case

Decision :Letter for hard copy to be issued. . 'fhe case ii deferred & relisted on26.2.2020.

Case No.:1/1/83¨ ALC1/2019  Party NamciVINTY IMPEX
IPVT LTD.,

164 HQ File RLA File

:01/83/050/00833/AM19/      :05/24/040/00543/AM19/

Dccision :D/L rcply rcceived fronl thc flHll flle to

relistcd on 26.2.2020.

Mcct No/Datc:8/83-     IStatus:Case

ALC1/2019         :Deferred
15012020             1

Lic No/Datc:5210042896 1Dcfcr

31 122018             1】Datc:26.02.2020

Decision :File with DPIII'for comments. 'l'hc case is defcrred & relisted on26.2.2020.

‐1661

Case No.:42/11/83‐ ALC1/2018 Party Namc:SHREE
LAMIPACK PVT LTD

RLA Filc

:05/24/040/00539/ノ Mヽ19/

IMcct No/Datc:8/83-

IALC1/2019
11501.2020

1ンiC No/Datc:0510409148

10201.2019

:Status:case

lDeferred

lDctr
lDatc:26022020

HQ File

:01/83/050/00814/AM19/

Decision :Hard copy received by the firm D/L dt. 21.1.2020 issued to firm and reminder dt.

18.2.2020 issued. The case is deferred & relisted on26.2.2020.

iCase No.:489/1/83-ALC1/2019

1671責
O File
101/83/050/01321/AM19/

ICase No.:295/1/83‐ALC1/2019

1HQ Filc

:01/83/050/01127/AM19/

Party Namc:HERANBA
InlDUSTRIES LTD

RLA Filc

:03/94/040/00732/AM19/

IMcct No/Datc:8/83-

IALC1/2019
115.01.2020

Lic.No/Datc:0310826140
.03.01.2019

Mcct No/Datc:8/83-

ALC1/2019
1501.2020

Lic.No/Date:0310826195

07.012019

一
　

　

　

６８

Decision :Letter for hard copy to bc issued. 'l'he case is relisted on26.2.2020.

Party Namc:GALAXY
SURFACTANTS LTD.,

RLA Filc

:03/94/040/00743/AM19/

,Status:Case
,Deferred

iD"f".
'Datc:26.02.2020

Status:Case
,Deferred

'Dcfcr

Date:26.02.2020
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|   ‐Decision:E)/L for hard cOpy dt.21.1.2020 issucd and rclnindcr dt.18.2.2020 issucd.The

l  CaSC iS defcrrcd&rclistcd on 26.2.2020.

Case No.:29811183-ALCll20lg Party Name:SATYAM Mcct No/Date:8/83- Starus:Case
COMPOSITES PVT LTD     ALC1/2019 Approved

HQ Filc

‐1501.2020

1Lic No/Datci34 1 0044795  Defcr Datc:IRLA File

|

1ヽ69

:01/83/050/01130/AM19/       :34/24/040/00240/AM19/       107.01.2019

Decision : The committee considered the case as per agen;a and decided to ratify the norms
as under:-

Export Item Qty Import Item Qty
REINFORCED POLYMER
COMPOSITES
MOULDED/P∪ LttREDED
ARTiCLES      AND
ASSEMBLIES

143000kg F:BERGLASS       DIRECT

ROViNG
1.05kg/kg content
in export

FIBERGLASS S丁 ICH MA丁 1.05kg/kg cOntent

in cxport

RA concerned may take necessary action under Para 4.7 of HBP as per above decision of Norms
Committee.

|  ICase No.:21/11/83¨ ALC1/2018 Party Namc:INDIA       IMcct No/Datc:8/83-    status:Case  ‐
|  |                    IPESTICIDES LIMITED     IALC1/2019         1Deferred    l

■501.2020             1             1

:1701HQ Filc             lRLA File             Lic.No/Datc:0610039084 1Defer
i   101/83/050/00793/AM19/      1o6/24/040/00059/AM19/      108012019             1)atc:26.022020‐

I   Decision:E)/L lettcr issucd On 31.12.2019 for hard copy and ReFlllindcr lcttcr issued on     
‐

‐   14.2.2020.Thc casc is dcfcrred 2%rclistcd on 26.2.2020.                               ‐

1  1Case No。 :299/1/83-ALC1/2019 Party Namc:KHYATI      IMcct No/Datc:8/83-    IStatus:case  l
l  l                    lCHEMICALS PVT LTD.   IALC1/2019         1Deferredt                                                         11501.2020             

‐

1171 HQ File              lRLA Filc             Lic No/Date:0810144265 1Dcfcr      ‐
1   101/83/050/01131/A卦 /119/      :08/24/040/00317//1M19/      108.01.2019             11)atc:26.02.20201

1   Decision:E)/L letter issucd on 31.12.2019 1br hard copy and Rcrnindcr letter issued on     l

:   114.2.2020.Thc case is defclTed 2%relisted on 26.2.2020

ICase No.:301/1/83¨ALC1/2019 Party Name:KHYATI      Mcet No/Date:8/83-    IStatusicase
l                    lCHEMICALS PVT.LTD    IALC1/2019          Deferred

'15,01.2020             1

|   101/83/050/01133/AM19/ II)atc:26022020

Decision :D/L lettcr issued on 31.12.2019 for hard copy and Reminder letter issued on
14.2.2020. The case is deferred & relisted on26.2.2020.

172 1HQ File             lRLA Filc             Lic No/Datc:0810144271 1Defc・ r

101/83/050/01133/AM19/      108/24/040/00286/AM19/      108012019             11)atc:`
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1  1Case No.:16/11/83-ALC1/2018 Party Name:ASIM PRODUCTS Mcet No/Datc:8/83‐     StatusiCase

173 1HQ Filc RLA Filc

ALC1/2019
15.01.2020

Deferred

Lic No/Datc:0810144284 ‐Dcfcr
:01/83/050/00788/AM19/      :08/24/040/00248/AM19/      1lo.ol.2019 Datc:26.022020

IDecision:Hard cOpy Of application receivcd from the f1111l flle With DPⅡT.The casc is
ldcfclTedそ%relistcd On 26.2.2020.

ICase No.:7/11/83-ALC1/2018 Party Namc:SWATI       IMcct No/Datc:8/83-    Status:Case
l                    MENTHOL&ALLIED     IALC1/2019         ‐Deferred
l                    CHEMICALS LTD,       15.01.2020         ‐

174 1HQ Filc               RLA Filc              Lic.No/Datc:2910025381 1Dcfcr
101/83/050/00779/AM19/    :29/24/040/00006/AM19/   114.01 2019        1Datc:26.02.2020

1Decision:E)/L lcttcr dt.30.10.20 1 9 rcllnindcr dt.2.12.20192%IIInal rerninder dt.18.2.2020

issuc tO f11111.Thc casc is dcfcrredだ %rclistcd On 26.2.2020.

Case No.:8il l/83-ALCI/2018 Party Namc:SWATI Mcct No/Datc:8/83- Status:Case
MENTHOL&ALLIED     .ALC1/2019
CHEMICALS LTD。 ,       15.012020

175 1HQ Fllc               RLA Filc
:01/83/050/00780/AM19/   :29/24/040/00007/AM19/   11401.2019       1Datc:26.02.2020

Decision:E)/L lcttcr dt.30.10.201 9 rellninder dt.2.12.2019そ %flnal rcrnindcr dt.18.2.2020

issued tO f11111.′ I｀he case is dcfclTcd`%rclistcd on 26.2.2020.

Case No.:306 llI}3-LLCI/2019 Party Narnc:ACADIAN Mcct No/T)ate:8i83- Status:Case

Deferred

DeferredSEAPLANTSINDIA      IALC1/2019
PRIVATE LIMITED       115 01.2020

HQ File RLA File .Lic.No/Datc:0310826364 1Defer
1761:0 1/83/050/01138/AM19/      :03/94/040/00862/AM19/      114.01.2019 Datc:26022020

IDecision:E)/L dt.27.11.20 19 issued to flHll rellninder to bc issued.D/L letter dt.30.10.2019

rellninder dt.2.12.2019&flnal reminder dt.18.2.2020 issue to f11111.ThC Casc is dcferred&

relisted on 26.2.2020.

Case No.:59/l I/83-ALCI/20I8 Party Namc:PRASAD Mcct No/Date:8/83- Status:Case
INTERNAT10NAL PRIVATE IALC1/2019 Deferred
LTD.

RLA File

15.01.2020

17719ユ粽、f Lic No/Datc:0810144385 :Dcfer
:01/83/050/00831/AM19/      :08/24/040/00332/AM19/      125012019 IDate:26022020

I)ecision:E)/L lcttcr dt.28.11.2019 issucd to flrln renlindcr to be issued.E)/L lctter dt.

130.10.2019 rernindcr dt.2.12.2019《 %flnal rcnlinder dt.18.2.2020 issuc to f11111.The Casc is

,deferredそ %rclisted on 26.2.2020.

I  Case No.:329/1/83-ALC1/2019 Party Namc:AIRO LAM     Mcct No//Date:8/83     Status:Case

1 78                     LIMITED,              ALC1/2019         1Deferred
‐15.01.2020

|

ILic No/Datc:2910025380 1Defer
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‐  HQ File
:01/83/050/01161/AM19/
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RLA Flle

:08/24/040/00171/AM19/

Lic.No/Date:0810144409 ‐Dcfcr

28.012019 I)atc:26022020

is dcfelTed&Decision :Case is deferred report awaited from concerned RA. 'l'he case

relisted on26.2.2020.

Case No.:56/11/83-ALC1/2018 Party Namc:PROEC ENERGY 'Mcct No/Date:8/83-
LIMITED            IALC1/2019

115.01.2020

HQ Filc

rStatus:Case

Approved

Defer Date:

179

RLA Filc Lic No/Date:0510409547

:01/83/050/00828/AM19/       :05/24/040/00624/A■ /119/       13101.2019

Decision:Thc committcc considcred the case as per agcnda and dccidcd

as undcrト

to ratify the norms

Export Item Qty Import Item Qty
AGGLOMERAttED
LIGNITE

1000 M ESH

lkg DI  HYDROGENERAttED  ttALLOW  DI
M EttHYL           AMMONI∪ M
CHLORIDE(AC丁 IVE CONTEN丁 ―MIN 70%)

0.265kg

NONYL               PHENOL
(MONO NONYLPHENOL― MiN 97%)

0.05064kg

丁ALL     OIL     FAttTY     AC:D

(FREE FAl「 Y ACID― MIN 95%)

0.03024kg

丁RIEttHYLENE   ttETRAMINE   (TETA)

(ASSAY′ 丁EttA′ W丁%― MIN 95%)

0.00734kg

ISO      PROPYL      ALCOHOL
(PURl丁 Y― MIN 99%)

0.02000kg

H∪ M IC               POWDER
(HUMIC CONttENT― MiN 50%)

0.89040kg

RA conccrncd may takc nccessary action under Para 4.7 of HBP as per abovc decision of Norms

Committee.

ICase No.:339/1/83¨ALC1/2019 Party Namc:UNITED CHEMIE Mect No/Date:8/83-
PRIVATE LIMITED       ALC1/2019

115.01.2020

Status:Case
Deferred

HQ File

:01/83/050/01171/AM19/

RLA File

:08/24/040/00287/AM19/

Lic.No/]Datc:0810144483  Dcfer

05.02.2019
‐Date:26.022020

Decision :Hard copy of application awaited and letter to be issued. Case is deferred report

awaited from concerned RA. The case is deferrcd & relisted on26.2.2020.

ICase No.:468/1′ 83¨ALC1/2019

1HQ Filc

101/83/050/01300/AM19/

Party Namc:G00DEARTH
AGROCHEM PVT.LTD

RLA File

:50/24/040/00028/AM19/

IMcct No/Date:8/83-

ALC1/2019
115.012020

.Lic No/Datc:5010002506

.05022019

Status:Case
Deferred

Defcr
Date:26.02.2020
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|  IDecision:Hard copy awaited from the f1111.letter to be issued.The case is deferred&
l   rclisted on 26.2.2020.

:  ICase No.:347/1/83-ALC1/2019 Paty NamciCOROMANDEL  Mcct No/Datc:8/83-    Status:Case
INTERNAT10NAL LIMITED ALC1/2019 Deferred

RLA Filc

15.012020

Lic.No/Datc:0310826851 Dcfcr
.182 '917337950/01179/ANngr :031941040100861rANngr 06.02.2019 I)atc:26.02.2020

|   IDecision:E)/L dt.1.10.2019 issucd to f1111l and D/L dt.16.10.2019 again issucdそ %rcllnindcr

i  ltO be issued.Case is dcfcrrcd report awaitcd from conccmcd RA.The case is deferred&
‐   rclistcd on 26.2.2020.

:  ICase No.:350/1/83-ALC1/2019 Party Name:UNITOP       Mcet No/Date:8/83-    Status:Case
l                     CHEMICALS PVT.LIMITED ALC1/2019         1Deferred

11501.2020             1

183 1HQ Filc             RLA Filc             Lic No/Date:0310826876 1Dcfcr
101/83/050/01182/AM19/      :03/95/040/01155/AM19/      .06 02 2019             1Datc:2602.2020

1  1Decision:Hard copy received from the flrln D/1フ to be issued.Casc is deferred report

awaitcd from conccrlled RA.Thc casc is defcrrcd&rclistcd on 26.2.2020.

‐  ICase No.:351/1/83-ALC1/2019 Party Name:STYLAM      Mcct No/Date:8/83-    Status:Case
INDUSTRIES LIMITED    ‐ALC1/2019

115.012020

Deferred

134 HQ File RLA Filc

:01/83/050/01183/AM19/      :22/24/040/00083/AM19/      106022019 Date:2602.2020

‐  IDecision:Case is dcfcrrcd rcport awaitcd from concemed RA.Thc case is dcfcrred&
i   rclistcd on 26.2.2020.

|  ICase No.:352/1/83-ALC1/2019 Party Namc:STYLAM      Mcct No/Date:8/83-    Status:Case
l  ,                     INDUSTRIES LIMITED    IALC1/2019         1Deferred
i   l                                                     

‐
15.01.2020             1

185 HQ Filc             RLA Filc             Lic No/Date:2210016080 1Dcfer
l    :01/83/050/01184/AM19/      122/24/040/00082/AM19/      10602.2019             1Datc126.022020

1  1Decision:Casc is dcfcrrcd rcport awaitcd from concemcd RA.The casc is dcfcrred&
l   relisted on 26.2.2020.

|  ICase No.:357/1/83-ALC1/2019 1Party Namc:ROSSARI      Meet No/Date:8/83-     Status:Case
l  l                     lBIOTECH LTD           IALC1/2019          1Approved
1                           1                           115.01.2020             1

11861器晶児5υm 18りAMl%  鼈 ち酬 :υOH 69    
“

NoDttα 0310826936 Pctrttα
/AM19/     08.022019          1

r Decision : The Committee considered the case as per agenda and decided to ratify the norms

I 
ut under:-

IHQ File
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RA concerned may take necessary action under Para 4.7 of HBP as per above decision of Norms

tCommittee.

Case No.:359/1/83‐ ALC1/2019 Party NamelROSSARI
:BIOTECH LTD

,M881ヽ8'5'お :な′恵」1    1SIII::こ五tt l
lALC1/2019          1Approved l

:187

115.01.2020              1           1

1HQ File               ′RLA Filc              Lic.No/Date:0310826965 1Dcfcr Datc: |
101/83/050/01191/AM19/       1:03/95/040/01164/AM19/       111.02.2019              1           1

1Decision:The committee considered the case as per agenda and decided to ratlfy the norlnsl

las under:¨

Export Item Qty Import Item Qty
丁EX丁 ILE

AUX!LLIARIES:

DREAMFEEL SPRING
LIQUID/MARVEL
SIM LIQUID/

DREAMFEEL SUPER
LIQUID/

MARVEL K:NG/
MARVELSUMO/
MARVEL NOVA/
DREAMFEEL SIM(

39.90/O Non voltone

solid)

100000kg S∪ RFACTANT(FAl~「 Y ALCOHOL
ETHOXLATE/POLYETHYLENE
GLYCOL/LUttENSOL丁 06)

14900kg

SILICONE FL∪ ID― CF 6103 21770kg
ACE丁IC ACID 300kg

HDPE GRAN∪ LES{PACKING

MAttERIAL)

As per packing
policy

RA conccmcd may takc ncccssary action undcr Para 4 7 ofHBP as pcr abovc dccision ofNoll■ ls

iColllllnittcc

Case No.:364/1/83-ALC1/2019

IHQ Filc

i01/83/050/01196/AM19/

Party Namc:PRASAD
INTERNAT10NAL PRIVATE
ILTD.

IRLA File

108/24/040/00384んへゝ419/

Mcct No/Datc:8/83-

ALC1/2019
1501.2020

Lic No/Datc:0810144578

12.02.2019

a----'

,Status:Case

'Deferred

,Defer

,D-ate:26.02.2'0-20

Export Item Qty Import Item Qty
TEX丁 lLE AUX:LL:ARIES:

ULTIMA XT LiQUID/

ULTIMA XT PLUS

日QUID/UL丁IMA
MASKA/ULTIMA
MASKA NEW/
ULTIMA MASKA PLUS/
ULTIMA Xtt NEW/

ULTIMA XT CONC/
U LTI「ИA XTS

(COntaining 22.74%
Non Volfile solid)

100000KG SU RFACTANT― (FAπY ALCOHOL
ETHOXYLATE/POLYETHYLENE GLYCOL/
LUTENSOL T0 6)

6000KG

SILICONE FLUID― CF 6103(90 x Non

volfile so‖ d)

16000KG

ACETIC ACiD 300KG

HDPE GRANULES(PACKING MATERIAL) As per packing Policy
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Decision :Earlier the l'ile with DPIIl' altcr discussion the file to be sent TE(DNM) . Case is

deferred report awaited from concemed RA. The case is deferred & relisted on26.2.2020.

ICase No.:366/1/83‐ ALC1/2019 Party Namc:PRASAD Mcct No/Datc:8/83- Status:Case

199 HQ Filc

INTERNATIONAL PRIVATE IALC1/2019 Deferred
‐1501.2020             1

titiN・。/Ditbttibi44ち恵4 158fei

LTD.

RLA Filc

190 1HQ Flle
:01/83/050/01303/AM19/

MINCHEM PRIVATE
LIMITED,

RLA Filc

:50/24/040/00030/AM19/

1501.2020             1

1ンic No/Datc:5010002508 1Dcfcr

1302.2019 Datc:2602.2020

IDatc:26.02.2020

rcport awaited from

I)ate:26022020

fron■ concemed

lstatus:Case

Deferred

Status:Case
Deferred

:01/83/050/01198/AM19/      :08/24/040/00362/AM19/       12.02.2019

Decision:Filc with DPⅡ T for comΠ lcnts.Casc is dcfcrrcd report awaitcd

RA.The casc is deferred 2%rclistcd on 26.2.2020.

,Case No.:471l1/83-ALC1 12019 Party Name :GOODEARTH Meet No/Date:8/83-
ALC1/2019

Decision:Hard copy of D/L dt.20.12.2019 issucd rcrninder to be issucd.Casc is dcfcrred

report awaitcd fron■ conccmcd RA. 「́hc case is dcfcrrcdゼ%rclisted on 26.2.2020.

Case No.:372/1/83-ALC1/2019 Party Namc:PARAMOUNT   Mcet No/Datc:8/83-    Status:Case
MINERALS AND        ALC1/2019         1Deferred
lCHEMICALS LIMITED     15.012020         1

191 HQ Filc RlッA File

:03/95/040/01187/AM19/

l′ic.No/7Datc:0310827090 1Dcfcr

:01/83/050/01204/AM19/ 15.022019

Decision :File with DI'}ll'l'D/I. to be issucd by DPII'l'. Case is delerred

concerned RA.'fhe casc is deferred & relisted on26.2.2020.

1192

|

Case No.:377/1/83¨ ALC1/2019 Party Namc:STERLING     Mcct No/Date:8/83-    Status:Case
lAUXILIARIES PVT l′ TD    ALC1/2019         1Defcrred

1501.2020             1

IHQ Fllc              RLA File             Lic.No/Datc:0310827131 1Dcfcr
101/83/050/01209/A3/119/      103/95/040/01211/AM19/       19.02.2019             1Datc:26.022020

1Decision:Hard copy of D/L dt.21.1.2020 issucd and rcminder dt.18.2.2020 issued to■
1111.

ICaSC iS dCferrcd report awaitcd from concemcd RA.The case is dcferrcd&relisted on
126.2.2020.

ｎ
ン

ICasc No.:550/1/83-AI」 C1/2019 Party Namc:GEREME INDIA ,Mcct No/Datc:8/83-
LLP                 IALC1/2019

15012020

HQ Filc              ‐RLA Filc             Lic No/Datc:0510409725 1Dcfcr
:01/83/050/01382/AM19/   :05/23/040/00510/AN419/   12102.2019       Datc:26.022020

Decision:E)/L rernindcrto bc issucd by DPII′「 .Casc is dcfcrrcd report awaited from

conccmed RA.″「 hc casc is defcrred 2貶 rclisted on 26.2.2020.
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Case No.:388/1/83¨ ALC1/2019 Party Namc:VISHNU
CHEMICALS LTD.,

Mcet No/Date:8/83-

ALC1/2019
15.01.2020

ILic No/Datc:0910067208 1Defer
22.022019 ‐Datc:26022020

15012020            1

Lic No/Datc:0310827317 1Dcfcr

Status:Case
,Deferred

194 1HQ Filc
l    :01/83/050/01220/AM19/

‐HQ Filc
195:01/83/050/01313/AM19/

Case No.:482/1ノ 83-

ALC1/2019

HQ Filc

:01/83/050/01314/AM19/

RLA Filc

:09/24/040/00576/AM19/

PVT l′ TD,

RLA「 ilc

Decision :Examine the case by DPIIT comments awaited. Case is deferred report awaited
from concerned RA.'fhe case is deferred & relisted on26.2.2020.

Case No.:481/1/83¨ ALC1/2019 Party Namc:GRINDWELL
NORTON LTD

RLA Filc

103/94/040/00991/AM19/

Mcct No/Datc:8/83-     Status:Case
ALC1/2019          Deferred
1501.2020             1

Lic No/Datc:0310827299 1Dcfer

26022019 II)atc:2602.2020

Party Name:GARGI       Meet No/Datc:8/83-    Status:Case
HUTTENES ALBERTUS   ‐ALC1/2019         1Deferred

Decision :D/L letter issued on 30.10.2019 Reminder letter issued on2.12.2019 final
reminder issued on 18.2.2020. The case is deferred & relisted on26.2.2020. The case is
deferred & relisted on26.2.2020

196 :03/94/040/00897/AM19/     126022019 I)ate:26.02.2020

Decision :The Committee considered the case as per agenda and heard the arguments of the
firm during the personal hearing and called the detailed justification from the firm. The case

is deferred & relisted on26.2.2020.

Case No.:485/1/83¨ AIンC1/2019 Party Namc:GARGI Mcct No/Datc:8/83- Status:Case
DeferredHUTTENES ALBERTUS PVT.IALC1/2019

|  IHQ Filc
1197101/83/050/01317/AM19/

|  ICase No.:556/1/83¨ ALC1/2019

11981責 O iliき

‐   101/83/050/01388/AIM 19/

LTD,

RLA Filc

:03/94/040/00896/AⅣ 119/

P冨け Name:WICTOR
CHEMICALS INDIA
PRIVATE LIMITED

RLA Filc

:05/24/040/00685/AM19/ 06032019

1501.2020             1

Lic.No/Datci0310827320 Dcfer
126.02.2019

IMect No/Date:8/83-   iStatus:case
lALC1/2019         1Deferred
115.01.2020             :

Lic.No/Datc:0510409861 lDefer
Datc:26.022020

II)atc:26.022020

Decision : The Committee considered the case as per agenda and heard the arguments of the

firm during the personal hearing and called the detailed justification from the firm. The case

is deferred & relisted on26.2-2020.

Decision zDlL to be issued by DPII'f . 'l'hc case is deferred & relisted on26.2.2020.
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Case No.:561/1/83¨ ALC1/2019 Party Name:ALFA
INDUSTRIES,

199 HQ File
:01/83/050/01393/AM19/

ICase No.:565/1/83¨ALC1/2019

200 1HQ Filc
101/83/050/01397/AM19/

RLA File

:08/24/040/00424/AM19/

Party Name:GSC,GLASS
LIMITED

RLA Filc

i05/23/040/00531/AM19/

Mcct No/Date:8/83-

ALC1/2019
15.012020

Lic.No/Date:0810144750

Mcct No/Datc:8/83-

ALC1/2019
15.012020

Status:Case
Deferred

Defer

rStatus:Case

'Deferred

Datc:26.022020

'Status:Case
Deferred

II)ate:26.02.2020

26.2.2020.

Decision:E)/L dt.28.11.20 1 9 issued to f1111l rerninder

rclisted on 26.2.2020.

08 03 2019             1Datc:2602.2020

to be issued.The casc is dcferrcd&

Lic.No/Datc:0510409912 Dcfcr
12.03.2019

Decision :Hard copy is awaited from the firm and letter to be issued'fhe case is deferred &
relisted on26.2.7020.

Mcet No/Datc:8/83-

ALC1/2019
15.01.2020

201 HQ Fii`              1良LA Filt             ,Lic.No/Date:0310827709 1Dcfcr
:01/83/050/01403/AM19/      103/95/040/01308/AM19/      ‐14.03.2019             1Date:26022020

Decision:Hard copy oflcttcr to bc issued.The case is defelTed`貶 relisted on 26.2.2020.

Mcct No/Datc:8/83- Status:Case
DeferredINTERNATIONAL PRIVATE IALC1/2019

LTD                   ■5.012020

HQ File RLA Filc Lic No/Datc:0810144836 1Detr

Case No.:571/1/83-ALC1/2019 Party Name:SAMRAT
PHARMACHEM LTD

101/83/050/01427/AM19/      108/24/040/00433/AM19/      12703.2019

1Decision:Hard copy oflcttcr to bc issucd.Thc case is deferred&relisted on

1202

|

|

Case No.:91/2183-ALCIl2019 Party Name:PRASAD Mcet No/Datc:8/83-

ALC1/2019
15.01.2020

Istatus:Case
,Deferred

1203 1HOriiき

,   101/83/050/01428/AM19/

INTERNAT10NAL PRIVATE
LTD.

RLA Filc

:08/24/040/00434/AM19/

Lic.No/Datc:0810144849 1Defcr

2703.2019             1Date:26.022020

Decision :Hard copy of leffer to be issued. 'l'he case is dcferred & relisted on26.2.2020.

Case No.:93/2/83-ALC1/2019 Party Namc:STERLING     IMcct No/Date:8/83-
IAUXlLIARIES PVT LTD    IALC1/2019

‐15012020

1204 1HQFilc              lRLA Filc              Lic No/Datc:0310827955 Dcfcr
i  101/83/050/01430/AM19/    103/95/040/01331/AM19/    27 03 2019         1Datc:26.022020

1   1Decision:D/L lcttcr issued on 31.10.2019 Rerninder lettcr issued on 2.12.2019 and

l   ‐F/Rellninder dt.18.2.2020 issued.′「 he casc is defelTedだヽrelisted on 26.2.2020.

:Status:Case

lDeferred

^

Case No.:90/2183-ALCI12019 Party Namc:PRASAD
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206

1205 1HQ File

:  IHQFilc

:  ICase No.:94/2/83-ALC1/2019 Party Name:CROPNOSYS   ‐Mcct No/Date:8/83-    Status:Case

(INDIA)PRIVATE LIMITED .ALC1/2019 Deferred

RLA Filc

15.012020            1

Lic No/Date:0310827959 1Defer

101/83/050/01431/AM19/      :03/94/040/01096/AM19/      127.03.2019 Datc:2602.2020

IDecision:E)/L dt.20.12.2019 issued and renlinder dt.18.2.2020 issued to f11111..ThC casc is 
‐

ldcfcrrcdだ%rclistcd on 26.2.2020.

No/Datc:8/83-    'Status:Case lCase No.:98/2/83-ALC1/2019 1Party Namc:SHITAL      IMcct1/2019        :Approved l
1             llnlDUSTRIES PVT LTD   ALC

.2020              :          |l                        i                        1ヽ501

1責。riit      
―  ―
    ,☆ LA Filc             lLic No/Date:0810144867 'Defer Datc: |
3/24/040/00435/AM19/    128032019        1       1101/83/050/01435/AM19/     1:01

1Decision:Thc committec considcred the case as per agenda and decided to ratify thc norlns

las underi―

Export Item Qty Import Item Qty
丁IN STABILIZER{SHITA SttAB

MttS-120)

lkg 2-EttHYL     H EXYL

丁H10GLYCOLAttE (2-

EHttG.)

0.772kg

M EttHYL       丁IN

CHLORIDE
0.710kg

RA concerncd may takc neccssary action undcr Para 4.7 of HBP as per above decision of Norms

Committee.

Case No.:105 12t83-ALCll20l9 Party Namc:DEEPAK Mect No/Datc:8/83- Status:Case
FERTILISERS AND       ‐ALC1/2019
PETROCHEMICALS      ■5.01.2020

IDeferred

1207
CORPORAT10N

RLA Filc

:01/83/050/01442/AM19/      131/83/040/00191/AM19/      128.03.2019 IDatc:26022020

Decision :Letter hard copy to be issued . 'fhe case is deferred & relisted on26.2.2020.

Case No.:5/2183-ALCll20l9 Party Name:TOJO VIKAS Meet No/Date:8/83- Status:Case
INTERNAT10NAL PRIVATE :ALC1/2019 Deferred
LIMITED

Lic.No/Datc:3110067354 1Defer

15.01.2020

1208 1HQ Filc              RLA Filc             Lic.No/Date:0510410H6 1Dcfcr
l    :01/83/050/00005/AM20/      :05/24/040/00753/AM19/      0104.2019             1Date126 02 2020

1   1Decision:E)/L dt.30.10.20 19 issucd rcnlinder dt.2.12.2019 issucd and flnal rcrlaindcr dt.

|   118.2.2020 issued.1｀ hc casc is defcrrcdゼ貶rclistcd on 26.2.2020.

ヘ

|
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|  ICase No.:8/2/83‐ALC1/2019  Party NamciCOROMANDEL  Mcct No/Date:8/83-    IStatus:Case  l
‐  I                   INTERNAT10NAL LIMITED IALC1/2019         :Deferred    l
. :         ‐         11501.2020    :     |

209 1HQ File              RLA File             Lic.No/Date:0310828073 1Defer      l
1  101/83/050/00008/AM20/    :03/94/040/01039/AM19/   lo2.04.2019        1Datc:26.02.2020

1   1Decision:D/L dt.27.11.20 19 issucd to flrln renlindcr to be issucd.The casc is deferredゼ %   ‐

relisted on 26.2.2020.

Case No.:l 112183-ALCLl20lg Party Namc:GLOBAL Mect No/Datc:8/83- Status:Case
ALCIUM PRIVATE ALC112019 :Deferred

LIMITED 15.01.2020
210 Hq rit. RLA Filc Lic.No/Date:0710114739 Dcfcr

:01/83/050/00011lA}/r2OI :07124104010031 l/AM 19/ 02.04.2019 :Date:26.02.2020,

Decision :Hard copy of letter to be issucd. Thc case is deferred & relisted on26.2.2020.

ICase No.:20/2/83-ALC1/2019 Party Namc:GALAXY      Mcct No/Datc:8/83-    Status:Case
l  l                    SURFACTANTS LTD.,     ,ALC1/2019         ‐Deferred

115.01.2020            ‐

21l HQ File              RLA File             lLic.No/Datc:0310828099 ‐Dcfcr
:01/83/050/00020/AN120/      :03/94/040/01145/AM19/      102 04 2019             1Datc:2602.2020

1Decision:D/L dt.30.10.2019 issucd to f1111l rcrnindcr to bc issued.Thc casc is deferredゼ %

l   relistcd on 26.2.2020.

|  ICase No.:16/2/83-ALC1/2019 Party Namc:GARGI       IMcct No/Datc:8/83-    IStatus:Case  l
l                    lHUTTENES ALBERTUS PVT.IALC1/2019         1Dettrred    l
l                     lLTD。 ,                 15.012020          1           1

1  1HQ Filc              lRLA Filc             Lic.No/Date:0310828125 :Dctr      l

1212101/8,(9,0/0001イ
AY20/    :03/94/919/9097,/今 M19/    03 04 2019        Datc:26022020

1  1Decision:The Colninittce considercd the casc as per agcnda and hcard the arguments ofthel

l :irln during thc pcrsond hcaring and dircctcd them to fumish thc complcte technical detailsl

l laS per Appendix 4E,showing chcmicals rcactions,molecular weight of impo■ s and cxpo■ :

l  itcms and%yield ofmolar basis.The casc is re― listcd for 26.2.2020.           :

1‐ 01:ι品::ij′

'′

jJLALむ
i′

'blう

11■,ヽ品c:G6二5STAゴ   IM`よ 3ヽ/Dよ:ぬ′恵」:  1ヽltitiё l:t l
l  l                    :ORGANICS PVT LTD     

‐
ALC1/2019         1Deferred    l
15.01.2020             1             1

4310鳥     =LA品
 ↓ 1」 青 ∬飛

よぬ 10828山
B壺 塊 虚鳳 ||    :01/83/050/00018/AM20/      103/94/040/01135/A                                 ́            ‐

|  IDecision:Lcttcr for hard copy to bc issucd.・ I｀hc casc is dcferrcd&rclistcd on 26.2.2020..:

|  ICase No.:19/2/83-ALC1/2019 Party Namc:GALAXY     ,Mect No/Datc:8/83-   IStatus:case  l
‐  I                   SURFACTANTS LTD.,     IALC1/2019         1Deferred    l

‐15012020             1             112141                       1

1  :HQ File             RLA Filc             Lic.No/Date:0310828123 ,Dctr      l
l  l:01/83/050/00019/AM20/   1:03/94/040/01144/AM19/   .0304.2019        Datc:26.022020

ヘ
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Decision :D/L reply received from the firm file to be sent TE(SK). The case is deferred &
relisted on26.2.2020.

ICase No.:22/2/83-ALC1/2019 Party Name:SUDEEP
PHARMA PRIVATE LTD,

Mect No/Datc:8/83-

ALC1/2019
15.01.2020

Status:Case
Deferred

Status:Case
Deferred

Defer
Date:26.02.2020

‐Datc:26022020

1215 
nq nli.

216 HQ Filc
i01/83/050/00025/AM20/

HQ Filc
217 :01/83/050/00026/AM20/

RLA Filc

RLA Filc

:09/24/040/00618/AM19/

‐RLA Filc

:03/95/040/00022/AM20/

Lic No/Date:3410045026 Dcfcr
:01/83/050/00022/AM20/      :34/24/040/00304/ハ v゙119/      0404.2019              Datc:26.022020

Decision:D/L rcccivcd from thc f11111■ lc to bc scnt TE(SK).The Casc is dcferred&relisted

on 26.2.2020.

, CaseNo.:2512/83-ALCll20lg ParlyNamc:AGI{ISOL Mcct No/Date:8/83-

Lic No/1Datc:0910067378

08.042019

Lic No/Datc:0310828241 Dcfcr
09.04.2019

(InlDIA)PRIVATE LIMITED ‐ALC1/2019
115.01.2020

Decision :Letter dt. 20. 12.2019 for hard copy issued reminder to be issued . The case is
deferred & relisted on26.2.2020.

Case No.:2612183-ALCLl20lg Party Namc:UNITOP Meet No/Date:8/83- Status:Case
DeferredCHEMICALS PVT LIMITED ‐ALC1/2019

1501.2020

Decision :D/L dt. 1.10.2019 issued to firm reply received but reply not proper D/L dt.
21.1.2020 again issued and reminder dt.14.2.2020 issued.'fhe case is deferred & relisted on
26.2.2020.

ICasc No.:29/2/83-ALC1/2019 Party NamciGAYATRI     Mect No/Datc:8/83-
|                    ICOLOUR CHEM         ALC1/2019
1   1                       11nlDUSTRIES             15.01.2020

1218 HO Fib         ttLA i庭          Lお .No/Datc:0810144990
:01/83/050/00029/AM20/      :08/24/040/00012/AM20/       11042019

1   1Decision:Letter fbr hard copy to be issucd.´ I｀hc casc is dcfclTcd 2貶 relisted on

Case No.:40/2/83¨ ALC1/2019 Parり Namc:VASUDHA     Meet No/Datc:8/83-
ICHEMICALS PVT LTD    ‐ALC1/2019

115.012020

Lic No/Datc:0310828394

Status:Case
Deferred

,Defcr
Date:26.02.2020

26.2.2020.

Status:Case
'Deferred

Pefcr
Date:26.02.2020

final reminder

219 HQ File RLA File

101/83/050/00040/AM20/      103/95/040/00010/AM20/      116042019

‐Decision:E)/L dt.30.10.201 9 issucd to flrln rcrnindcr dt.2.12.2019 issucd and

18.2.2020 to bc issucd.′ I｀he casc is dcfclTcdゼ貶rclistcd on 26.2.2020.



|  ICase No.:43/2/83-ALC1/2019

1220 1HQ File

l  l:01/83/050/00043/AM20/
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Party Name:DEVHARSH
InlFOTECH PVT LTD.

RLA File

:03/94/040/01105/AM19/

RLA File

103/95/040/00080/AM20/

‐Namc:INTERNATIONAL
ITRADERS

RLA Filc

:03/94/040/00032/AM20/

IMcct No/Date:8/83-

IALC1/2019

115.012020

ILic.No/Datc:0310828439 1Dcfcr
12204.2019            1Datc:2602.2020

f11111.The case is dcfcrrcd&rclisted onDecision:Letter for Hard copy to bc issued to thc

26.2.2020.

Case No.:58/2/83-ALC1/2019 Party Name:YASHO
INDUSTRIES LIMITED

Mcct No/Datc:8/83‐

ALC1/2019
1501.2020

Lic.No/Date:0310828553

24042019

Status:Case
Deferred

Status:Case
lDeferred

Defer
Date:26.02.2020

Status:Case
Deferred

1221 IHQ Filc

101/83/050/00058/AM20/

Decision :Hard copy rcccived from the firm. D/L to be issucd by'|E(SK). The case is
deferred & relisted on26.2.2020.

Case No.:60/2183-ALCLl20l9 Party

222 HQ Filc
:01/83/050/00060/AM20/

Decision :D/L issued by DPIII' rcmindcr to be issued
relisted on26.2.2020.

IMcct No/Datc:8/83-

:ALC1/2019
115.012020

Lic No/Datc:0310828564 Defer
124.04.2019 Date:26.022020

by DPIIT. The case is deferred &

ICase No.:62/2/83-AI」 C1/2019 Party Namc:YASHO
InlDUSTRIES LIMITED

RLA File

:03/95/040/00082/AM20/

Mcct No/Datc:8/83-

ALC1/2019
15.01.2020

Lic.No/Datc:0310828601 1Dcfcr

25.04.2019 IDatc:26.02.2020

to'flr(SK). 'fhe case is deferred &

Status:Case
Deferred

1231器晶掲5υ00062ハM29
Decision :D/L reply received from the flrm file sentI relisted on26.2.2020.

1224

|

Case No.:54/4/83-ALC1/2019 1Party Namc:NOCIL LIMITED IMcct No/Datc:8/83-

:ALC1/2019
115.01.2020

HQ Fllc IRLA Filc ILic.No/Date:0310828590 1Dcfcr

:01/83/050/00291/AM20/     103/95/040/00044/AM20/     12504.2019             1Datc:26.02.2020

Decision:Hard copy ofthc application lettcr dt.28.10.201 9 rclnindcr dt.2.12.2019 and flnal

rclnindcr dt.14.2.2020 issucd The case is dcfcrrcd 2%relistcd on 26.2.2020.

Status:Case
Deferred

Case No.:63/2/83‐ ALC1/2019 Party Namc:SYNDICATE
EXPORTS P.LTD,

HQ Filc

:01/83/050/00063/AM20/

RLA Filc

:32/24/040/00006/AM20/

IMect No/つ atc:8/83-

IALC1/2019
115.012020

1Lic No/Datci321 0078930
‐26042019

Status:Case
Deferred

Defer
Date:26.02.2020
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|  IDecision:Dcfcrthc case D/L to bcissued by M/Stecl.Thc case is deferred&relisted on  l

:   126.2.2020.

I   Case No.:64/2/83-ALC1/2019 Party NamciSYNDICATE   IMcet No/Datc:8/83-    Status:Case   l
l  l                    lEXPORTS P LTD,        :ALC1/2019         1Deferred     l

l15.012020

12261責 0,iiき            
′
RLA riit ~  

…    ……
  ti`:ヽも

'5itti」

うlb6ウ 89」 i b`fci
l   101/83/050/00064/AⅣ120/      132/24/040/00005/AM20/      126.04.2019             1Datc:26.022020 1

1  1Decision:E)/L to bc issucd by Ⅳ1/Stcel.Thc casc is rclistcd on 26.2.2020.              |

Case No.:51/4/83-ALC1/2019  Party Namc:NOCIL LIMITED  Mcct No/Datc:8/83-     Status:Case
‐ALC1/2019          1Approved
15.01.2020             1

HQ Filc              RLA Filc              Lic.No/Date:0310828626 ‐Defer Datc:
:01/83/050/00288/AM20/       103/95/040/00045/AM20/       12604.2019              1

1Decision:The conllnittcc considered thc casc as per agenda and decidcd to ratify thc nonlls

as under:―

Export Item Qty Import Item Qty
(N-1′ 3-

DIMEttHYLBUTYL)― N―

PHENVL― P―

PHENYLENEDIAMINE.
0∪ R BRAND NAME:
PILFLEX 13

lkg ANILIN E 0.335kg

NITROBENZENE 0.500kg

MIBK(MEttHYLISOBUTYL KETONE) 0.405kg

RA concemed may take necessary action undcr Para 4.7 of HBP as per above decision of Norms

Committee.

227

「

~
1

|

1228

HQ Filc

MINERALS&CHEMICALS IALC1/2019 IDeferred
‐
15.01.2020             1

1Lic.No/Date:5010002521 1Dcfcr

‐Datc:26.022020

PVT.LTD

RLA File

:01/83/050/00071/AM20/      :50/24/040/00035/AM19/      12904.2019

|  IDecision:Lcttcr hard copy issucd on 18.2.2020.The casc is rclistcd on 26.2.2020.       |

|  ICase No.:114/2/83-ALC1/2019 Party Namc:APL METALS   
‐Mcet No/Date:8/83-    Status:Case

l   l                     LIMITED              IALC1/2019          1Deferred     ‐
115.01.2020                           1

1229 1HQ File              RLA Filc             :Lic.No/Datc:0210209152 Defer       i
:  101/83/050/00087/AM20/   :02/24/040/00010/AM20/   106.05.2019       Datc:26.022020:

:   IDecision:D/L dt.28.11.2019 issucd to f1111l and rellnindcr dt.18.2.2020 issued.The casc is  ‐

l   rclistcd on 26.2.2020.

ヘ
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|  ICase No.:119/2/83¨ ALC1/2019 Party Name:MONTEX GLASS IMcCt No/Datc:8/83-   IStatus:Case
FIBRE IND PVT LTD      IALC1/2019         1Deferred

115.01.2020            1

230 1HQ Filc              RLA Filc             Lic N o/Date:0310828806 1Dcfcr
1   101/83/050/00092/AM20/      :03/95/040/01159/AM19/      10705.2019             1Datc:26.022020

‐   IDecision:E)/L dt.11.9.2019 issued to f1111l and reminder on 18.2.2020 issued.The case is

relisted on 26.2.2020.

‐Case No.:107/2/83-ALC1/2019 Party Namc:MADHU      Mcct No/Datc:8/83-    iStatus:case
HYDROCOLLOIDS PVT.  :ALC1/2019 iDeferred

|  |                    ILTD.

′3110血も       IRLA iた

234 HQ File

15.01.2020     1

Lic.No/Datc:0810145206 1Dcfcr
:01/83/050/00080/AM20/      108/24/040/00047/AM20/      .08.05.2019 Datc:26.022020

Decision :Letter for hard copy dt. 18.2.2020 issued. The case is relisted on26.2.2020.

Case No.:117/2/83¨ ALC1/2019 1Pany NamciSUKASO      IMcCt No/Datc:8/83-    IStatusicase l
lCERACOLORS PVT LTD    IALC1/2019          1Approved l

115012020              :          |

HQ Filc               RLA Filc              lLic.No/Date:0910067454 1Defer Datc: |
:01/83/050/00090/AM20/    :09/24/040/00050/AM20/   108.05.2019       1      1

Decision:Thc committcc considered thc case as per agenda and dccidcd to ratify thc norlnsl

as under:―

232

Export Item Qty Import Item Qty
Prepared Opacifier 1000MT Zircon Sand 945M 「́

RA concemed may takc ncccssary action under Para 4.7 of HBP as pcr abovc decision of Norms

Committee.

Case No.:123/2/83- Party Namc:INDOGULF Meet No/Datc:8/83- Status:Case
ALC1/2019 CROPSCIENCES LIMITED  :ALC1/2019         ‐Deferred

■5.012020

233 Hq rit" RLA Filc Lic.No/Date:0510410527 Defer
, :01/83i050/ooo96lAM2ol :051231040100034/ANl2ol 08.05.2019 :Datc:26.02.2020

1 Decision :Letter hard copy dt.18.2.2,020 issued. The case is relisted on26.2.2020.

Case No.:136 t2183-ALCll20l9 Party Name:LUBRIKOTE Mect No/Datc:8/83- Stuturtc"r"
SPECIALITIES PVT.LTD.  IALC1/2019 :Deferred

RLA Filc

15.01.2020             1

Lic No/Datc:0310828999 1Dcfcr

1   101/83/050/00109/AM20/      :03/95/040/00124/AM20/      14052019 IDate:26.022020

|   ‐Decision:E)/L dt.31.7.2019 issucd reply reccivcd then again]D/L dt.21.1.2020 issucd and  l
l   rernindcr dt.18.2.2020 issucd.Thc case is relistcd on 26.2.2020.

ヘ
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ICase No.:139/2/83¨

IALC1/2019

235"OFiig

236 1HQ File

101/83/050/00108/AM20/

Party Namc:INDIA
GLYCOLS LTD

IRLA Filc

RLA Filc

:35/24/040/00006/AM20/

Mect No/Datc:8/83-

ALC1/2019
15.01.2020

Lic.No/Datc:0510410588

15.05.2019

ILic.No/Datc:3510045538 1Defcr

Status:Case
Deferred

Defcr
Date:26.02.2020

on26.2.2020.

Status:Case
Deferred

‐Datc:26022020

18.2.2020

:01/83/050/00112/AM20/     105/23/040/00066/AM20/     ‐14.05.2019

1Decision:Reply receivcd from the flm scntto TE(SK)..The Casc is rclistcd

Case No.:135/2/83-ALC1/2019 Palty Namc:SRI AYYAPPAN IMcct No/Datc:8/83-

‐                    FINE ARTS            IALC1/2019
115012020

Decision :D/L dt. 16.10.2020 issued to firm reply reccived and reminder dt.
issued. The case is relisted on26.2.2020.

237 HQ File

Case No。 :142/2/83-ALC1/2019 Party Namc:SUDARSHAN
ICHEMICAL INDUSTRIES
ILTD

RLA Filc

Mcct No/Datc:8/83-   IStatus:case
ALC1/2019
1501.2020

Deferred

ILic No/Datc:3H0067420 1Dcfcr

1605.2019        ,Datc:26.02.2020

f1111l and to bc scnt TE(DNM).Thc

:01/83/050/00115/AM20/      131/83/040/00024/AM20/

Decision:D/L dt.20.12.2019 reply reccived from thc

casc is rclisted on 26.2.2020.

Casc No.:1/3/83-ALC1/2019  Party Namc:ATUL LIMITED, IMcct No/Date:8/83‐

IALC1/2019
115012020

:381鵠轟::j001:01↓ 2υ  l鶴ち璃:υ::li8鳳 2υ  ちlTZ品けαO譴 OИ53 H::L6Ю22020
1  ‐Decision:D/L issued by DPⅡ T.The casc is rclistcd on 26.2.2020.

Party Nainc:ALFA
INDUSTRIES,

RLA Filc

Mcct No/Datc:8/83-

:ALC1/2019
115.01.2020

Status:Case
Deferred

Status:Case
,Deferred
I

|  ICase No.:5/3/83-ALC1/2019

239 HQ File
:01/83/050/00124/AM20/

‐Decision:Rcply rcccivcd
126.2.2020.

ICase No.:17/3/83-ALC1/2019

1HQ Filc
:01/83/050/00136/AM20/

ILic No月Date:0810145344 1Dcfcr

108/24/040/00064/ハ ご/120/      123 05 2019             1Date:26022020

D/L dt.28.11.2019 flle with TE(DNM).The Case is relistcd on

締 浄

鵠 TE 
榊 辮

・
跳 }響

r

:RLA Filc             lLic.No/Datc:0510410690 ,Defer Datc:
105/24/040/00098/AM20/       24.05.2019              1

240
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Decision : The committee considered the case as per agenda and decided to ratify the norms
as applied for.

RA concerned may take necessary action undcr Para 4.7 of HBP as per above decision of Norms
Committee.

Case No.:21l3/83-ALCI/2019 Party Namc:Pn RIJA I' Mcct No/Datc:8/83- Status:Casc
INDUSTRIES(INDIA)    .ALC1/2019 Deferred
PVT.LTD 1501.2020

241 HQ Filc RLA Filc               Lic.No/Datc:0510410752 iDefcr
:01/83/050/00140/AM20/      105/24/040/00092/AM20/      128052019 II)ate:26.0220201

‐   IDecision:Lcttcr issucd to f1111l dt.18.2.2020 for hard copy of application.Thc case is

rclistcd on 26.2.2020.

ICase No。 :27/3/83-ALC1/2019 Party Namc:WILLOW00D  IMcct No/Datc:8/83-    Status:Case
l                    CHEMICALS PVT LTD    IALC1/2019         1Deferred

11501.2020            1
24210「

iき

~ ~ ~     RLA hお        ｀ :Llよ 6`わ農
`も

,16'6う iうデうも晃i
101/83/050/00146/AM20/      :02/24/040/00150/AM19/     128.05 2019             Datc:26.02.2020

1Decision:Filc with TE(DNM)for COmmcnts.Thc casc is rclisted on 26.2.2020.

ICase No.:28/3/83¨ALC1/2019 Party Namc:WILLOW00D   Mcct No/Datc:8/83-    Status:Case
CHEMICALS PVT LTD    ‐ALC1/2019

115.01.2020

243 1HQ Filc RLA File              Lic No/Datc:0210209198 1Dcfcr
|   ::01/83/050/00147/AM20/      102/24/040/00165/AM19/      28.05.2019

'   II■
arioinh・ Tハ十+or fXr kOrЯ  rぃれ、ァ⌒f oAnllハ 0+:ハ綺パ+ つ∩ 1つ つ∩100綸月 r

Datc:26022020

Decision :Letter for hard copy of application dt.20.12.2019 and reminder dt. 18.2.2020

IALC1/2019

115.01.2020

IDeferred

Deferred

2441責
O riiさ

PVT LTD

RLA Filc Lic.No/Datc:0710114972 1Dcfcr

|    :01/83/050/00148/AM20/      :07/24/040/00010/AM20/      128.05.2019 Datc:2602.2020

IDecision:D/L issued by DPⅡ T.′ I｀hc casc is rclistcd on 26.2.2020.

iCase No.:24/3/83-ALC1/2019 ‐Party Namc:PYROTEK INDIA IMcct No/つ ate:8/83-    Status:Case
PRIVATE LIMITED      IALC1/2019

115.012020

Deferred

I HQ Fib         RLA Fib         Lた 。No/Datc:3110067431 Dctr    l
1245101/83/050/00143/AM20/   :31/83/040/00036/AM20/   129.05 2019        Datc:2503.20201

1   1Decision :The Commltee considered the case as per agenda and decided to defer the case forl

l  :eXamining the request of the lrm File alongwlh reply of D/L furnished by the lrm sentto DPIIT for
l   lcomments The case is re― listed for 25 03 2020

1  1

ヘ
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″

| lζ
も`出iζたた二LALむ 1,,bib:壼

↓11」i需鍵
iЁでlNDIA Ⅲも1｀ 8あ:はなた工

~Ⅲ
llllζёlζ

`…〕D       IALC1/2019         :Deferred
l   :                          |                          115.01.2020             1

1  1HQ File             RLA File             Lic.No/Date:3110067432 1Dcfcr
246101/83/050/00144/AM20/    :31/83/040/00037/AM20/   129.05.2019        Datc:25.032020

1)ecision : The Comrnittee considered the case as per agenda and decided to defer the case for

i   examining the request of the firm File alongwith reply of D/L furnished by the firm sentto DP‖ T for

l   ‐comments The case is re― listed for 25 03 2020

.Case No.:30/3/83-AIノ C1/2019 Party Namc:SETCO        IMcct No/Datc:8/83‐     Status:Case
l                    lCHEMICALS(I)PVT.LTD.  ALC1/2019         1Defcrrcd

115.012020             1
247責
01五

`         IRLAFiL         Liよ
。ヽ/Ditti03ib恵

"」

4315ι

“

r

l    :01/83/050/00149/AM20/      103/95/040/00202/AM20/      ,30.05.2019             1Date:26022020

1   Decision:Lctter hard copy dt.18.2.2020 issucd to f11111.The Casc is rclistcd on 26.2.2020.

‐  Case No。 :31/3/83¨ AIコC1/2019 Party Namc:SETCO       Mcct No/Datc:8/83-    IStatus:Case
l  ‐                     CHEMICALS(I)PVT.LTD. IALC1/2019         1Deferred

11501.2020             1

‐2481責Oriig 
‐‐
          RLAFilc            Liι .ヽ 6′D:18:bbib慧

'Oi4ケ

‐
:5`fel

1    101/83/050/00150/AM20/      :03/95/040/00203/AM20/      130.05 2019             1Datc:2602.2020

1   ‐Decision:Lettcr fbr hard copy dt.18.2.2020 issued.The casc is relisted on 26.2.2020.

1  1Case No。 :34/3/83-ALC1/2019 Party Namc:SWATI       IMcct No/Datc:8/83-    Status:Case

l  l               lMENTHOL&ALLIED    IALC1/2019       1Deferred
l  :                   ICHEMICALS LTD.,       115012020         1

′
49 10Fii`       ‐

RLA iに        LQNo/Dttc2910025404 Detr
i01/83/050/00153/AM20/      :29/24/040/00005/AM20/      13105.2019             Datc:26.022020

|  ICase No.:35/3/83-ALC1/2019 Party Namc:HIMADRI     .Mcct No/Datc:8/83-   IStatus:case
l  l                     SPECIALITY CHEMICAL   IALC1/2019         1Deferred
l   l                      .LTD                   15.01.2020           1
2501責
oTlig              i責二人file             Lic No/Datc:0210209216 1Detr
101/83/050/00154/AM20/      102/24/040/00026/AM20/      103.06 2019             1Datc:2602.2020

1  1Decision:Lcttcr for hard copy dt.18.2.2020 issucd.The casc is rclistcd on 26.2.2020.

|  ICase No。 :3`/3/83-ALC1/2019 Party NamciCOLOUR      Mcct No/Datc:8/83-    Status:Case   l
l  l                   lCHROMES PRIVATE     IALC1/2019         1Defcrred     l
1251              1LIMITED         115 01 2020      1       1

1  1HQ Filc              RLA Filc             Lic.No/Datc:0210209217 1Dcfcr       l
l    :01/83/050/00155/AM20/      :02/24/040/00025/AM20/      10306.2019             1Datc:26.022020 1

Decision :Letter for hard copy dt. 18.2.2020 issued. The case is relisted on26.2.2020.



Decision :Letter for hard copy dt.
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18.2.2020 issued.Thc casc is rclistcd On 26.2.2020.

1252

253 10Fii` ~

101/83/050/00162/AM20/

1254 1HQ Filc

Case No.:40/3/83-ALC1/2019 Party Name:AJIT Meet No/Date:8/83-
InlDUSTRIES PRIVATE    IALC1/2019
LIMITED               15.01.2020

HQ Filc             RLA Filc            Lic.No/Date:0510410800.Dcfer
:01/83/050/00159/ハ Ⅳ【20/    :o5/23/040/00089/AM20/   lo3 06 2019        1Datc:26.02.2020

Decision:D/L issued by]DPIIT.Lettcr for hard cOpy dt.18.2.2020 issucd.The casc is

rclisted on 26.2.2020.

Status:Case
Deferred

Status:Case
Deferred

Date:26.02.2020 1

;Status:Case
Deferred

Case No.:43/3/83-ALC1/2019 Pa● y Namc:EAGLE PuSS  IMect No/Datc:8/83-
PRIVATE LIMITED,      IALC1/2019

115.012020

RLA Filc

:04/24/040/00047/AM20/      10306.2019
ILic.No/Date:0410165670 1Defcr

Decision :D/L dt. 13.11.2019 issued by DPIIl'.'l'he case is relisted on26.2.2020.

Mcet No/Date:8/83-

ALC1/2019
1501.2020

Case No.:44/3/83¨ ALC1/2019 Party Namc:VIKAS ECOTECH
LIMITED

:01/83/050/00163/AM20/

l  iCase No.:47/3/83¨ ALC1/2019

ち571

1  1HQ Fli8

Party Name:PARIJAT
INDUSTRIES(INDIA)
PVT.LTD

Lic.No/Date:05104108H IDefcr
0406.2019             1Date:26022020

Defcr
Date:26.02.2020

18.2.2020 issued.Final

IMcct No/Datc:8/83-   IStatus:case
:Al′C1/2019        1Deferred

'15.01.2020            1

RLA Filc

:05/24/040/00122/AM20/

Decision :Letter dt. 18.2.2020 for hard copy issued. Final reminder to be issued. l'he case is
relisted on26.2.2020.

‐  ‐Case No.:45/3/83-ALC1/2019 Party Nalllc:GRASIM
INDUSTRIES LTD

:  ICase No.:46/3/83-ALC1/2019

2561責
011iき  ~‐

~

:   101/83/050/00165/AM20/

Decision :Letter for hard copy dt. 18.2.2020 issued. f'he case is relisted on26.2.2020.

RLA File

i05/24/040/00126/AM20/

Party Name:RECKITT
IBENCKISER HEALTHCARE
INDIA PRIVATE LIMITED

RLA Filc

Lic.No/Datc:0510410823 1Defer

106.062019 Datc:26.02.2020

Meet No/Datc:8/83-    :Status:Case

ALC1/2019         1Approved
15.012020            1

Lic.No/Datc:0510410834 ‐Dcft・ r Datc:

,Mcct No/Datc:8/83-

lALC1/2019
115.012020

Status:Case
Deferred

IRLA Filc

:34/24/040/00070/AM20/ 104062019
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1:01/83/050/00166/AM20/      1:05/24/040/00138/AM20/      106.06.2019             1

Decision : The committee considered the case as pcr agenda and decided to ratify the norms
as under:-
Export Item Qty Import Item Qty
Cracked Heel Balm 40000KG 1 Radia 7336(Decyl oleate) 7694.625KG
Cracked Heel Repair
Cream K+

10000KG 2 Dimethicone DC-200′ 100 CS丁 7694.625KG
3 Chlorphenesin 260.10KG
4 Paraffin Wax 60-63 1700KG

Cracked Heels

Cream Active Repair
K+

15000KG 5 Cvnergy TK 86.70KG
6 Lanolin 4335KG
7 D-Panthenol 606.90KG
8 White Soft Paraffin 4250KG
9 Carbomer Ultrez 10 303.45KG

Cracked Heels Foot
Cream

20000KG 10 Euxyl K340 867KG
Isolan GPS 8561.625KG

iRA concerned may take necessary action under Para 4.7 of HBP as per above decision of Norms
rCommittee

1258

iCase No.:52/3/83-ALC1/2019

1HQ File

l:01/83/050/00171/AM20/

辮 滞

品 暇 慇

Ⅱ

 槻

i辮
C器

 1搬
I∬“

IRLA Filc              Lic No/Datc:3210078988 1Defer
::32/24/040/00020/AM20/     107062019

'Datc:26.02.2020

:Decision:D/L to bcissucd by DPⅡ T.The case is relisted on 26.2.2020..
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iCase No.:54/3/83¨ALC1/2019 1Party Namc:PARIJAT    lMき ま No/Di8:逮た」1 ~‐ も:ili::ё ttt ~~ |

|     IM、
露 cNH→  ^LO側 9  pettHd l

115.012020            ,               |

:器晶掲590m7νAM2り  難 あ刷 :υOm4νAM2υ  け どちRЪ
C0510410856 8:穆

ち6Ю220201

lDecision:Letter hard copy of application dt.18.2.2020 issued.Thc case is relisted on    l
126.2.2020.

ICase No.:58/3/83-ALC1/2019 Party Name:FIRE SAFETY
IDEVICES PVT.LTD

IHQ File              RLA Filc ILic.No/Datc:0510410878 1Defer
111.06.2019             11)atc:26.02.2020

,Mcct No/Date:8/83-

:ALC1/2019
115.01.2020

lStatus:Case
lDeferred

:01/83/050/00177/AM20/ :05/23/040/00095/AM20/

:Decision:Letter for hard copy dt.18.2.2020 issucd.The casc is rclisted on 26.2.2020.

1261

iCase No.:62/3/83¨ALC1/2019

IHQ Filc

101/83/050/00181/AM20/

Party Namc:ASTEC

ILIFESCIENCES LTD.,

RLA Filc

:03/94/040/00159/AM20/

IMcct No/Date:8/83-

IALC1/2019
■5.012020

1Lic No/Datc,0310829580

112062019

iStatusiCase  l
:Deferred     l

lDctr      l
lI)atc:2602.20201



63

Decision :Letter to be issued for hard copy. The case is relisted on26.2.2020.

ICase No.:67/3/83¨ ALC1/2019 Party Namc:MALABAR     Mcct No/Datc:8/83‐     :Status:Case
l                  lEQUIPMENTS AND      IAI′ C1/2019        1Deferred
.                    GENERAL TRADERS PVT   15.01.2020         1

262 HQ Filc              RLA File             Lic.No/Date:1010060206 1Dcfcr
:01/83/050/00186/AM20/      :10/24/040/00019/AM20/       14.06.2019              Date:26.02.2020

Decision:E)/L dt.9.12.2019 issucd by IDPII′「 and rerninder dt.18.2.2020 issued.The casc is

rclisted on 26.2.2020.

|  ICase No.:69/3/83-ALC1/2019 Party Namc:AGRISOL      Mcct No/Datc:8/83-    IStatus:Case
l  l                  (IblDIA)PRIVATE LIMITED IALC1/2019         1Deferred
l l           l           115 01 2020     :
263:責
01ig  

‐
      IRLAFii`         Lた 。No/Datc:6610000034 Dcir

1   101/83/050/00188/AM20/      166/24/040/00002/AM20/      ‐17.06.2019             1Datc:26.02.2020

‐
   IDecision:Lcttcr to bc issued for hard copy.Thc casc is relisted on 26.2.2020.

I  Case No.:70/3/83¨ALC1/2019 Patty Namc:BHAGIRADHA  Mcct No/Date:8/83-    IStatus:Case
CHEMICALS&INDUSTRIES IALC1/2019 Deferred

. LIMITED 15.01.2020

'264 HQrire RLA File Lic.No/Date:oglo06167i ,D.i;;
:o tjg:1050/00189/AM20/ :09t24to40to0135lANt2ll 18.06.2019 )Date:26.02.2020

Decision :Letter for hard copy to be issued. The case is reliited in26.2.2020.

CaseNo.;71/3/83-ALCI/2019 PartyName:AVHPRIVATE MeetNo/Datc:8i83-'Status:Case

265‐責Oriiも

LIMITED

RLA Filc

ALC1/2019
15.01.2020

Deferred

Lic.No/Date:0310829753 1Dcfcr

101/83/050/00190/AM20/      103/94/040/00154/AM20/      18062019 IDatc:26.02.2020

I)eferred

Decision:E)/L reply reccivcd and scntto DPIIT.′ rhe case is rclistcd on 26.2.2020.

Case No.:73/3/83-ALC1/2019 Party Name:SALASAR     Mcet No/1)atc:8/83-    Status:Case
LAMINATES LIMITED    IALC1/2019 Deferred

1501.2020

266.HQ Filc              RLA File             Lic.No/Date:0810145539 1Defcr
101/83/050/00192/AM20/   :08/24/040/00354/AM19/   119.o6.2019        Datci26.02.2020

1Decision:Case is dcfcrrcd rcport awaited from conccmcd RA.Thc casc is rclistcd on
126.2.2020.

ICase No.:74/3/83¨ ALC1/2019 Party Namc:SALASAR     Mect No/Datc:8/83-    Status:Case

267

LAMINATES LIMITED     IALC1/2019
115.01.2020

IHQ Filc              RLA File             Lic No/Datc:0810145540 1Defcr
:01/83/050/00193/AM20/      108/24/040/00356/AM19/      19 06 2019             1lDatc:26.022020
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Decision:Casc is dcfcrrcd rcport awaitcd from conccmcd

26.2.2020.

RA. The case is relisted on

Case No.:75/3/83¨ ALC1/2019

HQ Filc

:01/83/050/00194/AM20/

Party NamciSALASAR     Mcct No/Datc18/83-    Status:Case
LAMINATES LIMITED    IALC1/2019         Deferred

11501.2020

RLA Filc              Lic.No/Date:0810145541 Defcr
:08/24/040/00423/AN119/      ‐1906.2019 Datc:2602.2020

relisted onDecision:Casc is defcrrcd rcport awaited from conccrncd RA.Thc casc is

26.2.2020.

Case No.:85/3/83-ALC1/2019 Party Namc:MARUTI MICA  ,Mcct No/Datc:8/83-
IALC1/2019
11501.2020

,Status:Case
Deferred

a

iDcfcr
'Date:26.02.20201269

|

1

汗
―
―

IHQ Filc

101/83/050/00204/AM20/

IDecision:Casc is dcfcrrcd

126.2.2020.

RLA Filc                  lLic.Noノ lDatc:2410042788

:24/24/040/00012/AM20/      12006.2019

report awaited from concerned RA. 'l'he case is relisted on

Case No.:82/3/83-ALC1/2019  Party Namc:CLARIANT     MCCt No/Date:8/83-     StatusiCase
lCHEMICALS[INDIA]LTD   IALC1/2019          1Dettrred

115.01.2020              1

270
HQ File~~~…

…… … …

…

籠
………″~…… ………

獅満 扇 而 繭

「

藤
面 薦

:01/83/050/00201/AM20/ :03/94/040/00232/AM20/ 21.062019

Decision : The Committee considered the case as per agenda and decided to defer the case for

examining the request of the firm. File alongwith reply of D/L furnished by the firm sent to DPllT. The

case is re-listed for 25.03.2020.

lCase No. :83 13 183- ALCI l2}lg Party Namc:UNITOP

「 |

Mcct No/Datc:8/83-

ALC1/2019
Status:Case
Deferred

271 1HQ File
101/83/050/00202/AM20/

IHQ File

272:01/83/050/00203/AM20/

CHEMICALS PVT.LIMITED

RLA Filc

:03/95/040/00248/A卦 /120/

RLA Filc

:03/94/040/00233/AM20/

15.012020

Lic No/1Datc:0310829836 Defer

21.06.2019 Date:26022020

Mect No/Datc:8/83-   iStatus:case
ALC1/2019
15012020

,Deferred

Lic.No/Date:0310829837 Dctr
21.06.2019        1Date:25.032020

Decision:Hard copy lctter dt.31.12.2019 issucd and rerninder dt.18.2.2020 issued.The case

is rclistcd on 26.2.2020.

ICase No.:84/3/83-ALC1/2019 Party Namc:CLARIANT

ICHEMICALS[INDIA]LTD.

Decision : The Committee considered the case as

examining the request of the firm. File alongwith reply

case is re-listed for 25.03.2020.

per agenda and decided to

of D/L furnished bY the firm
defer the case for

sent to DPllT. The
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Case No.:8`/3/83-ALC1/2019 Party Namc:GOLDSTAB
ORGANICS PVT LTD

:HQ Filc              RLA File             iLic.No/Date:0310829871 1Defer
101/83/050/00205/AM20/      :03/94/040/00138/AM20/      124.062019             

‐
Date:26.02.2020

Case No.:91/3/83-ALC1/2019 Party Name:INDIA
PESTICIDES LIMITED,

Meet No/Datc:8/83-

ALC1/2019
15.01.2020

Decision :D/L dt. 28.1 I .2019 issued to firm reminder to be issued. The case is relisted on

Ｆ

Ｆ

寧‐

２７７

:ALC1/201じ

115.01.2020

:Letter dt. 31 .12.2020 issued to firm for hard copy reminder dt. 18.2.2020 issued.

case is relisted on26.2.2020.

ALC1/2019
15.01.2020

Lic.No/Datc:0510411069

27.06.2019

へ　
　
〓‐‐‐」瀑‐
‐‐‐

|  ICase No.:101/3/83¨ ALC1/2019 Party Namc:EXCELEX     Meet No/Datc:8/83-    Status:Case  l

■      f∬ 器

MEtt PⅢVATE器
器   Pttrd l

,7510,五も
~  ~   IRLAiお

    
‐~~tお

ヽ 6/Diよ 6う 166`ウわζ O品 1   1
:  101/83/050/00220/AM20/    :09/24/040/00152/AM20/   126.06.2019        Date:26022020

1 1Decision:Lcttcr for hard copy to bc issucd.Thc casc is rclistcd on 26.2.2020.       |

Party Namc:PARIJAT
INDUSTRIES(INDIA)
PVT LTD.

Casc No.:102/3/83-ALC1/2019 IMcct No/Datc:8/83-

:ALC1/2019

Case No.:105/3/83-ALC1/2019 Party Name: PROEC ENERGY

Status:Case
Deferred

Decision :D/L for hard copy to be issued . The case is relisted on26.2.2020.

IMeet No/Date:8/83-

IALC1/2019
115.01.2020

:274 1HQ Filc ‐RLA Fllc Lic.No/Date:0610039210 1Defer
124.062019 :Date:2602.2020

Status:Case
Deferred

rStatus:Case

'Deferred

RLA Filc ILic No/Datc:05104H058 1Defcr

101/83/050/00221/AM20/      105/24/040/00188/AM20/      126.06.2019 Datc:26022020

Status:
Case
Approved

IHQ Filc RLA Filc

105/24/040/00180/AM20/
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Decision : The committee considered the case as per agenda and decided to based on M/No
6/83 held on 19.9.2018 the firm has fuither submitted production consumption data and
ratify the norrns as under:

Export Item Qty Import item Qty
ORGANOPHILLIC
CLAY

680400kg MONttMOROLINI丁 E CLAY/BEN丁 ONITE
MOIS丁∪RE 15%MAXIMUM

0.722kg

DIHYDROGENAttED ttALLOhlV BENZYL MEttHYL

AMMON:∪M CHLORIDE/DIHYDROGENATED
丁ALLOⅥ′DIMEttHYL AMMONI∪ M CHLORIDE
PURITY― MINIM∪ M70%

0.500kg

I  RA conccmcd may takc ncccssary action undcr Para 4.7 of HBP as pcr abovc dccision of Nolllls

l  Commlttcc.

|  :Case No.:71/8/83¨ ALC1/2019 Party Namc:AVERY       Mcct No/Datc:8/83-    Status:Case
l  l                   lDENNISON INDIA PVT LTD ALC1/2019         1Deferred
l   ‐                          1                           15.01.2020             1

2781責
OFilc              l良 LA filι             Lic.No/Datc:05104H073 1Dcfcr

1    101/83/050/00535/AM20/      105/23/040/00128/AM20/      127.06.2019             11)atc:26.02.2020

1  1Decision:Lcttcr for hard copy to bc issucd.Thc case is rclistcd on 26.2.2020.

:FMeN∝
Ю 7釘田 ―AL02m9:鵠

搬 l鵠 ギ
RESS 

性 き棚 ν

αν8~翼
闘

困e

l I        I        11'm.2020    '
779■Ohぉ  ~~   IRLAiた  

‐ … ｀

  Iお ヽ 3/D表島 4ibi`Ь ケ恵が 18ユI…
 …

1   101/83/050/00226/AM20/      :04/24/040/00064/AM20/      128 06 2019              Date:26.02.2020

1   1Decision:Letter for hard copy to bc issued.The casc is relistcd on 26.2.2020.

l  iCase No.:`6/8/83‐ ALC1/2019 1Party Namc:ALOK
lMASTERBATCHES PRIVATE:ALC1/2019 Approved
ILIMITED 15.01.2020

| 1器轟児5υ0053伊AM2υ  難あ酬:υOo118ハM2υ  '::∬ %Rけ
α05104H090 FetrDatα

12801b`titibi :IFi8 86五五iti38 86五 :iとも,さdi五さら五ζ

`五

ζ18:五Lも五と五五五ことも8iaもと16 1tttify thさ五6品 :

| las applied for.

:  IRA conccmcd may takc ncccssary action undcr Para 4.7 of IIBP as pcr abovc dccision of Nolllls
i  Committcc.

Case No.:110/3/83-ALC1/2019 Party Namc:GAYATRI Meet No/Datc:8/83- Status:Case

Mcct No/Datc:8/83-     IStatus:Case

281

ICOLOUR CHEM
INDUSTRIES

ALC1/2019
15.01.2020

Deferred

| 1器晶捻5研0022りAM2υ  憔ち刷:υom OンAM29 粗:∬りRttα 0810145599::L6Ю 22020
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Decision:E)/L dt.27.11.2019 issued to f1111l again〕 D/L dt.21.1.2020 issued and rcrnindcr dt.

18.2.2020 issucd.Final rcnlindcr to bc issucd.Thc casc is relisted on 26.2.2020..

ICase No.:112/3/83-ALC1/2019

HQ Filc

:01/83/050/00231/AM20/

‐Declslon:Casc ls deferred
126.2.2020.

IHQ File
:01/83/050/00232/AM20/

Pany Namc:CROWN DECOR IMcctNo/Datc:8/83-
PRIVATE LIMITED       ‐ALC1/2019

1501.2020

RLA Filc

:08/24/040/00093/AM20/

Lic.No/Datc:0810145608 ‐Dcfcr

01.07.2019 Datc:2602.2020

report awaited from concerncd ItA. The case is relisted on

Status:Case
Deferred

282

Case No.:113/3/83-ALC1/2019 Party NamciSALASAR
LAMINATES LIMITED

RLA Fllc

:08/24/040/00105/AM20/

Mcct No/Datc:8/83-

ALC1/2019
15.012020

Lic No/Date10810145617
.02072019

conccmcd RA. The casc

Status:Case
,Deferred

l)cfer
Date:26.02.2020

is relisted on

:

:283
:

:

: IDecision:Casc is dcfcrrcd rcport awaitcd from

126.2.2020.

Case No.:116/3/83¨ ALC1/2019 Party Name:RASIK
IPRODUCTS PVT LTD.

Mcct No/Datc:8/83-

ALC1/2019
15.01.2020

Status:Case
Deferred

:284
HQ Filc RLA File

:06/24/040/00020/AM20/

copy to bc issued.Thc casc

Pany Namc:INDIA
PESTICIDES LIMITED,

Lic.No/Datc:0610039225

102.07.2019

is rclistcd on 26.2.2020.

Mcct No/Datc:8/83-

ALC1/2019
115012020

Defer
Date:26 02,2020

Status:Case
Deferred

1   101/83/050/00235/AM20/

1  1Decision:Lcttcr for hard

l  lCase No.:6/4/83-ALC1/2019

IHQ File
1285

:01/83/050/00243/AM20/      :06/24/040/00023/AM20/      0407.2019             1Date:26.022020

Dccision:Lettcr fbr hard copy to be issucd from thc f1111l Thc case is rclisted on 26.2.2020.

RLA Filc

RLA Filc

:02/24/040/00055/AM20/

Lic.No/Datc:0610039234 1Dcfcr

Mcet No/Datc:8/83-

ALC1/2019
15012020

Lic No/Datc:0210209302

105.07.2019

flrln The casc is rclisted

Status:Case
Deferred

Dcfer
'Date26.02,2020

on26.2.2020.

I  Case No。 :8/4/83¨ ALC1/2019  Party Namc:INDOTAN
CHEMICALS LIMITED

12861責 O rilし

1  101/83/050/00245/AM20/

Decision : Letter for hard copy to be issued from the

:

:287

:

Case No.:9/4/83-AIコ C1/2019

HQ Filc

Party Name:WATERPR00F
CORPORATION PRIVATE
LIMITED

RLA File

ⅣIcct No/Datc:8/83-

ALC1/2019
1501.2020

lStatus:Case
tDeferred

Lic No/Date:0310830148 'Dcfer



:01/83/050/00246/AM20/

68

:03/95/040/00288/AM20/ 08.07.2019

Decision :Letter for hard copy to be issued lrom the firm 'l'he case

IDatc:2602.2020

is rclistcd on 26.2.2020.

う
Ｚ

Case No.:11/4/83-ALC1/2019 Party Namc:RA」 SHA
ICHEMICALS PVT.LTD,

IMcct No/Datc:8/83-

IALC1/2019
‐15.012020

1Lic.No/Datc:3410045266
10807.2019

is rclistcd on 26.2.2020.

Mcet No/Datc:8/83-

ALC1/2019
15.01.2020

:Mcct No/Datc:8/83-

IALC1/2019

11501.2020

IHQ Filc

101/83/050/00248/AM20/

HQ Filc

:01/83/050/00251/AM20/

Decision:D/L sent by

RLA Filc

:34/24/040/00118/AM20/

Lic Noノ DatC:0810145665 1Defer

Status:Case

Deferred

Defer

Datc:26.022020

'Status:Case
Deferred

Status:Case
Deferred

Decision :D/L from I'E(SK) to be issucd. 'l'he case

|  ICase No.:12/4/83-ALC1/2019 Party Namc:ROHAN DYES

I                    AND INTERMEDIATES LTD.

289 1HQ File              RLA Filc

Case No。 :14/4/83-ALC1/2019 Party Namc:PACIFIC

IblDUSTRIES LIMITED

290

:01/83/050/00249/AM20/      :08/24/040/00113/AM20/      09.072019             ‐Datc:26.022020

Decision:D/L dt.2.8.2019 issucd to f1111l rernindcr to be issucd.The casc is relisted on

26.2.2020.

RLA Filc              Lic.No/Datc:1310049350 .Dcfcr
:13/24/040/00157/ハ ♪/120/      09.07.2019            1Date:26.02.2020

DPIIT rcnlinder tO be issucd.The case is rclisted on 26.2.2020.

1291 HQ Filc

Case No.:15/4/83¨ ALC1/2019 Party Namc:NISARG      Mcet No/Date:8/83-
BIOSCIENCES PVT LTD    ALC1/2019

115.012020

Status:Case
Deferred

Lic No/Date:0910067762 1Dcfer

Mcct No/Date:8/83-

Lic.No/Datc:3410045276 ‐Dcfcr

10.07 2019            1Datc:26.02.2020

:01/83/050/00252/AM20/      :09/24/040/00161/AM20/      10 07 2019             1Date:26022020

Decision:D/L dt.30.10.201 9 issucd rclnindcr dt.2.12.2019 issucd and flnal rcnlinder dt.

18.2.2020 issued.1・ he case is rclisted on 26.2.2020.

Case No.: 1714183-ALCll2019 Party Name:TIKI TAR Status:Case
DeferredDANOSA(INDIA)PVT LTD.‐ALC1/2019

15.01.2020

RLA Filc

RLA Fllc

:34/24/040/00054/AM20/

292‐責O Filc

12931

1  1HQ Filc

:01/83/050/00254/AM20/

Decision :Hard copy of application letter to be issued . The case is relisted on26.2.2020.

Case No.:18/4/83-ALC1/2019 Party Namc:SALASAR
LAMINATES LIMITED

RLA Filc

Mect No/Datc:8/83-

ALC1/2019
1501.2020

'Status:Case

,Deferred

Lic No/Date:0810145689 1Defcr



:Case is deferred report awaited from concerned RA. The case is relisted on

:cision :Case is deferred report awaited from concerned RA. The case is relisted on
.2.2020.

Ｆ
Ｉ
Ｌ
Ｆ
Ｉ
Ｉ

Ｆ

Ｌ

Ｆ

Ｉ
‐

Decision :Reminder to M/O Steel for comments. 'fhe case is relisted on26.2.2020.

ICase No.:26/4/83… ALC1/2019 Parり Namc:SALASAR     IMcet No/Datc:8/83-    IStatus:Case  l
lLAMINATES LIMITED     IALC1/2019         1Deferred    l
1                           15.01.2020             1             1

,HQ Filc               RLA Filc              Lic.No/Datc:0810145732 ,Defcr
:01/83/050/00263/AM20/      :08/24/040/00288/ノ 嘔Ⅳl19/      17.07 2019             1Datc:26.022020

Decision :Case is deferred report awaited from concerned RA. The case is relisted on
'26.2.2020.

,Status:Case

Deferred

B寛ち6Ю220201

Case No。 :35/4/83-ALC1/2019 Party Namc:ARTEK SURFIN IMcct No/Datc:8/83-
ICHEMICALS LIMITED.   IALC1/2019

115.01.2020

2981

2.2020.

HQ Filc

:Case is deferred report awaited from concerned RA. The case is relisted on

RLA Filc                    Lic No/Datc:0310830522

:01/83/050/00272/AM20/      :03/94/040/00327/AM20/

Decision :Letter hard copy to be issued . The case is relisted on26.2.2020.

:HQ Filc             lRLA File             Lic.No/Datc:0510411307
:01/83/050/00269/AM20/      105/23/040/00157/AM20/      119.07.2019

69

:08/24/040/00124/AM19/       11.07.2019             1Datc:26.022020

ICase No.:23/4/83¨ ALC1/2019 Party Namc:SYNDICATE    Mcct No/Datc:8/83-    iStatus:Case
l                     EXPORTS PRIVATE       ALC1/2019         'Deferred
:                     ILIMITED               15 01.2020          1

IRLA Filc               Lic No/Datci3210079022 1Dcfcr

132/24/040/00029/AM20/       12.07.2019             11)atc:26.02.2020
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Case No.:37/4/83-ALC1/2019 Party Namc:GSC,GLASS
ILIMITED

:Mcct No/Date:8/83-

:ALC1/2019
:15.01.2020

:Status:Case
rDeferred‐

‐

‐
２９９

…

…

…

一

０

　

　

　

　

　

一

‐〔刹一
‐
‐‐
‐・‥
・一

HQ File

:01/83/050/00274/AM20/

RLA File Lic.No/Datc:0510411341 Detr
:05/23/040/00156/AM20/   124.07 2019       Date:2602.2020

Decision :Letter for hard copy to be issued. 'l'he case is relisted on26.2.2020.

|  ‐Case No.:38/4/83-ALC1/2019 IParty Namc:ORIENT
IABRASIVES LTD

Mcct No/Datc:8/83-

:ALC1/2019
11501.2020

,Status:Case
,Deferred

tDefer
',Date.26.02.2020

Status:Case
Deferred

IHQ File

101/83/050/00275/AM20/

IDccision:File with DPII′ r

IRLA File

:03/95/040/00385/AM20/

for examlnc.The case

Lic.No/]Date:0310830572

:25.07.2019

is rclistcd on 26.2.2020.

1301 HQ File

:01/83/050/00282/AM20/

RLA Filc

:09/24/040/00223/AM20/

iCase No.:45/4/83¨ALC1/2019 Party Name:NISARG
BIOSCIENCES PVT LTD

IMcct No/Datc:8/83-
:ALC1/2019

'1501.2020
:Lic.No/Date:0910067835 ,Defer

i25.07.2019        1Date:26.02.2020

rStatus:Case

Deferred

:Decision:D/L dt.28.10.2019

'18.2.2020 issucd.Thc casc is

rclisted on 26.2.2020.

ICase No.:46/4/83‐ ALC1/2019 Party Namc:NISARG      IMCCt No/Datc:8/83-
IBIOSCIENCES PVT LTD   IALC1/2019

115.01.2020

|∽惚篤蕊ふ鳳:jl協蕊 :おλl鳳矧 警ざ鼎α酬∞“873施ち6Ю22020
1 53titttI:D/idti281id'61う lζζ

`さ

さiさ島illdgi‐ dti'1''6101:ζtcd猛五五五五ftti五なさIれ:~~

: 1182.2020 issucd.Thc casc is rclistcd on 26.2.2020

|

:

i303

:Case No.:49/4/83¨ALC1/2019 Palty NamciSWATI
IMENTHOL&ALLIED

I                   ICHEMICALS LTD,

Case No.:41/4/83¨ ALC1/2019 Party NamciVEDANT
IDYESTUFFS
INTERMEDIATES PRIVATE
ILIMITED

IMcet No/Datc:8/83-  IStatus:case

:ALC1/2019       1Deferred
l1501.2020            1

HQ Filc              lRLA File             lLic.No/Datc:2910025419 1Defcr
Юl慇 3Ю50Ю0286/AM2υ   12シ2″04υ00009/AM2α  つ5.07 2019     pttc26.02.2020

Decision:Hard copy rcccivcd and I〕 /1ン dt.21.1.2020 rellllindcr dt.18.2.2020 issucd.1｀ he case

is rclistcd on 26.2.2020.

:~|

L04:

Mcct No/つ ate:8/83-

ALC1/2019
15.012020

.Status:Case
,Deferred

'Defer
'Date:26.02.2020

|  :

HQ Filc

:01/83/050/00278/AM20/

RLA Filc

:03/95/040/00427/2咄 120/

Lic.No/Date:0310830596

2607.2019
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1   1Decision:Lctter for hard copy to bc issucd.Thc case is relisted on 26.2.2020.

I  CaseNo.:48/4/83-ALC1/2019 Pany Namc:NOCIL LIMITED Meet No/Date:8/83-   IStatus:casel  l                                         lALC1/2019         1Deferred
|  |

305 1HQ Filc RLA File

15.01.2020             1

Lic.No/Date:0310830642 1Defer
:01/83/050/00285/AM20/      :03/95/040/00245/AM20/      129.072019 Datc:26.02.2020

Decision :Hard copy received D/L dt. 21.1.2020 reminder dt. 18.2.2020 issued. The case is
rclistcd on 26.2.2020.

ICase No.:52/4/83-ALC1/2019 Party Namc:VEDANT      Meet No/Datc:8/83-    Status:Case
l                    ‐DYESTUFFS           ALC1/2019         ‐Deferred

INTERMEDIATES PRIVATE 15 01.2020
1                     ‐LIMITED
306●Oiぉ         ―RLAriit         Lic No/Date:0310830679 Detr
101/83/050/00289/AM20/      ■03/95/040/00442/AM20/      13007.2019             ‐Date:26.02.2020

1Decision:D/L dt.31.12.2019 for hard copy“ %rcrnindcr dt.18.2.2020 issued.The case is

relisted on 26.2.2020

1Case No.:56/4/83-ALC1/2019 1Party Namc:NOCIL LIMITED IMcct No/Datc:8/83-    Status:Case

IHQ File
~   ‐

iRLAF18 ~ ~

IALC1/2019 iApproved
115.01.2020             1

tic.No/Datc:0310830729 1Dcfcr Date:

:01/83/050/00293/AM20/       1:03/95/040/00246/AM20/       10108.2019              ‐

IDecision:The committee considered the casc as per agcnda and dccidcd to ratify the nolllls

1307 1as under:_

Export Item Qty Import ltcm Qty
TEttRABENZYLttHlURAM DIS∪ LFIDE(丁 BZttD)

Our Brand name:― PILCURE TBZttD

lkg Dibenzylamine (DBA) 0.822kg

Carbon disulfide 0.349kg

Caustic soda 0.167kg

:RA concemed may take necessary action under Para 4.7 of HBP as per above decision of Norms
Committce.

Case No.:57l4183-ALCll20l9 Party Name:INTEGRATED 'Meet No/Date:8/83- Status:Case
FIRE PROTECT10N PVT   ‐Al,C1/2019 Deferred

|                     ‐LTD.                  15.012020          1

1HQ Filc             lRLA Filc            lLic No/Date:0210209341 1Dcfcr
101/83/050/00294/AM20/      :02/24/040/00061/AM20/      101.08.2019             1Datc:26.02.2020

I Decision :Letter for hard copy to be issued. The case is relisted on26.2.2020.

Case No.:58/ 4183-ALCIl20lg Party Namc:GIRIDHAR Mcct No/Datc:8/83- Status:Caie
TECHFAB PRIVATE      .ALC1/2019 Deferred

,309
1

LIMITED 115012020

|

HQ Filc RLA File ILic.Noノ Datc:0810145906 1Dcfcr
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:01/83/050/00295/AM20/      :08/24/040/00127/AM20/

Decision:Letter hard copy to be issucd.′「 hc casc

102.082019

is relistcd on 26.2.2020.

Meet No/Date:8/83-

ALC1/2019
1501.2020

.Case No.:60/4/83‐ ALC1/2019

HQ Filc

:01/83/050/00297/AM20/

IDecision:Lcttcr hard copy

lCase No.:61/4/83¨ ALC1/2019

,HQ Filc

:01/83/050/00298/AM20/

IDecision:Lctter hard copy

Party Namc:VIDHI
SPECIALTY F00D
INGREDIENTS LIMITED

RLA Filc

:03/95/040/00436/AM20/

to be issued.The casc is

Party Namc:VIDHI
SPECIALTY F00D
INGREDIENTS LIMITED
‐RLA Filc

:03/95/040/00438/AM20/

to be issucd.Thc casc is

relisted on 26.2.2020.

'Mcct No/Date:8/83-IALC1/2019
115.01.2020

1Lic No′Date:0310830797

105.08.2019

rclisted on 26.2.2020.

IMcct No/Datc:8/83-

IALC1/2019
115.01.2020

IMect No/Datc:8/83-

IALC1/2019
115.01.2020

1Lic.No/Datc:0310830893

10808.2019

,relistcd on 26.2.2020.

IMcct No/Datc:8/83-

:ALC1/2019

115.012020

Lic.No/Date:0310830901
10808.2019

Thc casc is rclistcd on

Datc:2602.2020

,Status:Case
,Deferred

lStatus:Case
,Deferred

rDefer

',Date:26.02.2020

Status:Case
Deferred

'Datc:2602.2020

,Status:Case
rDeferred

,Defcr
Date:26.02.2020

Status:Case
Deferred

Defcr
Datci26.02.2020

26.2.2020.

Status:Case
Deferred

IDcfer

I)atc:26022020

Thc case ls

310
Lic No/Datc:0310830796 1Dcfcr

05082019             11)ate:26.02.2020

「2
ICase No.:1/5/83-ALC1/2019  Party Namc:ANAR
I                    CHEMICALS LLP

HQ Filc

:01/83/050/00299/AM20/

Decision:D/L issued

ICase No.:2/5/83-ALC1/2019  Party Namc:VIDHI
I                     SPECIALTY F00D

:RLA File Lic.No/Date:0810145921 1Detr

108/24/040/00148/AM20/      107.08.2019

renlinder to bc issued.Thc casc is rclisted on 26.2.2020..

3131責
O ril`

1   101/83/050/00300/AM20/

1314

INGREDIENTS LIMITED

RLA Filc

:03/95/040/00439/AM20/

RLA Filc

i03/95/040/00366/AM20/

Decision:Lctter for hard copy to be issucd.Thc casc is

Case No.:3/5/83-ALC1/2019  Party Namc:MONTEX GLASS

「
IBRE IND PVT LTD

IHQ Filc
101/83/050/00301/A■/120/

Case No.:5/5/83-ALC1/2019

3151責
OFii8 ~

1   101/83/050/00303/AM20/

IDccision:D/L dt.31.121

IDecision:Letter hard copy of application to bc issucd.

Pany Namc:COLOR MAX,  ,MeCt No/Datc:8/83-
:ALC1/2019
115.01.2020

RLA File Lic.No/Date:3210079057

:32/24/040/00031/AM20/     :08.082019

1.2010 issued to f1111l renlindcr dt.18.2.2020 issucd.
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rclistcd on 26.2.2020.

HQ File

:01/83/050/00304/AM20/

Party Namc:GLEN
InlDUSTRIES PRIVATE
LIMITED

RLA Filc

:02/24/040/00070/AⅣ 120/

IMcct No/Datc:8/83-

IALC1/2019

115.012020

Status:Case
Deferred

Defcr
Datc:26.02.2020

:Lic.No/Date:0210209361

,0808.2019

Decision :Letter hard copy to be issued'l'hc casc is rclisted on26.2.2020.

ICase No.:7/5/83-ALC1/2019

1HQ File
:01/83/050/00305/AM20/

IParty Namc:MANI AGRO

ICHEM PRIVATE LIMITED

IRLA Filc

l:32/24/040/00032/AM20/

IⅣIcct No/Datc:8/83-

IALC1/2019
115.01.2020

lLic.No/Date:3210079058

,08.082019

Status:Case
Approved

Defer Date:

317 Decision : The committee considered thc case as per agenda and decided to ratify the norms

,as applied for.

RA concemed may take necessary action under Para 4.7 of HBP as per above decision of Norms

Committee.

ICase No.:3/5/83¨ ALC1/2019  Party Namc:CALLISONS Mcct No/Date:8/83-

ALC1/2019
115.01.2020

1Lic.No/Datc:3110067497
108.08.2019

Status:Case
Approved

Defer Date:

:

ratify the norms

]Nolllls

IHQ Filc

FLAVORS(INDIA)
PRIVATE LIMITED

RLA File

,318

|:01/83/050/00306/AM20/ :31/83/040/00072/AM20/

,Decision : The committee considered the case as per agenda and decided to

,as under:- with Nil wastage.

IRA concerncd

rCommittee.

Export Item Qty Import Item Qty

lndia Piperita Oil

( containing
4.55% Cineol
Natural)

72000kg Cineol Natural 3272.400kg

Spearmint
Rectified High

Carvone Fraction,

Natura I

( Containing
90S% Spearmint
Oil Rectified)

43200kg Spearmint O‖
Rectified

39268.800kg

as per above decision of

:

may take ncccssary action under Para 4.7 of HBP per

Case



319‐ HQ Filc

l   .:01/83/050/00310/AM20/

RLA File Lic No/Datc:0510411481 ‐Dcfc・ r
:05/24/040/00264/AM20/    109.08.2019

‐  ‐Case No.:15/5/83-ALC1/2019 ‐Party Namc:INSECTICIDES  Mcct No/Datc:8/83-
INDIA LTD            ALC1/2019

1                                                         15012020

120 HQhi      RLA責 k      ‐3QNoD試 o0310830970
1    :01/83/050/00313/AM20/      :03/94/040/00394/AM20/      ‐14082019

74

1  1Case No.:12/5/83¨ ALC1/2019 ‐Party Namc:VEDANTA
‐                       LIMITED

1321‐責O fiit

ICase No.:24/5/83-ALC1/2019

1HQ Fllc

101/83/050/00322/AM20/

Decision :Letter to be issued to concerned RA to call for report how Advance Authorization
issued for prohibited item of import.The case is relisted on26.2.2020.

IMcct No/Datc:8/83-

‐ALC1/2019
15012020

Status:Case
Deferred

Datc:2602.2020

Status:Case
Deferred

IDefcr

I)atc:26.02.2020

:01/83/050/00318/AM20/      :04/24/040/00083/AM20/      119082019             ‐Datc:26.02.2020

Dccision:Lcttcr fbr hard copy of application to bc issucd.′
「 hc casc is rclistcd on 26.2.2020.

Case No.:67/8/83¨ ALC1/2019'Party Name:D JS PRINTERS Mcct No/Datc:8/83-
‐PVT.LTD.,            IALC1/2019

115.012020

i322責 Ofiiし

｀  ́  ~… ~、
LA‐ Fit~   ~     Lic No/Date:0510411543 Detr

l  l:01/83/050/00531/AM20/   :05/23/040/00190/AM20/   119.08.2019       Datc:2602.2020

1  Decision:Letter for hard copy of application to bc issued.Thc case is relisted on 26.2.2020

Decision :Letter for hard copy of application to be issucd. 'l'he case is relisted on26.2.2020.

Case No.:20l5/83-ALCI/2019 Party Name:OREN
HYDROCARBONS PRIVATE
LTD.

RLA Filc

Status:Case
Deferred

Mcct No/Datc:8/83-     Status:Case
ALC1/2019         1Deferred
15.01.2020             1

Lic No/Datc:0410165972 1Dcfcr

Party Namc:PAYAL       Mcct No/Datc:8/83-    Status:Case
POLYPLAST PRIVATE    ALC1/2019         1Deferred
LIMITED              15.01.2020          '

RLA Filc              Lic No/Datc:0510411565 1Defer
:05/24/040/00295/AM20/      120.082019             1)atc:26.022020

RLA File

:05/24/040/00300/AM20/

Lic.No/Date:05 1041 1593 :Defer
2208.2019 Datc:26022020

1323

Decision :Letter for hard copy of application to be issued. 'l'he case is relisted on26.2.2020

Case No.:28/5/83‐ ALC1/2019 Party Namc:PROEC ENERGY Mcct No/Date:8/83-    Status:Case
LIMITED              ‐ALC1/2019          1Deferred

15.01.2020             .

3241責
Ori18
101/83/050/00326/AM20/

Decision:Letter fbr hard copy of application to bc issucd.1｀ hc case is relistcd on 26.2.2020
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|  ICase No.:29/5/83¨ ALC1/2019 Party Namc:PARIJAT      Mcct No/Datc:8/83-    iStatus:case

,  I                   INDUSTRIES(INDIA)    .ALC1/2019         :Deferred
l  :                    IPVT.LTD              15.01.2020          :

:%轟惚λ:j:ムニ1鳳」j 飛脇鶏::曳 :晨燒l 摯譜」需よ““
4iち。41:議

1:ふ::

| IDecision:D/L to be issucd for hard copy.Thc casc is rclistcd on 26.2.2020.

|  ICase No.:30/5/83-ALC1/2019 Party Namc:PARI」 AT      Mcct No/Datc:8/83-    Status:Case
l  l                   INDUSTRIES(INDIA)     ALC1/2019         1Deferred
i  l                    lPVT.LTD              ■5.01.2020          1

1261HQhだ
‐~~ ~~―

■ RLA‐lh8       ‐3αNoわ試α0510411596 Dctr
1   101/83/050/00328/AM20/      :05/24/040/00279/AM20/      122.08.2019             'Date:26.022020

1  1Decision:Lcttcr hard copy of application to be issucd.Thc casc is relisted on 26.2.2020.

|  ICase No.:32/5/83‐ ALC1/2019  Party Name:GIRDHARS     
‐Mcct No/Datc:8/83-     Status:Casc

l  l                     INTERNATIONAL        ALC1/2019          Approved
i                    l                  ‐15.01.2020

1 1器晶泥5υ0033伊AM2υ  性 あ酬 :OЮ020νAM2υ   芳 ∬究 号
α05104H606 Pctrmc

l  lDecision:The committcc considercd the case as per agcnda and dccided to ratify thc nolllls

,   as undcr:―

Export Item Qty Import Itcm Qty recommended per kg of
export

SCENTEDヽVAX
CANDLESIN
ASSORttED

COLOURS′ SiZES

AND SHAPES
HANDICRAFTヽⅣAX

CANDLES

100000kg PARAFFIN WAX
WAX

0.509kg

PALM WAX
WAX

0.438kg

MICRO CRYSTALLINE

WAX
WAX

0.023kg

FRAGRANCE
FRAG RANCE

0.020kg ( Subject to 8% FOB
value of export

WICKS
RA/1CKS

0.002kg

COLOUR
COLO∪ R

0.002kg

LIGHtt SttABILIZER/CYA

SORB/RICHVIN/CS

STABILIZER

STABILIZER

0.003

POLYMER
VYBAR/POLYB00ST/AC
WAX CHEMICAL
CHEMICALS

0.002kg

1                                                    ~     as per above decision of Norlns
lRA conccmcd may takc nccessary action undcr Para 4.7 of HBP
ICommittcc

|

1327

|
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|  ICase No.:72/8/83-ALC1/2019

‐328責0,1lc

Party Namc:AIMCO
PESTICIDES LIMITED

RLA Filc

Mcet No/Date:8/83-
‐ALC1/2019
‐15012020

Lic No/Datc:0310831157

IMcct No/Date:8/83-

.ALC1/2019

1501.2020

Lic.No/Date:1010060254
‐26.082019

is relisted on 26.2.2020.

ILic No/Datc:0310831276
128.082019

Mcct No/Date:8/83-

ALC1/2019
15.012020

:01/83/050/00536/AM20/      :o3/94/040/00409/AM20/      122082019             'Datc:2602.2020

‐Decision:Lettcr to bc issucd for hard cOpy.′
「 hc casc is relistcd on 26.2.2020.

rStatus:Case

Deferred

Defer

Status:Case
Deferred

,Defer
Date:26.02.2020

Status:Case
Deferred

Defer
Date:26.02.2020

:Status:Case
Deferred

329 1HO fiic

:01/83/050/003391ヽM20/

Case No.:41/5/83-ALC1/2019 Party Namc:SYNTHITE
INDUSTRIES PRIVATE
LIMITED

RLA File

:10/24/040/00042/AM20/

'I)ecision :Letter hard copy to be issued. The case

iCase No.:40/5/83-ALC1/2019 Party Namc:GOLDSTAB    Mcct No/Datc:8/83-
10RGANICS PVT LTD     IALC1/2019

15.012020
1330
IHQ Flle

101/83/050/00338/AM20/

RLA File

:03/94/040/00424/AM20/

.Decision il-etter 
for hard copy to be issued. The case is relisted on 26.2.2020.

ICase No.:43/5/83‐ ALC1/2019 Party Name:SHIVTEK
INDUSTRIES PRIVATE
LIMITED

31責
driiき

333■
01i腱

~

RLA Filc

Palty NamciSHIVTEK
INDUSTRIES PRIVATE
LIMITED

RLA Filc

Lic.No/Date:0510411650

Mcct No/Datc:8/83-

ALC1/2019
15.01.2020

Lic No/Date:0510411651

IMcct No/Datc:8/83-
IALC1/2019

15012020

Lic No/Datc:0510411652

IDctr
I)atc:26.022020

on 26.2.2020.

IStatus:Case

.1)eferred

lDefcr

Status:Case
Deferred

Dcfer

101/83/050/00341/AM20/      :05/24/040/00313/AM20/      2808.2019

1Decision:Lctter for hard cOpy of application to be issued.Thc casc is relistcd

ICase No.:44/5/83-ALC1/2019 Party Name:SIDH
I                    IMASTERBATCHES(P)LTD.

332 10ri`―  ― ‐――RLAiお  ………~~
:01/83/050/00342/AM20/      105/24/040/00298/AM20/      28.08.2019             11)atc:26.022020

Decision:Lcttcr fbr hard copy to be issued.Thc casc is rclistcd on 26.2.2020.

Case No.:45/5/83-AI」 C1/2019

101/83/050/00343/AM20/     105/24/040/00312/AM20/     128.08.2019            1Date:26022020

1Decision:Lettcr for hard copy to bc issucd.Thc casc is rclistcd on 26.2.2020.
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|  ICase No.:55/5/83-ALC1/2019 Party Name:MARUDHAR   IMcct No/Datci8/83-    Status:Case
l  l                  STONEX LLP         IALC1/2019        Deferred
l   l                          ‐                          115.01.2020            ‐

13410iぉ
~ ~   

■RLA「18       1お。N3/D滸 8:i」 16640」恵どOefel 
‐~

| IЮν8ν05υ0035ンAM2υ  l■ ン24Ю4υ0016νAM29 2&0&2019    Datc26022020

,  IDecision:Lcttcr for hard copy to bc issued.The casc is rclisted on 26.2.2020.

I  Case No.:46/5/83-ALC1/2019 Pany Namc:MATANGI    Mcct No/Datci8/83-   IStatus:Case

i l             .INDUSTRIES LLP     ALC1/2019      1DeLrred   l
l   l                          ‐                          115.01.2020             1             1

,3510iぉ  
…  ` ~    IRLA riさ

        ~ti☆ 3/D表86慧 lo14806]IDefel    l
l  l:01/83/050/00344/AM20/    1:08/24/040/00403/AM18/    29.08.2019        1Datc:26.02.20201

1 :Decision:Lcttcr for hard copy to be issucd.Thc casc is relisted on 26.2.2020.      |

|  ICase No.:50/5/83-ALC1/2019 Party Namc:MONTEX GLASS McctNo/Datc:8/83-    StatusiCase   l
:  I                    FIBRE IND PVT LTD      IALC1/2019         1De■ rred     l
l   l                          ‐                          115.01.2020            1              1

1336101iぉ         良LA Fiお         :Lic.NoDtte:0310831320 Dctr    l
l  :01/83/050/00348/AM20/   :03/95/040/00532/AM20/   130.08 2019       Datc:26.02.20201

: IDecision:Lcttcr for hard copy to bc issucd.Thc case is relisted on 26.2.2020.      ‐

|  ICase No.:53/5ノ 83-ALC1/2019 Party Namc:SURYA PANEL  IMcct No/Datc:8/83-    Status:Case  l
l  :                    IPRIVATE LIMITED       ALC1/2019         ,Deferred    ‐

1501.2020             
‐

137■むi3       1RLA rit       hQNo/Dttα 0810146087 Dcfer   ‐
1  101/83/050/00351/AM20/   1:08/24/040/00081/AM20/   103 09 2019       1Date:26.02.2020

1 1Decision:Letter for hard copy to bc issucd.Thc casc is relistcd on 26.2.2020.      |

|  ICase No.:54/5/83‐ ALC1/2019 Party Name:GMENLAM   Mcct No/Datc:8/83-    Status:Case  l
:  I                    INDUSTRIES LIMITED     ALC1/2019         1Deた rred    l

15012020                           1

1338 1HQ File             lRLA Filc             Lic No/Datc:05104H728 1Dcfcr      l
l  101/83/050/00352/AM20/   .:05/23/040/00215/AM20/   .03 09 2019        1Datc:26.02.2020

1  1Decision:Casc is dcfcrrcd rcport awaitcd from conccmed RA.The casc is rclisted on    l
l   126.2.2020.

:  ICase No.:58/5/83¨ ALC1/2019 Party Namc:VEDANTA     Mcct No/Datc:8/83-    Status:Case  l
l  l                     LIMITED              ALC1/2019         1Deferred    l

■501.2020             1             1

1339 1HQ Filc              RLA File             Lic No/Datc:05104H744 1Defer      l
l  l:01/83/050/00356/AM20/    1:05/24/040/00324/AM20/    04.09.2019         1Date:26.02.20201

: IDecision:call for report from concemed RA D/L to bc issucd.The casc is relistcd on    l
l   126.2.2020
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ICase No.:59/5/83‐ ALC1/2019 Party Namc:GuENLAM   IMcct No/Date:8/83-   IStatus:Case  l
l   l                     INDUSTRIES LIMITED    IALC1/2019         1Deferred    l
l ‐         ‐          ‐15.01.2020     1     1

3401HQ Filc              RLA Filc             Lic.No/Datc:0510411746 1Defer      l
l  101/83/050/00357/AM20/    :05/23/040/00213/AM20/   04 09 2019        1Datc:26.02.2020

1  1Decision:Case is defcrred report awaitcd from conccmcd RA.Thc casc is rclisted on    l
26.2.2020.

|  ICase No.:2/6/83-ALC1/2019  Party NamciCOLOUR     IMcct No/Date:8/83-    Status:Case
l  l                    CHROMES PRIVATE     IALC1/2019         1Deferred
l   ‐                     ‐LIMITED              ■5.01.2020          1
341 10rii3         ‐良LA Aお        iに 6ヽわ:tよ 6,16,604itt bもお:
|  101/83/050/00363/AM20/   :02/24/040/00085/AM20/   104.09.2019        Datc:26.02.2020

‐  IDecision:Filc to be sent TE(SK).Thc Case is rclisted on 26.2.2020.

l ftteN∝
63/5/83-ALCν狙 91柵

愕 ЬWSEC■
ODES性

きi戦階
酬 路 ~1器

漑 ド

115.01.2020              1          1

1  
‐
HQ File              RLA Filc             Lic No/Datc:0310831389 1Dcfcr Datc: |
|  :01/83/050/00361/AM20/    :03/94/040/00446/AM20/    .0509.2019        1      1

‐  IDecision:The conlllnittcc considered thc casc as pcr agcnda and decided to ratify thc norlns

1342

Export Item No 1 Qty Import Item Qty
丁hiophanate Methyl丁 echnical

96%丁097%
10000kg MEttHYL CHLORO FORMAttE 6040kg

MEttHYL CHLORO FORMAttE 6570kg
0-PHENYLENEDIAMINE 3210k貪

Export Item No 2 Qty Import Item Qty
丁hiophanate Methy1 70%WP 66955kg MEttHYL CHLORO FORMAttE 25960kg

SODi∪ M ttH10CYANATE 31737kg
0-PHENYLENEDIAN/11NE 14790kg

I .RA concemed may take necessary action under Para 4.7 of IIBP as pcr above decision of Norms

|  ICase No.:3/6/83¨ALC1/2019  Party Namc:SRI AYYAPPAN IMcct No/Datc:8/83-    IStatus:Case  l
l  l                     FINE ARTS             ALC1/2019         ‐Deferred    l

11501.2020             1             1

‐
431責
Q11き  ~~ ~       良LA Filc           Lic.No/Datc:3510045595 1Dcfcr     l

l    :01/83/050/00364/AM20/      135/24/040/00018/AM20/      '05.09.2019             1Datc:26.02.20201

1   1Dccision:Lcttcr hard copy to be issued.The case is relisted on 26.2.2020.                |
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i  Case No.:6/6/83-ALC1/2019 ‐Party Namc:RUBAMIN LTD.,Mcct No/Datc:8/83-
IALC1/2019

,   ‐                                                     115.01.2020

344 HQ Filc RLA Fllc :Lic.No/Datc:3410045421 1Dcfcr
:01/83/050/00367/AM20/      :34/24/040/00038/AM20/      105.09.2019             Datc:26022020

Decision:D/L rcply receivcd from thc f1111l and scnt to′
「 E(SK)Thc caSC iS relisted on

26.2.2020.

Status:Case
Deferred

Status:Case
Deferred

Dcfer

Case No。 :4/6/83-ALC1/2019  Party Namc:MESO CARBON Mect No/Datci8/83-
INDIA PVT LTD.        IALC1/2019

1501.2020
3451iO iit…

RLA File

Case No.:5/6/83-ALC1/2019 Party Namc:INIDIA

IPESTICIDES LIMITED,

Lic No/Date:0810146109
:01/83/050/00365/AM20/      :08/24/040/00177/ノ 短Ⅳ120/      106 09 2019             1Datc:26022020

Decision:D/L issued rcrninder to be issucd.′ I｀hc casc is rclistcd on 26.2.2020.

IMcct No/Date:8/83-

IALC1/2019
115.01.2020

346 HQ File RLA File

:01/83/050/00366/AM20/      :06/24/040/00041/AM20/

Decision:E)/L lettcr 20.12.201 9 issued to f1111l for

The case is rclistcd on 26.2.2020.

Status:Case
Deferred

ILic.No/Datc:0610039284 ‐Dcfcr
l                     l
,06.09 2019            1Date:26.022020

hard copy renlinder dt.18.2.2020 issucd.

Case No。 :7/6/83-ALC1/2019  Party Namc:PARAMOUNT
MINERALS AND
CHEMICALS LIMITED

RLA Filc

:03/95/040/00527/A■ /120/

3471責
Oriit
101/83/050/00368/AM20/

3481責
O rii`

|    :01/83/050/00369/AM20/

ⅣIcct No/Datc:8/83-

ALC1/2019
15.01.2020

Lic.No/Date:0310831428

0909.2019

Status:Case
Deferred

iDefer

:Date:.26.02.2020

Decision :Letter hard copy to bc issued. 'l'he case is rclisted on26.2.2020.

ICase No.:8/6/83-ALC1/2019  Party Namc:TECHNO

WAXCHEM PVT.LTD,

RLA Filc

:02/24/040/00093/AM20/

IMeet No/Datc:8/83-

ALC1/2019
115012020

Lic.No/Datc:0210209433

11109.2019

rclistcd on 26.2.2020.

Mcet No/Datc:8/83-

ALC1/2019
15.012020

.Status:Case
Deferred

Dcfer
,Date:26.02.2020

Status:Case
Deferred

1349

Decision :Letter hard copy to bc issued. The casc is

Case No.:10/6/83-ALC1/2019 Party Namc:MANMOHAN
SINGH MARKETING INDIA
PRIVATE LIMITED

RLA Filc Lic.No/Datc:5610005680 ‐DcfcrHQ Filc

:01/83/050/00371/AM20/      :56/24/040/00014/AM20/      1209.2019             1Datc:26.022020

Decision:Letter received from the fl.1.l fllc to bc sent DPIIT.Thc casc is rclisted on



80

‐―
一　
Ｆ
‐
１
１３５０Ｆ
‐
‐

26.2.2020.

Case No.:11/6/83-ALC1/2019

HQ File

:01/83/050/00372/AM20/

Party Namc:PROEC ENERGY
LIMITED

RLA File

:05/24/040/00333/AM20/

Meet No/Date:8/83-

ALC1/2019
1501.2020

Lic.No/Datc:0510411816

12092019

'Status:Case
:Deferred

Defer
Date:26.02.2020

‐Case No.:12/6/83-ALC1/2019

1HQ Filc
:01/83/050/00373/AM20/

IDecision:Reply reccivcd

126.2.2020.

ICase No.:14/6/83‐ ALC1/2019 Party Name:MONTEX GLASS
FIBRE IND PVT LTD

:RLA File

IParty Namc:CHEMICO    IMCCt No/Date:8/83-   Status:Case
iCHEMICALS PVT LTD    IALC1/2019         Deferred
l                          115.012020            1

1RLA Filc              Lic.No/Datc:05104H820‐ Dcfcr
105/23/040/00230/AⅣ 120/     11209.2019            1Date:26.02.2020

from thc f1111l flle sent to TE(SK).Thc Casc is rclistcd on

Mect No/Datc:8/83-

ALC1/2019
15012020

Lic.No/Datc:0310831529

Status:Case
Deferred

Defci
Datc:26.02.2020:03/95/040/00583//LM20/      ■3.09.2019

to bc issucd.′「 he case is relistcd on 26.2.2020.

HQ File

Party Name:GAYATRI
COLOUR CHEM
INDUSTRIES

RLA Filc

IMcct No/Datc:8/83‐

IALC1/2019

115.01.2020

1Lic.No/Datc:0810146174
11309.2019

is relistcd on 26.2.2020.

Status:Case
Deferred

Defer
Date:2r6.02.2020:01/83/050/00376/AM20/      108/24/040/00189/AM20/

Decision:Lctter hard copy to bc issucd.′「 hc casc

|

ICase No.:16/6/83‐ ALC1/2019 Party Name:R.K」 EWELS   IMeet No/Date:8/83-
IALC1/2019

115.01.2020

Status:Case
Deferred

Lic.No/Date:0510411829 1Defcr       l
13.09.2019             1Datc:26.02.20201

HQ File

:01/83/050/00377/AM20/

RLA File

:05/24/040/00326/AM20/

Decision :Lettcr harcl copy to be issued. 'l'hc casc is relisted on26.2.2020.

ICase No.:18/6/83¨ ALC1/2019 Party Namc:GALAXY
SURFACTANTS LTD.,

IHQ Filc

:01/83/050/00379/A■ /120/

.Decision:Lcttcr hard

IRLA Filc

:03/94/040/00467/AM20/

copy to bc issued.´ 1｀he casc

IMcct No/Datc:8/83-

ALC1/2019
11501.2020

Lic.No/Date:0310831583

16.09.2019

is relistcd on 26.2.2020.

Status:Case
Deferred

.Defcr

Datc:26.02.2020

‐Decision:Filc with DPI11｀ .1｀he casc is rclistcd on 26.2.2020.

」′乙
HQ File

う
ん
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ICase No.:17/6/83¨ ALC1/2019 Pa■ y Namc:MEGHMANI
.ORGANICS LTD

HQ File

:01/83/050/00378/AM20/

Case No.:25/6/83-ALC1/2019

HQ File

:01/83/050/00386/AM20/

RLA Filc

:08/24/040/00186/AM20/

Paty Name:GRINDWELL
NORTON LTD

RLA Filc

:03/94/040/00458/AM20/

Mcct No/Datc:8/83‐

ALC1/2019
115.01.2020

1Lic No/Datc:0810146176
116092019

is rclisted on 26.2.2020.

Mcct No/Date:8/83-

ALC1/2019
15.01.2020

Lic.No/Datc:0310831619

18.09.2019

IMect No/Datc:8/83-

:ALC1/2019

115.01.2020

Lic.No/Datc:0210209451

120092019

is rclisted on 26.2.2020.

Mcct No/Datc:8/83-

IALC1/2019
115.012020

1Lic No/Datc:0310831728

123092019

IStatus:case  l
lDeferred

lDetr      l
lDatc:260220201

Status:Case
rDeferred

lDefcr
D_::a:e:26 0229'20

Status:Case
Deferred

Oefer 
"

Date:26.02.2020

Status:Case
'Deferred

Defer
Date:26.02.202,0

HQ File

:01/83/050/00383/AM20/      :03/95/040/00590/AM20/

Decision :Letter for hard copy to be issued. 'l'he case is relisted on26.2.2020.

Decision :l-etter for har<i copy to be issued. '['he case

Case No.:22/6/83-ALC1/2019 Palty Namc:SUMITOMO
ICHEMICAL INDIA PRIVATE
LIMITED

:RLA File

‐Case No.:24/6/83-ALC1/2019 Party Namc:INDOTAN

I                    ‐CHEMICALS LIMITED

HQ Filc              RLA File
:01/83/050/00385/A■420/      102/24/040/00096/AM20/

Decision:Letter for hard copy to bc issued.′ I｀hc casc

‐358

1359

| Decision :Letter for hard copy to be issued. 'l'he case is relisted on26.2.2020.

Case No.:27l6/83-ALCI/2019 Parry Name:STERLING Mcet No/Dare:8/83-
I AUXILIARIES PVT LTD .ALCII}OI?

:15.01.2020

IHQ Filc

101/83/050/00388/AM20/

Status:Case

'Approved

RLA Filc

:03/95/040/00622/ノ M`20/
Lic.No/Date:0310831731:Defer Date:

23.09.2019            1

Decision : The committee considered the case as per agenda and decided to ratify the norms

:60 las under:-with 1o% wastage.

Export Item Qty Import Item Qty
SttERPHOS FEP 530(B∪ 2977)(PhoSphated

sester of nonyl phenol ethoxylate)

120000kg NONYL PHENOL 61609kg
EttHYLENE OXIDE 44809kg

iRA conccmed may takc ncccssary action under Para 4.7 of HBP as pcr abovc dccision of Norms
:Committee.
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Case No.:28/6/83-ALC1/2019

‐HQ Filc

:01/83/050/00389/A3/120/

Decision:Casc is dcfcrred

26.2.2020.

ICase No。 :29/6/83-ALC1/2019 Paty Namc:BRILLIANT

‐PRINTERS PVT.LTD,

82

1m需彙薔評夕 艦ぎ1滉Ⅲ"恵}熱 計ユ |

|                          115.012020             1             1

=LA n庭

~  ~    tiこ
6ヽ/Dttι bζ ib411う i4うもfer~~~|

105/23/040/00243/AM20/   24.09.2019      1Datc26.02.20201

report awaitcd fronl conccmed ltA.The casc is relisted on       ‐

3621責
Orii3
101/83/050/00390/AM20/

RLA File

:07/24/040/00138/AM20/
Lic.No/Date:0710115464 ‐Defer
24.09 2019             1Date:26.02.2020

IALC1/2019

115.012020

Decision:Lctter for hard cOpy tO bc issucd.The case is relistcd on 26.2.2020.

ICase No.:30/6/83¨ ALC1/2019 Party Namc:STERLING    Meet Noノ Datc:8/83-    status:Case
l                   lAUXILIARIES PVT LTD   IALC1/2019         1Deferred

115.01.2020            1

36311轟掲5υ0039νAM2υ  tttiliυ 0062αAM2υ  夕::ど嘱υα0310831796 B:[ち 6Ю22020
1Decision:Hard cOpy rcceivcd]D/L dt.31.1.2020 rcllnindcr dt.18.2.2020 issued.The casc is

l   relisted On 26.2.2020..

Mcct No/Date:8/83- :Status:Case

Approved

一

一

Meet No/Datc:8/83-

ALC1/2019
15.01.2020

Mcct No/つ atc:8/83-

ALC1/2019
15012020

Lic No/Datc:2210016268

'Status:Case

Deferred

1364

|

HQ Filc RLA Filc Lic.No/Darc:0310831838 Defcr Dare:
:01/83/050/00392/ANl2}l :031951040100635tAM20/ 26.09.2019

Decision : The committee considered the case as per agenda and decided to ratify the norms
as applied for.

RA concerned may takc neccssary action under Para 4.7 of FIBP as pcr above decision of Norms
Committee.

| 
｀
でlζど`こ:j,′と,bb_ALむ i′

'bij l圧

尋 よヽ品:ёA'Å張i   立
`よ

3ヽ/D品 |ル急」」
~tilふ

:ёl:`
|  I                   COLOUR CHEM        IALC1/2019         1Deferred
l  :                    INDUSTRIES           15.01.2020         1

16510iぉ       RLA iお      tは、。/D農まb恵 16Йと,」ラ~もし腱i
l    :01/83/050/00393/AM20/      :08/24/040/00200/AM20/      126.09.2019             :Date:26.02.2020

Case No.:31/6/83-ALC1/2019  Party NamciSTERLING
AUXILIARIES PVT LTD

ICase No.:33/6/83¨ ALC1/2019 Party Name:STYLAM
INDUSTRIES LIMITED

Decision :Letter for hard copy to be issued. 'fhc case is relisted on26.2.2020.

: - --
rStatus:Case

rDeferred
.

,Def11

一
　

３６６

IHQ File RLA Filc



101/83/050/00394/AM20/      :22/24/040/00046/AM20/      12609.2019 :26022020

Case No.:34l6183-ALCll20l9 Party Name:AVERY Mcct No/Datc:8/83-

DENNISON INDIA PVT LTD IALC1/2019
115012020

ヘ

Decision :Case is deferred report awaited from concerned RA. The case is relisted on
26.2.2020.

Status:Case
Approved

367

HQ Filc RLA Filc ILic.No/Datc:0510411971 1DcferDate:

‐27092019            1



84

Decision : The committee considered the case as per agenda and decided to ratify the norms
as under:-

Export Item Qty Import ltem Qty
Self Adhesive Paper

155 GSM+/-10%
10000000Sqmeter 1 Coated Paper 80

GSM+/-10%
10400000 Sqmeter

Self Adhesive Paper

148 GSM+/-10%
1000000 Sqmeter つ

ん Glassine Paper 57

GSM十/-10%
10400000 Sqmeter

Self Adhesive Paper

150 GSM+/-10%
1000000 Sqmeter 3 Solprene -

Butadiene -

styrene polymer

37726kg

Self Adhesive Film

123 GSM+/-10%
2000000 Sqmeter

4 Westrez - Rosin

Ester
83220kg

5 Coated Paper 75

GSM+/-10%
1040000 Sqmeter

6 Glassine Paper 57

GSM十/-10%
1040000 Sqmeter

7 Solprene -

Butadiene-
stvrene polymer

2762kg

8 Galssine Paper 57

GSM十/-10%
1040000 Sqmeter

9 Solprene -

Butadiene-

styrene polymer

3665kg

10 Westrez - Rosin

Ester
8084kg

Glassine Paper 57

GSM+/-10%
2080000 Sqmeter

12. Solprene -

Butadiene-
styrene polvmer

7330kg

13 Westrez - Rosin

Ester

16168kg

,RA concerned may take ncccssary action undcr Para 4.7 of I{BP as per above decision of Norms
Committee.

ICase No.:35/6/83-ALC1/2019

13681

1  1HQ File
1   101/83/050/00396/AM20/

Party Name:KRISHNA
ISHIZAKI AUTO LIMITED

RLA File
:05/23/040/00256/AM20/

IMcct No/Datc:8/83¨

IALC1/2019

15.01.2020

Lic No/Datc10510411972
27.09.2019

Status:Case
Deferred

Dcfcr
Date:26.02.2020

:
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1 1Decision:Lc■ er for hard cOpy to bc issucd.The case is rclistcd On 26.2.2020.

|  ICase No.:39/6/83-ALC1/2019 Paty NamciSTONEMEN    IMect No/Date:8/83-    Status:Case   l
l  l                    lCRAFTS INDIA(P)LTD    IALC1/2019         1Deferred     l
l  l                 l                 115 01.2020        1         1

16910iぉ       IRLAiお    ~  ■しヽ3/D:は 6`ibbゴぬbi befer   l
l   101/83/050/00400/AM20/      :06/24/040/00042/A■ /120/      ‐30.09.2019             1Date:2602.2020 1

1  Decision:Lcter for hard cOpy to be issued.Thc case is rclisted on 26.2.2020.      |

ICase No。 :41/6/83-ALC1/2019 Paty Namc:SYNDICATE    Mcet No/Datc:8/83-    IStatus:case

IEXPORTS PRIVATE       ALC1/2019 11)eferred      l

3701責
Q Filc

LIMITED

RLA Filc

115.01.2020             1

Lic No/Date:3210079132 :Defer
101/83/050/00402/AM20/      :32/24/040/00054/AM20/      30.092019 Datc:26.02.20201

Decision :Letter for hard copy to be issued. lhe case is relisted on26.2.2020.

Case No.:43/6/83-ALC1/2019 Pa● y Namc:DETPAK INDIA  Mcet No/Date:8/83-    Status:Case
PRIVATE LIMITED       ‐ALC1/2019 ,I)efcrred

15.01.2020             ,

1371責O Filc     ~ ~      1良 LA riit       ~ Lic No/Datc:0310831955 1Dcfcr

|    :01/83/050/00404/AM20/      103/94/040/00512/AM20/      101.102019 iDate:26.02.2020

Dccision :Letter for hard copy to be issucd . 'fhe casc is relisted on26.2.2020.

|  ICase No.:44/6/83¨ ALC1/2019 Party Namc:GAYATRI     .Mcet No/Datc:8/83-    Status:Case  l
l  l                    lCOLOUR CHEM         IALC1/2019         :Deferred    l
l  l                   INDUSTRIES          15 01 2020         1          1
3721責
Ofiit             lRLAfiic            ti`:ヽ 。/Datc:081014`'3う 158驀1   ~~|

1    :01/83/050/00405/AM20/      :08/24/040/00211/AM20/      01.10.2019             1Date:26.02.20201

1   1Decision:Lctter for hard cOpy to bc issued.1｀hc case is relistcd on 26.2.2020.            |

:  ICase No。 :49/6/83-ALC1/2019 Party Namc:JAQUAR&    Mcct No/Datc:8/83‐     iStatus:case  l
:  |                  ICOMPANY PVT.LTD.    IALC1/2019        ,Deferred    l

15012020             1              1

13731責 O Filc              kLA Filc              Lic.No/Datc:0510412004 1Dcfcr      i
l    :01/83/050/00410/AM20/      :05/23/040/00248/AM20/      03.10 2019             1Date:26.02.20201

1 1Decision:Lcttcr for hard copy to bc issued.Thc casc is relisted on 26.2.2020.       |

|  ICase No.:51/6/83¨ ALC1/2019 Party Namc:FEROLITE     Mcct No/Datc:8/83-    Status:Case  l
l  l                   」OINTINGS LTD.       ・ALC1/2019         1Deferred    l

15.01.2020             1             1

17410A鮨       IRLAAL       ふしヽ3/Dtti`b51041,6b61品 |   |
|  :01/83/050/00412/畑 120/   1:05/23/040/00258/AM20/   0710.2019       Datc:26.02.2020

1 1Decision:Lcttcr for hard copy to be issued.The case is relisted on 26.2.2020.       |
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:  ICase No.:1/7/83¨ ALC1/2019 Party Namc:STONEMEN   IMcet No/Datc:8/83-    Status:Case   l

:  i                   CRAFTS INDIA(P)LTD    ALC1/2019        1Deferred     l
i i         l         115 01.2020    1
175 10iiど

… …~   ~ RLAfit     ~   tilヽ
。/D:i`:6`166」 930ケ ibき籠

「

‐~‐

 |
1  101/83/050/00415/AM20/   :06/24/040/00048/AM20/   10910.2019   

・   Datc:26022020

1  1Dccision:Lcttcr for hard copy to bc issucd.The casc is rclistcd on 26.2.2020.

I… Ⅲl:`Nよ迭

'′

:′
jjLALё

i′,biう  ||五rtyヽ品よヤiёib良,   v品 3ヽ/D農よ慧′j」1  
‐
ま11lζёl:tl

l  ‐                   ICHEMICALS           IALC1/2019         1Approved  l
115.01.2020                         1

: 暉Q RL      RLA Rた
  ハ M2υ  竹 ∬究 Ъ

α0310832H9 PctrDatc
i lЮ ν8ν05υ0041νAM2υ  lЮ ン9y04υ00679

:3761Decis10n:″「
hc comlnittcc considcrcd the casc as pcr agcnda and decided to ratify thc norrns

「
′VI彙

Export Item Qty Import Item Qty
CALCiUM HYPOPHOSPHI丁 E lkg SODI∪ M HYPOPHOSPH:丁 E 1.385kg

RA concerncd may take necessary action undcr Para 4 7 of HBP as pcr abovc dccision of NolHlsl

Committcc.

ICase No.:2/7/83¨ ALC1/2019  Party Namc:SUPER CIRCLE  Mect No/Datc:8/83-    Status:Case
l                     AUTO LIMITED         ALC1/2019         ‐Deferred

15.01.2020

1HQ File             lRLA File             Lic No/Datc:0510412067 1Defcr
101/83/050/00416/AM20/    :05/24/040/00374/AM20/   110 10 2019        Datc:26.02.20201

1Decision:Hard copy of receivcd from the f1111l fllc with DPH′ r.′I｀he case is relisted on   l

126.2.2020.

i   Case No.:3/7/83-ALC1/2019  Party Name:GREENLAM    Mcet No/Datc:8/83-    Status:Case
INDUSTRIES LIMITED    ALC1/2019 Deferred

15012020

Lic.No/Datc:0510412074 Dcfcr
:01/83/050/00417/AM20/      .:05/23/040/00271/A■ /120/      110.10.2019 Datc:26.02.2020

, Decision :Letter for hard copy of application to be issued. I'he case is relisted on26.2.2020.

:  ICase No.:8/7/83-ALC1/2019  Party Namc:BODAL       Mcct No/Datc:8/83-    Status:Case

i  l                   lCHEMICALS LIMITED    IALC1/2019        :Deferred
I   ‐                                                    115.01.2020            1

379 HQ File RLA Filc ILic.No/Datc:0810146312 1Detr

|    :01/83/050/00422/AM20/      :08/24/040/00216/AM20/      11 102019 Date:26022020

Decision :Hard copy received from the firm D/L dt. 5.2.2020 issued to firm. The case is

relisted on26.2.2020.

一　
Ｆ
…
…
″
‘―

r78 101it     ttLAFi`
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1  1Case No.:9/7/83¨
ALC1/2019  Party NamciCANOPUS WET IMcct No/Datc:8/83-    Status:Case

l  
‐                     WIPES PRIVATE LIIИ ITED  IALC1/2019         1Deferred

115.01.2020             1

1380責Oril`           
―
 RLA■ iiき
~           ti`:責

o/D農

`16ケ

16ii333' 15ι拠:~~ 
‐ ~

|    :01/83/050/00423/AM20/      :07/24/040/00150/AM20/      111.10.2019             1Datc:26.02.2020

1  
‐
Decision:Letter for hard copy to bc issucd.Thc casc is rclistcd on 26.2.2020.

l  iCase No.:10/7/83-ALC1/2019 Pa=y Namc:ASAHIINDIA   Mcct No/Datc:8/83-    Status:Case

1 1

i381 1HQ Filc

GLASS LTD

RLA Filc

IALC1/2019
115.012020

Deferred

ILic No/Datc:0510412117 1Dcfcr

:01/83/050/00424/AM20/      105/23/040/00277/AM20/      115.102019 Date:26.02.2020

Decision :Case is deferred report awaited from concerned ItA. The case is relisted on
26.2.2020.

Case No.:l1/7183-ALCll20l9 Party Namc:AICA 'Mcct No/Date:8/83- Status:Case
LAMINATESINDIA      :ALC1/2019 Deferred

I                      PIuVATE LIMITED      115 01 2020         1

1382 1HQ Filc              RLA Filc             lLic.No/Datc:0510412129 1Defer
i  101/83/050/00425/AM20/   :05/23/040/00280/AM20/   115.10.2019       Datc:2602.2020

1  1Decision:Case is deferred report awaitcd from concemcd RA.The case is rclisted on
l   126.2.2020.

i  Case No.:12/7/83-ALC1/2019 Party Namc:ATUL LIMITED, IMcct No/Datc:8/83-    Status:Casc
lALC1/2019         1Deferred
115.01.2020     1

183■Oile  ~ ~  RLA iお
~ ~ ~ Llα

も`/Ditt:6恵 i614`」450さ拮I  ~
|  :01/83/050/00426/AM20/   1:08/24/040/00179/AM20/   115.10 2019       Datc:26.02.2020

1 1Decision:Lcttcr for hard copy to be issued.The casc is relisted on 26.2.2020.

|  ICase No。 :13/7/83-ALC1/2019 Party NamciSUKASO     IMcct No/Date:8/83-   lStatus:Case
l  l                     CERACOLORS PVT LTD   IALC1/2019         1Deferred

i :           ‐          115.01.2020     1

F84■Oiぉ        IRLA iお   ~    ●

`:No/D農

もbう ibbとを689 0cfci‐

1   101/83/050/00427/AM20/      :09/24/040/00343ん へ■420/      115 10 2019             1Datc:26.022020

1  
‐
Decision:Lettcr hard copy to bc issucd.The casc is rclisted on 26.2.2020.

I  ICase No.:14/7/83‐ ALC1/2019 Party Namc:MICRON      Mcct No/Datc:8/83-    Status:Casc
l  l                    lPLATERS             IALC1/2019         1Deferred
l   l                          

‐
                          115.01.2020             1

,8513航 5υ0042VAM2υ  胤ら男iOЮ066ンAM2υ  竹∬究けα0310832250 Bitち 6Ю22020
:  IDecision:Hard copy rcccived from thc irlln D/L dt.31.1.20 rcminder dt.18.2.20 issucd.The
l   lcasc is relisted on 26.2.2020.
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|  ICase No.:16/7/83¨ ALC1/2019

13861       __   _       _
:  IHQ Filc
:   101/83/050/004301AM20/

Party Namc:TMS ALOXIN
GLOBAL
MANUFACTURING
PttVATE LIMITED

RLA Flle

:34/24/040/00210/AM20/

IMcet Noノつatc:8/83-
‐ALC1/2019
115.01.2020

rclistcd on 26.2.2020.

Status:Case
Deferred

Lic No/Datc:3410045539 ‐Dcfcr
16 10 2019             Datc:2602.2020

Decision :File with DPIIT for examine. 'l'he case is

:3871

Case No.:17/7/83-ALC1/2019

HQ Filc

:01/83/050/00431/AM20/

Party Namc:AGROW ALLIED IMcct No/Datc:8/83-    lStatus:Case
IVENTURES PRIVATE     :ALC1/2019         1Deferred    l
lLIMITED               15.012020          1           1

RLA Filc              Lic.No/Datc:0510412163 1Dcfcr      l
IDatc:26022020

rclistcd on 26.2.2020.

:05/23/040/00282/AM20/ 17.102019

Decision :Letter lor hard copy of application to bc issued. Thc case is

〓
，‐‥…
…

…
…

…
‥‥…３８８
‐

ICase No.:18/7/83‐ ALC1/2019

IHQ Filc
101/83/050/00432/AM20/

IPartyNamc:YASHO
IInlDUSTRIES LIMITED

IRLA Filc

103/95/040/00709/AM20/

IMcet No/Datc:8/83‐

IALC1/2019
‐15012020

Lic No/Datc:0310832270  1Dcfcr Date:

117.10.2019

Status:Case
Approved

Decision : The committee considered the case as per agenda and decided to ratify the norms

as under:-
Export Item Qty Import Item Qty
YAL∪ B BODPA Y157′ L∪ BRICATING OIL ADDl丁 iVES lkg DIPHENYLAMiNE 0.509kg

D― ISOBUTYLENE 0.406kg

ACTIVAttED CLAY 0.100kg

RA concerned may take neccssary action undcr Para 4.7 of I-IBP as per above decision of Norms

Committee.

:

|

1389

ICase No.:20/7/83-ALC1/2019 Paty Namc:SV
PLASTOCHEM PVT LTD.

RLA File

:31/83/040/00095/AM20/

IMcct No/Datc:8/83-

IALC1/2019
115.01.2020

1Lic.No/Datc:3110067576

Status:Case
Deferred

Defer
Date:26022020

is relisted on

IHQ Filc
:01/83/050/00434/AM20/ 17.10.2019

Decision :Flard copy received from the firm Dil, issued by DPIII'. 'I'he case

26.2.2020.

響
‐
…
Ｌ

ICase No。 :21/7/83-ALC1/2019

1HQ Filc

:01/83/050/00435/AM20/

Paty Namc:COROMANDEL
INTERNATIONAL LIMITED

RLA File

:03/94/040/00523/AM20/

,Mcct No/Datc:8/83-

:ALC1/2019

115012020

,Lic No/Datc:0310832315

11810.2019

Status:Case
Deferred

Defcr
Datc:26.02.2020
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1  1Case No.:22/7/83‐ ALC1/2019 Party Namc:YASHO       Mcct No/Datc:8/83-    Status:Case
l   l                     INDUSTRIES LIMITED     IALC1/2019         ‐Deferred
l   1                                                      15.01.2020
3911責Ofii8              ■良LA riit            

‐
 tiし、も/D五 iも :0」 i6な」

'」

」う .5も fci
1   101/83/050/00436/AM20/      :03/95/040/00724/AM20/       18.10.2019             ‐Date:26.022020

1   ‐Decision:Lcttcr fbr hard cOpy to bc issucd.′「 hc casc is rclisted on 26.2.2020.

:  Case No.:23/7/83-ALC1/2019 Party Namc:PARI」 AT    ‐Mcct No/Datc:8/83-   Status:Case
InlDUSTRIES(InlDIA)  IALC1/2019 Deferred

3921責
Oriiど

PVT.LTD.

RLA Filc

15.012020            1

Lic.No/Datc:0510412173 Dcfcr
:01/83/050/00437/AM20/      105/24/040/00387/AM20/      118102019 Datc:26.022020

i rDecision :Letter for hard copy to be issued. The case is relisted on26.2.2020.

|  ICase No.:24/7/83-ALC1/2019 Party Namc:STERLING    IMect No/Datc:8/83-    Status:Case
l                      AUXILIARIES PVT LTD    ALC1/2019         1Deferred
、                                                        ‐15.012020            1

393 1HQ Filc               RLA Filc              Lic.No/Date:0310832363 Dcfer
1    101/83/050/00438/AM20/      :03/95/040/00723/AM20/      122 10 2019             Datc:26.02.2020

1 1Decision:Hard copy rece市 ed and D/L dt.31.1.2020 rcminder dt.18.2.2020 issucd.The case

l   is relisted on 26.2.2020.

|  ICase No.:26/7/83¨ ALC1/2019 Party Namc:CROWN DECOR Mect No/Datc:8/83-    Status:Case
l  '                     PRIVATE LIMITED       ALC1/2019         1Deferred

1501.2020             1

394 1HQ Filc              RLA Filc             Lic No/Datc:0810146406 1Dcfcr
l    :01/83/050/00440/AM20/      :08/24/040/00218/AM20/      23.10.2019             1Datc:26.02.2020

1  1Decision:Casc is dcfcrrcd report awaitcd from conccmcd RA.Thc casc is relistcd on
l   126.2.2020.

:  ICase No.:27/7/83¨ ALC1/2019 1Parサ Namc:CROWN DECOR McctNo/Datc:8/83-   IStatus:case
l   l                    lPRIVATE LIMITED       IALC1/2019         1Deferred

■5012020            ,

395 1HQ Filc              RLA Filc             Lic.No/Datc:0810146407 1Dcfer
l  101/83/050/00441/AM20/   :08/24/040/00219/AM20/   123.10 2019       1Date:2602.2020

1  1Decision:Casc is deferrcd rcport awaited from conccmcd RA.Thc case is rclistcd on
l   126.2.2020.

|  ICase No.:28/7/83-ALC1/2019 1Party Namc:DETPAK INDIA 
‐Mcct No/Date:8/83-   IStatus:Case

l  l                   PRIVATE LIMITED      、ALC1/2019        1Deferred
15012020            1

396 HO ritt         RLA Fiic         Lた No/Datc:0310832427 Dctr

l   :01/83/050/00442/AM20/    1:03/94/040/00584/AM20/    24 10 2019         1Datc:2602.2020

1  Decision:Letter for hard copy to bc issued.Thc casc is rclisted on 26.2.2020.
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Case No.:29/7/83¨ ALC1/2019 1Party NamciSHITAL      IMeet No/Datc:8/83-    ,Status:case

‐      lNDU釘
Ⅲ

“

PVTLTD I鵠
1霧   冷"Ю

℃d

| .n ril。 一一―~~~~~―――結iRLA File|  ,HQ File
1   101/83/050/00443/AM20/      1:08/24/040/00231/AM20/      124.10.2019

Decision : The committee considered the case as per agenda and decided to ratify the norms

as under:-
397

Export Item Qty Import Item Qty
丁IN STABILIZER(SHI丁A SttAB MttS-120) lkg 2-EttHYL HEXYL ttH10GLYCOLAttE

(2-EHttG.)

0.772kg

M EttHYL丁 IN CHLORIDE 0.710kg

RA concerned may take ncccssary action undcr Para 4.7 of HBP as per abovc dccision of Norms
Committcc.

Meet No/Date:8/83- :Status:CaseCase No.:30/7/83-ALC1/2019 Party NamciSAI
FERTILIZERS& ALC1/2019 Deferred
PHOSPHATES PRIVATE   15.01.2020
LIMITED            I

HQ File RLA File

:01/83/050/00444/AM20/      102/24/040/00108/AM20/      124.10.2019 II)atc:26.022020

Decision :Letter for hard copy to be issucd.'fhe case is relistcd on26.2.2020.

CaseNo.:31/7183-ALCll20lg PartyNamc:Cl{OWNDECOR McctNo/Date:8/83- Status:Case
PRIVATE LIMITED       ‐ALC1/2019

11501.2020

Deferred

８
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HQ Filc RLA Filc Lic.No/Datc:0810146432 1Dcfcr

:01/83/050/00445/AM20/      :08/24/040/00104/AM20/      124.102019 ‐Datc:26.022020

IDecision:Case is deferred report awaited from concemcd RA.The case is rclisted on
126.2.2020.

ICase No.:32/7/83-ALC1/2019 Parり Namc:N RANGA RAO  IMcct No/Datc:8/83-    lStatus:Case
l                   lAND SONS PVT LTD     IALC1/2019         1Deferred

115.01.2020             1

1HQ Filc               lRLA File              Lic.No/Datc:0710H5594 1Detr
101/83/050/00446/AM20/      107/24/040/00146/AM20/      24.10.2019             1Datc:26.02.2020

1Decision:Leier for hard copy to be issued..The casc is rclisted on 26.2.2020.

ICase No.:33/7/83-ALC1/2019 ‐Party NamciCHARU      McCt No/Date:8/83-    'Status:Case
l                 PERFUMERY HOUSE    :ALC1/2019       1Deferred

15.012020            1

Lic No/Date:0710115608:Defer

:01/83/050/00447/AM20/     107/24/040/00131/AM20/      25.10.2019 Date:26.02.2020

Decision :Letter for hard copy to be issued. . The case is relisted on26.2.2020-

HQ File              lRLA File
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1  1Case No.:34/7/83¨
ALC1/2019 Party Namc:GTZ(INDIA)   IMcct No/Date:8/83-    IStatus:case

l  l                  PRIVATE LIMITED      ALC1/2019        1Deferred
i l           l           ■5.012020     1
402 1HQriic             l良

LA Filも             Lic No/Datc:0210209514 1Detr
1   101/83/050/00448/AM20/      :02/24/040/00110/AM20/      28 10.2019             1Datc:26022020

1   1Decision:Lcttcr fbr hard copy to bc issued..′ l｀he casc is rclistcd on 26.2.2020.

|  ICase No.:35/7/83¨ ALC1/2019 Party Namc:TIRUPATI REELS Mcet No/Datc:8/83-    lStatus:Case  l
l  l                    ‐PVT LTD              ‐ALC1/2019         1Deferred    l

115.012020             .             |

1403 1HQ File              lRLA Filc             Lic.No/Datei3710002761 1Defer      l
l    :01/83/050/00449/AM20/      :37/24/040/00004/AM20/      129.102019             ,Datc:260220201

: IDecision:Hard copy rcccivcd from thc f1111l flle with DPII′ F..Thc casc is relisted on

i   126.2.2020.

|  ICase No.:36/7/83-ALC1/2019 Party Namc:CANOPUS WET  Mcct No/Datc:8/83-    Status:Case  l
l  l                     WIPES PRIVATE LIMITED  IALC1/2019         `Deferred

1501.2020     1      1

104■Oik       lRLAR庭        IHcNo/Dttα 0710115620 Dctr   l
1   101/83/050/00450/AM20/      :07/24/040/00165/A3/120/      12910.2019             1Datc:26.0220201

1 1Decision:Lcttcr to bc issucd for hard copy..The case is rclisted on 26.2.2020.      |

|  ICase No.:37/7/83‐ ALC1/2019 Party Namc:MONTEX GLASS IMcct No/Datc:8/83-    Status:Case  l
l  l                     FIBRE IND PVT LTD      IALC1/2019         1Deferred    l

115012020                           1

10510iに        IRLAiお
   血 ::;  1諸 ヽ安 青

:b」

‐
16慧
jうわ

`‐
tit」:li:::::    :01/83/050/00451/AM20/      :03/95/040/00737/´

:  IDecision:Lettcr to bc issued for hard copy..The casc is relisted on 26.2.2020.          ‐

I  Case No.:39/7/83¨ALC1/2019 Parり Namc:JJ.PLASTALLOY IMcct No/Date:8/83-   IStatus:Case  l
l  l                  PRIVATE LIMITED      IALC1/2019        1Deferred    l

11501.2020             ,             |

10610i庭        IRLAi庭        ■し` 3/D農よiζ bb''iO`1品「    |
1   101/83/050/00453/AM20/      :15/24/040/00004/AM20/      130.102019             11)atc:26.02.20201

1  1Decision:Lcttcr to bc issucd for hard copy..1lhc casc is rclistcd on 26.2.2020.          |

Case No.:38/7183-ALCll20lg Party Name:TARAK Mcct No/Datc:8/83- Status:Case
ICHEMICALS LTD       :ALC1/2019 lDeferred

:   |                          ‐                          115.01.2020            1

1407 1HQ Filc             lRLA Filc             Lic.No/Datc:3410045572 1Dcfer
i   101/83/050/00452/AM20/      :34/24/040/00211/AM20/     131 10.2019             1Datc:26.02.2020

1 1Decision:Hard copy rece市 cd from the irln D/L31.1.2020 issucd remindcr dt.18.2.2020

1   issucd..Thc casc is relisted on 26.22020.
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Case No.:41/7/83¨ AIコC1/2019 Palty Namc:EMITA LIMITED IMcct Noノ Datc:8/83-
ALC1/2019
15.012020

Status:Case
Deferred

IHQ Filc
101/83/050/00455/AM20/

RLA Filc

:03/94/040/00601/AM20/

RLA File

:32/24/040/00067/AM20/

Lic.No/Date:0310832561 1Defcr

01 11.2019 Datc:26.02.2020

Datc:26022020

Decision :Letter for hard copy of application to be issued. . The case is relisted on26.2.2020.

Case No。 :42/7/83-ALC1/2019 Party Namc:MANIAGRO   IMcct No/Datc:8/83-    IStatus:case
lCHEM PRIVATE LIMITED  ALC1/2019         ,Deferred

■501.2020

HQ File

:01/83/050/00456/AM20/

ILic.No/Date:3210079209 1Dctr

104.11.2019

1409
1

|

|

:

1

:

:

1lo

Case No.:44/7/83¨ ALC1/2019 Party Name:NITTA GELATIN IMcct No/Datc:8/83-
lNDIA LIMITED         :ALC1/2019

115.012020

'He Fil; 
" ire r.l. Lic No/Datc:1010060321

:01/83/050/00458/AM20/      :10/24/040/00066/AM20/ 06.112019

,Decision :Letter for hard copy to be issued then Putup seperately food item. .

relisted on26.2.2020.

,Status:Case
rDeferred

Defcr
Date:26.02.2020

The case is

〓
　

　

ｔ
，

４

　

‐
　

―

ICase No.:46/7/83-ALC1/2019 Party Namc:NIKNAM
ICHEMICALS PVT LTD

HQ Filc

:01/83/050/00460/AM20/

IDecision:Letter to bc

I  Case No.:47/7/83-ALC1/2019

14121責 0± 118

1   1:01/83/050/00461/AM20/

IRLA Filc

:05/24/040/00422/AM20/

1ssued for hard copy..Thc

IMcct No/Date:8/83-

:ALC1/2019
11501.2020

1Lic No/Datc:0510412409

10711.2019

casc is relisted on 26.2.2020.

IMcet No/Datc:8/83-

IALC1/2019
1501.2020

1Lic.No/Datc:0310832641

107112019

is rclisted on 26.2.2020.

Mcct No/Datc:8/83-

ALC1/2019
15012020

Lic.No/Datc:0510412417

07.11.2019

Status:Case

lDeferred     ‐

IDcfcr      l
I)ate:26.02.20201

lStatus:Case  l

I)eferred       l

Dcfcr      l
lDate:26.02.20201

Status:Case  l
Deferred

Defer
Date:26.02.2020

413
ase No.:48/7/83-ALC1/2019

HQ Filc

:01/83/050/00462/AM20/

Parり Namc:ASTEC
LIFESCIENCES LTD

RLA Filc

:03/94/040/00571/AM20/

Party NamciSHIVTEK
INDUSTRIES PRIVATE
LIMITED

RI′A Filc

:05/24/040/00461/AM20/

Decision :Letter to be issued for hard copy. . 'fhe case is relisted on26.2.2020.

ヘ

Decision :Letter for hard copy of application to be issued. . The case is relisted on26.2.2020.
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ICase No.:49/7/83¨ ALC1/2019

HQ File

101/83/050/00463/AM20/

Party Namc:BA」AJ
SUPERPACK INDIA LTD

IRLA Filc

150/24/040/00012/AM20/

IMcet No/Datc:8/83-

IALC1/2019

115.01.2020

1Lic No/Datc:5010002585
107.112019

Status:Case
Approved

Defcr Date:

ratify the normsDecision : 'l'he committee considercd rhc case as pcr agenda and decided to
as applied for.

|

,

|

た15
!

RA conccrned may takc neccssary action undcr Para 4.7 of IIBP as per abovc dccision of Norms
Committce.

ICase No.:1/8/83-ALC1/2019  Party Namc:SWATI
I                    IMENTHOL&ALLIED
I                    ‐CHEMICALS LTD.,

RLA Filc

:05/24/040/00443/AM20/

'Party Namc:RECKITT
‐BENCKISER HEALTHCARE
INDIA PRIVATE LIMITED

IRLA Filc

:05/24/040/00472/AM20/

IMcct No/Date:8/83-
IALC1/2019

15.01.2020

Lic No/Date:0510412434

08.112019

Status:Case
Deferred

,Dcfer
Date:26.02.2020

Status:Case
Deferred

Date:2602.2020

Status:Case
Deferred

HQ Filc

:01/83/050/00465/AM20/

`16■

Oiぉ
1  101/83/050/00466/AM20/

1  1Dccision:Lctter to bc

Dccision:Lettcr hard cOpy to bc issucd..′
l｀he casc is rclistcd On 26.2.2020.

ICase No.:2/8/83-ALC1/2019 Mcct No/Datc:8/83-

ALC1/2019
15.012020

Lic.No/Datc:0510412442 Dcfcr

08112019

issued for hard copy. . 'I'he case is relisted on26.2.2020.

|

417

Case No。 :3/8/83-ALC1/2019  Party Namc:VEDANT     IMcct No/Datc:8/83-

|                   IDYESTUFFS           ALC1/2019
1                     1NTERMEDIATES PRIVATE ‐15.01.2020
1                     LIMITED              ‐

‐
HQ Filc RLA Filc
:01/83/050/00467/AM20/      :03/95/040/00771/AM20/

Decision:Lctter to bc issued for hard cOpy..Thc casc

Lic.No/Datc:0310832688 1Dcfcr

111 11 2019             1Datc:2602.2020

is relisted on 26.2.2020.

iCase No.:4/8/83¨ ALC1/2019 PaJり Namc:tlNITED CHEMIE IMect No/Datc:8/83-
IPRIVATE LIMITED       :ALC1/2019

115.01.2020

Status:Case
Deferred

Defcr
Datc:26.02.2020

4181責
O Fil`

101/83/050/00468/AM20/

IDecision:Lctter to bc

IRLA Filc               lLic No/Date:0810146532 1
:08/24/040/00237/ノ M`20/      11 112019

issued fbr hard copy..Thc casc is rclistcd on 26.2.2020.

:  ICase No.:5/8/83-ALC1/2019

14191

1  HQ Filc

Party Namc:KALPAKA
CHEMICALS PRIVATE
LIMITED

RLA Filc

Mect No/Date:8/83-

ALC1/2019
15.01.2020

Status:Case
Deferred

Lic No/1)atci3210079222 Defc・ r
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|

|~

101/83/050/00469/AM20/

94

:32/24/040/00072/AM20/

Decision :Letter to be issued for hard copy. . The

111 11 2019             1Datc:26.02.2020

case is rclistcd on 26.2.2020.

ICase No.:6/8/83¨ ALC1/2019  Party Namc:EI.DU PONT
INDIA PRIVATE LIMITED

426 HQ File RLA Filc

Mcct No/Datc:8/83-     'Status:Case

ALC1/2019         1Deferred
1501.2020             1

Lic No/1Datc:3410045599 1Dcfcr

101/83/050/00470/AM20/      :34/24/040/00236/A〕 /120/      11 11 2019             1Date:26022020

1Decision:Hard copy of application received from the flHn flle to be sent TE(DNM)...The
,case is rclisted on 26.2.2020.

|  :Case No.:8/8/83-ALC1/2019  Party Namc:KWALITY
CHEMICAL INDUSTRIES
PRIVATE LIMITED

RLA Fllc

IMect No/Datc:8/83-

IALC1/2019
115012020

4221責
0ぉliさ Lic No/1Datc:0310832723  Dcfcr

:01/83/050/00472/AM20/      :03/94/040/00527/ノ 虹M120/      13 11 2019             1Datc:26.022020

1Decision:Lettcr to bc issucd fbr hard copy..The casc is rclistcd on 26.2.2020.

421責
Oriit
:01/83/050/00471/AM20/

IDecision:Lcttcr to bc

ICase No.:9/8/83-ALC1/2019

1  :HQ File

1

|

1   1

14241責 0「ii`

issuea for narO i"py. . it . .ur. is ielisted on26.2.2020.

RLA Filc

:08/24/040/00185/AM20/

LIMITED

RLA File

ALC1/2019
15.01.2020

Lic.No/Datc:0810146533

13.11.2019

,status:Case

Deferred

Dcfcr
:Datc:26.02.2020

:Status:Case
Deferred

iCase No。 :10/8/83-ALC1/2019 Party Namc:NISARG
IBIOSCIENCES PRIVATE

Status: Transferred
to concerned RA

'Mect No/Date:8/83-     Status:Case
tALC1/2019         1Deferred
115.012020            1

:Lic No/Datc:0910068179 1Defer

113 11 2019            1Datc:2602.2020

is rclistcd on 26.2.2020.

Paty Namc:BOS NATURAL McctNo/Date:8/83-
FLAVORS PVT.LTD.   IALC1/2019

115.01.2020

RLA File l′ic.No/Datc:1010060324 ]Dcfcr

|:01/83/050/00473/AM20/    :10/24/040/00068/AM20/    113.11.2019 Date:15.01.2020

:Decision:The Corlllinittee considcrcd thc case as per agcnda and dccidcd that in compliancel

lWith thC P01icy Circular No.05(RE-2013)/2009-2014 datcd 14.08.2013 and Policy Circularl

lNo.12/2015-2020 datcd 28.08.2018,Rcgional Authoritics(RAs)conCemed may cxaminc

ifbr rcdcmption thc advancc authorization (whCthCr issucd under Para 4.07 of I‐ IBP or

lothcm/isc)bascd On thc Samplc Analysis Rcpo■ (SAR)imishCd by Spicc Board,Cochin.|

IFunhcr dccidcd that applicant may also takc up thc mattcr with RA conccmcd.Hencc,thc

lCaSC iS diSposcd oI

|    :01/83/050/004741ヽM20/      :09/24/040/00404/AM20/

:   IDccision:Lcttcr to bc issued for hard copy..1｀ hc casc
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1425

Case No.:11/8/83-ALC1/2019 Party Namc:BHUKHANVALA‐ Mcct No/Datc:8/83-    iStatus:Case
INDUSTRIES PVT LTD     ALC1/2019         1Deferred

11501.2020             1

HQ Filc             ‐RLA Fllc             Lic.No/Date:0310832765 1Defer
:01/83/050/00475/AM20/      103/94/040/00634/AM20/       14.11.2019             1Datc:26022020

Decision:.Lcttcr of hard copy to bc issucd.The casc is rclistcd on 26.2.2020.

:Case No.:12/8/83-ALC1/2019 Party Namc:GREENLAM
INDUSTRIES LIMITED

Mcct No/Datc:8/83-

ALC1/2019
15.01.2020

,Status:Case
lDeferred

426 1HQ Filc
:01/83/050/00476/AM20/

RLA Filc

:05/23/040/00314/AM20/

Lic No/Date:0510412510 1Dcfcr

1511.2019 II)atc:26.022020

‘―

Ｉ
Ｌ

Decision :Case is deferred report awaited from concerned RA. The case is relisted on
126.2.2020.

4271責
Ofi18   
‐

101/83/050/00477/AM20/

Case No。 :13/8/83-ALC1/2019 Party Namc:INDIA
IPESTICIDES LIMITED,

Mcct No/Datc:8/83-   IStatus:case
ALC1/2019         1Deferred
15.01.2020             `

Lic.No/Datc:0610039348 1Dcfcr

115.11.2019             1Datc:2602.2020

Status:Case
Deferred

PAPERS IMect No/Date:8/83-     Status:Casc
‐ALC1/2019          1Deferred、
15012020            ‐

Lic No/Date:0910068198 'Dcfcr
11811.2019            1Datc:26022020

issued.1｀ hc case is relisted on 26.2.2020

RLA Fllc

:06/24/040/00064/AM20/

rDecision :Letter hard copy to be issued . The case is relisted on 26.2.2020.

:428

1

:

:429

1

:

‐Case No.:14/8/83¨ AIンC1/2019 Party Namc:CALLISONS    Mcct No/Datc:8/83-
FLAVORS(INDIA)PRIVATE ALC1/2019
LIMITED 1501.2020

IHQ File             RLA Filc             Lic No/Date:3110067593 1Dcfcr
創 8ν05υ0047VAM2υ  13ν 8ν04υ0010αAM2υ  l&H2∝ 9    Datc26022020

1Decision:Hard copy ofreccivcd from thc f1111l fllc sent to TE(SK).Thc Case is rclistcd on

126.2.2020.

Case No.:15/8/83¨ ALC1/2019 Party Namc:STIC ON
PRIVATE LIMITED

HQ Filc RLA Filc

:01/83/050/00479/AM20/      109/24/040/00417/AM20/

Decision:Lcttcr for hard copy of application to bc

Case No.:16/8/83-ALCl/2019 Party Name:STIC ON PAPERS Meet No/Date:8/83-
PRIVATE LIMITED

RLA Filc

:09/24/040/00416/A3/120/

copy of application to be

ALC1/2019
15.01.2020

Lic.No/Datc:0910068199

■8.112019

issued.The casc is relisted

:Status:Case

'Deferred

Dcfer
Date:26.02.2020

on26.2.2020

430 1iOrii3        -

:01/83/050/00480/AM20/

IDecision:Letter for hard
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Case No.:17/8/83-ALC1/2019 Party Namc:STERLING
IAUXILIARIES PVT LTD

Mcct No/Datci8/83-     Status:Case
ALC1/2019         1Deferred
15.012020             1

Lic No/Date:0310832874 1Defer

19.112019 :I)ate:26.02.2020

issued. 'l'he case is relisted on26.2.2020

IHQ Filc
:01/83/050/00481/AM20/

‐
Dccision:Lettcr for hard

IRLA Filc

103/95/040/00794/AM20/

copy of application to bc

|  ICase No.:18/8/83-ALC1/2019 Party NameiCALLISONS    Mcct No/Datc:8/83-    IStatus:Case  l
l  l                  FLAVORS(INDIA)PRIVATE IALC1/2019        1Deferred    l
l  l              lLIMITED         115 01 2020       :       |

1432 1HQ File              RLAFilc             Lic No/Datc:3H0067596 1Dcfcr      l
1  101/83/050/00482/AM20/   :31/83/040/00107/AM20/   119H.2019       1Date:26.02.2020

1  1Decision:Hard copy received from the f1111l fllc to sent TE(SK).Thc Casc is relistcd on   l
l   126.2.2020.

Case No.:19/8/83-ALC1/2019 ‐Party Name:KALPAKA
CHEMICALS PRIVATE
ILIMITED

RLA File

:32/24/040/00076/AM20/

Mcct No/Datc:8/83-     Status:Case
ALC1/2019         1Deferred
15012020             1

Lic No/Datc:3210079235 1Dcfer

19.112019
‐
Datc:26022020

4331責
OFilc
101/83/050/00483/AM20/

435責
O Filc
:01/83/050/00485/AM20/

Decision :Letter for hard copy of application to be issued. The case is relisted on26.2.2020.

1  1Case No.:20/8/83-ALC1/2019 Parり Namc:E.I DU PONT
:  I                  INDIA PRIVATE LIMITED

1501.2020             1

Lic.No/Datc:3410045628 1Defer

19.11.2019 IDatc:26.022020

the firm file to be sent'|E(DNM).. . The

434 1HQ Filc
l   :01/83/050/00484/AM20/

I Decision :Hard copy of application received from
, case is relisted on26.2.2020

ICase No.:21/8/83-ALC1/2019 Party Namc:ASTEC
I                    ILIFESCIENCES LTD

RLA Filc

:34/24/040/00247/AM20/

RLA Filc

103/94/040/00633/AM20/

ⅣIcct No/Datc:8/83-

ALC1/2019

Mcet No/Datc:8/83-

ALC1/2019
1501.2020

Lic.No/Datc:0310832907

20.11.2019

is relisted on 26.2.2020.

IMcct No/Date:8/83‐

IALC1/2019

115.01.2020

Status:Case
Deferred

Status:Case
Deferred

IDcfcr

lDatc:2602.2020

Status:Case
Deferred

IDecision:Lctter fbr hard copy to bc issued.′I｀hc casc

lCase No.:22/8/83-ALC1/2019 Pa=y Namc:INDIA
I                   IPESTICIDES LIMITED,

14

|

36.責
Q Fiic
:01/83/050/00486/AM20/

RLA File

:06/24/040/00065/AM20/

ILic.No/Datc:0610039351
121 11.2019

is rclistcd on 26.2.2020.

Datc:26.02.2020

Defer

Decision :Letter for hard copy to be issued. The case
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i  Case No.:23/8/83-AI」 C1/2019 Parり Namc:AJIT       :MCCt No/Date:8/83-   IStatus:case  l
l  :                    .InlDUSTRIES PRIVATE    .ALC1/2019         1Deferred    ‐

|   |                     ILIMITED               15.01.2020          1           1
14371責 011i8        

‐
    RЁ A「 ii`~  

‐ ~      tiぎ
:ヽ3/D岳8ib3ib4iウζ恵恵 ibきfcl      l

1   101/83/050/00487/AM20/      :05/23/040/00323/AM20/      121 11 2019             1Datc:26.02.20201

1Decision:No data availablc licence dctailcd ctc.′ rhe case is relistcd on 26.2.2020.         |

1  1Case No。 :24/8/83-ALC1/2019 Party Namc:VK.A.      IMect No/Datc:8/83-    Status:Case   l
l  :                    ‐POLYMERS PRIVATE     IALC1/2019         1Deferred     l
l   l                     lLIMITED              115.01.2020          1           ‐
438責0,it         ttLA Fiお          Lた。Noわatc:3210079250 Dcたr    l
l    :01/83/050/00488/AM20/      :32/24/040/00078/AM20/     122.11 2019            1Date:26022020 1

‐  IDecision:Lcttcr for hard copy to be issucd.The case is relisted on 26.2.2020.            |

|  ICase No.:25/8/83¨ ALC1/2019 Party Namc:VIDHI       IMeCt No/Date:8/83-    IStatus:case  l
l  l                    SPECIALTY F00D       IALC1/2019         Deferred    l
i  l                    INGREDIENTS LIMITED   ■5.012020         1          1
439■
OFit         RLA Fiお          Lic.No/Date:0310832944 Dctr    l

l    :01/83/050/00489/AM20/      :03/95/040/00781/AM20/      ‐2211.2019             1Date:26.02.20201

1  1Decision:Letter for hard copy to be issucd.The casc is relistcd on 26.2.2020.           |

:  ICase No.:26/8/83-ALC1/2019 Party Namc:EMITA LIMITED Mect No/Datc:8/83-    IStatus:Case  l

140HQ漁じ RLA Filc

ALC1/2019
15.01.2020

Deferred

Lic No/Datc:0310832964 1Dcfcr
|    :01/83/050/00490/AM20/      :03/94/040/00669/AM20/      122.112019 IDate:26.02.20201

|  IDecision:Lcttcr for hard copy to be issued.The case is rclistcd on 26.2.2020.

:  ICase No。 :28/8/83-ALC1/2019 Party Namc:BHUKHANVALA IMeet No/Datc:8/83-    IStatus:Case
l  l                    INDUSTRIES PVT LTD    IALC1/2019         1Deferred

115.012020            1
441=O ric         ttLAFil`         Li`.責

。/Datc:6し 16慧ゴ

'う

0ど be驀1  ~ ~
|    :01/83/050/00492/AM20/      :03/94/040/00672/AM20/      .26.11 2019             1Datc:2602.2020

1 1Dccision:Lcttcr for hard copy to bc issucd.Thc case is relistcd on 26.2.2020.

|  ICase No.:27/8/83-ALC1/2019 Party Namc:SWATl      lMcct No/Date:8/83-   Status:Case
l  l                   MENTHOL&ALLIED     ALC1/2019        ‐Deferred

l  l                    lCHEMICALS LTD,       15.012020          1
442 10Fiお          RLA Rに          Lic.No/Datc:0510412657 Detr
l  l:01/83/050/00491/AM20/    :05/24/040/00481/AM20/    27H2019         1Datc:2602.2020

1 Decision:Lcttcr for hard copy to bc issucd.Thc casc is rclisted on 26.2.2020.
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|  ICase No.:29/8/83-ALC1/2019 Party Name:ANAR
:  |                    ICHEMICALS LLP

4431責
0+llc              RLA Fi18

Mcct No/Datc:8/83-

ALC1/2019
15.01.2020

Lic.No/Datc:0810146651

Status:Case
Deferred

Defer

1444

:01/83/050/00493/AM20/      108/24/040/00270/AM20/      2711.2019              1)ate:26.022020

Decision:Lettcr fbr hard copy to be issucd.Thc casc is rclistcd on 26.2.2020.

Case No.:30/8/83-ALC1/2019 Party Namc:SWASTIK Mcct No/Datc:8/83- iStatus:case
I                     PLASTOALLOYS PRIVATE  ALC1/2019         1Deferred
i                    lLIMITED               15.01.2020          1

1HQ Filc              lRLA Filc              Lic No/Datc:0210209571 1Defer
101/83/050/00494/AM20/    :02/24/040/00125/AM20/    28.H.2019        Datc:26.02.2020

1Decision:Lctter for hard copy to bc issucd.Thc casc is rclisted on 26.2.2020.

Case No.:31/8/83-ALC1/2019 Party Namc:RAAH HOME   Mcct No/Datc:8/83-
SOLUTIONS LLP        ALC1/2019

■501.2020

1445‐責O File              RLAFiiき              Lic No/Datc:0310833092 1Detr
i    :01/83/050/00495/AM20/      :03/95/040/00854/AM20/      29.11 2019             1Date:26.022020

1  1Decision:Letter for hard copy to be issued.Thc casc is rclistcd on 26.2.2020.

I  Case No.:32/8/83¨ALC1/2019

`46 10it
l    :01/83/050/00496/AM20/

Pa=y NamciCROPNOSYS
(INDIA)PRIVATE LIMITED

RLA Filc

:03/94/040/00674/AM20/

Mcct No/Datc:8/83‐

ALC1/2019
15.012020

Lic.No/1Datc:0310833097

29112019

Status:Case
Deferred

lstatrs:Case

,Deferred

Defer

:Dute!6,022020

Decision :Letter for hard copy to be issued. The case is relisted on26.2.2020.

|  ICase No.:33/8/83-ALC1/2019 Party Namc:RAAH HOME
SOLUT10NS LLP

“

″
lollざ
~

RLA Filc

1    101/83/050/00497/AM20/      103/95/040/00857/AM20/

1   1Dccision:Lcttcr fbr hard copy to be issued.1｀ he case

IMect No/Date:8/83-
IALC1/2019
115.01.2020

ILic No/Datc:0310833106 :Dcfer

129 11 2019            1Date:26.02.2020

is relistcd on 26.2.2020.

Status:Case
Deferred

Case No.:34/8/83-ALC1/2019

448 1HOrilc

Party Name:INSECTICIDES
InlDIA LTD.

RLA Filc

Mcct No/Datc:8/83-    Status:Case
ALC1/2019          1Deferred
15.01.2020             1

Lic.No/Datc:0310833119 1Defer

:01/83/050/00498/AM20/      103/94/040/00686/AM20/      0212.2019             1Datc:26022020

Dccision:Lcttcr for hard copy to bc issucd.′ 1｀hc casc is rclistcd on 26.2.2020.
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I  Case No.:35/8/83-ALC1/2019 Party Namc:MANI AGRO    Mcct Noノ Datc:8/83-    status:Case

i      FHEMPⅢ

VATEЫ MTED器
霧   Feね

rd

149 10File   
……
   IRLAFiも

~~      ILお
1ヽ3/D品も

'ibbウ"`4 bcfci｀

~~
|  |:01/83/050/00499/AM20/    :32/24/040/00086/AM20/    0212.2019        1Date:26.022020

1 1Decision:Lcttcr for hard copy to bc issued.Thc casc is relisted on 26.2.2020.

,   Case No.:36/8/83-ALC1/2019 Party Namc:MEHTA PRINT  Mcct No//Date:8/83-    Status:Case
:                        ARTS PRIVATE LIMITED   ALC1/2019          Deferred

■5.01.20201   1                     1

150■0品    ~  RLA iた  ~  ~ tcヽ 。/D嘉
`bЬ

1641カ34うも

“

i~
1   101/83/050/00500/AM20/      :05/24/040/00527/AM20/      03.12.2019             1Date:26.02.2020

1  1Decision:Lcttcr for hard copy to bc issucd.Thc case is relisted on 26.2.2020.

F5110mと

CONSORTIUM

RLA Filc

ALC1/2019
15.012020

Deferred

Lic.No/Datc:0510412757 1Dcfcr

i :01/83/050/00501/AM20/ '.:051241040/00526lANlz}l 03.12.2019 I)atc:26.02.2020

' Decision :Letter for hard copy to be issued. The case is relisted on26.2.2020.

: Case No.:38/8/83- ALcllz}lg Parly Name :INDOGULF Mcct NoiDatc:8/83- Status:Case
CROPSCIENCES LIMITED  ALC1/2019

15.01.2020

Deferred

4521責
OFiiも RLA Filc

:01/83/050/00502/AM20/      105/23/040/00322/AM20/      03 12.2019

Decision:Lcttcr for hard copy to bc issucd.The casc is relisted on 26.2.2020.

:

453‐
HO Fii`

CHEMICALS PVT.LIMITED IALC1/2019
11501.2020

RLA Filc Lic No/Date:0310833195 Dcfcr

Deferred

|    :01/83/050/00503/AM20/      103/95/040/00864/AM20/      104.122019 Datc:26.022020

|  IDecision:Letter for hard copy to bc issucd.The case is relistcd on 26.2.2020.

:  ICase No.:40/8/83¨ ALC1/2019 Party Namc:AGRO LIFE    IMcct No/Datc:8/83‐     IStatus:Case  l
:  I                    SCIENCE CORPORATION  ALC1/2019         1Deferred    l
:                                                         ■5012020                           1

`54耳

Oi庭        ‐RLA Πに       bQN8/7Dttic0210'6う ち恵ケ bc晃 :

:   101/83/050/00504/AM20/      102/24/040/00127/AM20/      .04.12.2019             ‐Datc:2602.20201

1 1Decision:Lcttcr for hard copy to be issucd.Thc casc is rclistcd on 26.2.2020.       |

IDatc:26.022020

Case No.:39/S/83-ALCI/2019 Parrv Namc;UNl'fOP Mcct No/Datc:8/83- Stalus:Case
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Case No.:41/8/83-ALC1/2019 Party Namc:AGRO LIFE

SCIENCE CORPORATION
ｒ
ｉ
押
…
IHQ Filc

101/83/050/00505/AM20/
RLA Filc

:02/24/040/00128/AM20/

RLA Filc

IMcct No/Date:8/83-

IALC1/2019
‐15.012020

1Lic.No/Datc:0210209588
104.122019

relistcd On 26.2.2020.

IMcct No/Datci8/83-

ALC1/2019
‐15.01.2020

1Lic.No/Datc:0610039358

105.12.2019

Status:Case
‐
Deferred

lDcfer

lDatc:26.022020

Status:Case
Deferred

lDcfer
Date:26.02.2020

Status:Case
Deferred

Dcfer
Date:26.02.2020

|

1456

IDecision:Lctter fbr hard cOpy tO bc issucd.1｀ hc casc is

ICase No.:43/8/83¨ ALC1/2019 Party Namc:KANPUR
PLASTIPACK LTD

ICase No.:42/8/83¨ ALC1/2019 Party NamclKIM CHEMICALSIMcct No/Datc:8/83-
ILTD                 :ALC1/2019

115.01.2020

HQ Filc IRLA Filc               Lic.No/Date:0310833220

:01/83/050/00506/AM20/      :o3/94/040/005431ヽ M20/      lo4 12 2019

Decision:Lctter fbr hard cOpy tO bc issucd.′
I｀hc case is rclistcd On 26.2.2020.

4571責
O ri18

HQ File

:01/83/050/00508/AM20/

IHQ Filc
:01/83/050/00512/AM20/

:  |

計601011ど
~~~

1  101/83/050/00513/AM20/

1  1Decision:Lctter for hard

:01/83/050/00507/AM20/      106/24/040/00069/AM20/

Decision :Letter for hard copy to be issued. 'fhe casc

ICase No.:44/8/83¨ ALC1/2019 Party Namc:PLASMIX PVT
ILTD

RLA Filc

:07/24/040/00194/AM20/

is relistcd On 26.2.2020.

Mcct No/Datc:8/83-

IALC1/2019

115.01.2020

Lic.No/Date:0710115790

105.12.2019

is relistcd On 26.2.2020.

IMcct No/Datc:8/83-

:ALC1/2019
11501.2020

1Lic No/Datc:0310833245

:05.12.2019

is relisted on 26.2.2020.

Mcet No/Datc:8/83-

IALC1/2019
115.01.2020

Status:Case

DeFerred

lDefer

I)atc:2602.2020

Status:Case
Deferred

Dcfer
Date:26.02.2020

59

IDecision:Letter for hard cOpy to bc issucd.Thc case

lCasc No.:48/8/83-ALC1/2019 Party Namc:HEM
ICORPORAT10N(A DIV.OF
IHEM CORPORAT10N
IPVT.LTD

IRLA Filc

:03/94/040/00661/AM20/

IDecision:Letter for hard cOpy to bc issucd.Thc case

lCase No.:49/8/83¨ ALC1/2019 Party Namc:UPL

I                 LTD(FORMERLY UNITED
Status:Case

PHOSPHORUS LTD)
IDeferred

RLA File Lic.No/Datc:0310833249 1Defer
:03/89/040/00120/AM20/      ‐05.12.2019             1Date:26.02.2020

copy to bc issucd.Thc case is rclisted on 26.2.2020.
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Case No.:45/8/83-ALC1/2019 Party NameiCAPRI COATING IMcct No/Datc:8/83‐     :Status:case
‐                    SOLUTIONS           IALC1/2019         1Deferred
‐                          ‐                          115.01.2020             :

IHQ Filc               lRLA Filc              Lic.No/Datc:0310833266 1Defcr
:01/83/050/00509/AM20/ :03/94/040/00730/AM20/ 106.12.2019             1Datc:26.02.2020

rclistcd on 26.2.2020.

i461

|   |

|  IHQ File
l    :01/83/050/00510/AM20/

1462

Decision :l-etter for hard copy to be issued. 'I'he case is

Case No.:46/8/83-ALC1/2019 Party Name:SYNTHITE

INDUSTRIES PRIVATE
Mcct No/Datc:8/83-    Status:Transferred

ALC1/2019          ■O cOncerned RA
15012020            1ILIMITED

RLA Flle              Lic.No/Datc:1010060338 Dcfcr
:10/24/040/00074/AM20/     06.12 2019            Datc:15012020

1463

Decision :The Committee considered the case as per agenda and decided that in compliance
with the Policy Circular No.05(RE-2013)l20Og-ZOt+ dated 14.08.2013 and Policy Circular
No. 1212015-2020 dated 28.08.2018, Regional Authorities (RAs) concerned may examine
for redemption the advance authorization (whether issued under Para 4.07 of HBP or
otherwise) based on the Sample Analysis Report (SAR) fumished by Spice Board, Cochin.
Further decided that applicant may also take up the matter with ItA concerned. Hence, the
case is disposed off.

Case No.:47/8/83-ALC1/2019 Party Namc:UNIVERSAL   Mcct No/Datc:8/83-   Status:Transferred
10LEORESINS          ALC1/2019         ‐to ooncerned RA

15.01.2020

HQ File             lRLA File            Lic.No/Datc:1010060339 1Dcfer
:01/83/050/00511/AM20/     :10/24/040/00075/AM20/     106 12 2019            1Date:15.01.2020

Decision :The Committee considcrcd thc case as per agenda and decided that in compliance
with the Policy Circular No.05(RE-2013)12009-2014 dated 14.08.2013 and Policy Circular
No. 1212015-2020 dated 28.08.2018, Regional Authorities (RAs) concerned may examine
for redemption the advance authorization (whether issued under Para 4.07 of HBP or
otherwise) based on the Sample Analysis Report (SAR) fumished by Spice Board, Cochin.
Further decided that applicant may also take up the matter with RA concerned. Hence, the
case is disposed off.

1464

1

|

Case No.:50/8/83-ALC1/2019 Party Namc:SHASHI

IEXPORTS,
Mcct No/Datc:8/83-

‐ALC1/2019
115.01.2020

1″ic No/Datc:0710115799

106.12.2019

is rclistcd on 26.2.2020.

Meet No/Datc:8/83-

IALC1/2019
11501.2020

1ンic.No/Date:0310833306
09.12.2019

HQ Filc

:01/83/050/005141kM20/

Decision:Lcttcr fbr hard l

Case No.:51/8/83-ALC1/2019

IRLA File

:07/24/040/00136/AM20/

copy to bc issucd.Thc casc

l Party Name:GALAXY

SURFACTANTS LTD.,

RLA Filc

103/94/040/00714/AM20/

Status:Case
lDeferred

,Dcfcr

:Da1t1,26 022020

'Status:Case

Deferred
|

|

IDcfcr

Datc:26.022020

14651

:  IHQ Filc
l   101/83/050/00515/AM20/
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IDecision:Lctter for hard copy tO bc issued.Thc casc is

lCase No.:52/8/83¨ ALC1/2019 Party Namc:GALAXY
I                   SURFACTANTS LTD.,

14661責 0,11さ
:   101/83/050/00516/AM20/

RLA Filc

:03/94/040/00713/AM20/

relisted on 26.2.2020.

IMect No/Date:8/83-

IALC1/2019

115.012020

1Lic No/Date:0310833307
.09.12.2019

rStatus:Case

Deferred

'D.f..
Date:26.02.2020

Decision :Letter for hard copy to be issued. The case is relisted on26.2.2020.

|  ICase No.:53/8/83-ALC1/2019

16710iぉ
101/83/050/00517/AM20/

HQ File

:01/83/050/00518/AM20/

Party Namc:BRAKEWEL
IAUTOMOTIVE
ICOMPONENTS(I)P LTD.

RLA File

105/23/040/00348/AM20/

RLA Filc

:05/23/040/00351/AM20/

IMeet No/Datc:8/83-

ALC1/2019
115.01.2020

Lic No/Datc:0510412831

10122019

relisted on 26.2.2020.

IMcct No/Datc:8/83-
IALC1/2019

15012020

Lic.No/Datc:0510412834
‐10122019

rclistcd on 26.2.2020.

:Status:Case
'Deferred

Defer
Date:26.02.2020

Dccision:Lctter fbr hard copy to be issucd.′ l｀hc case is

Case No.:54/8/83-ALC1/2019 Party Namc:INDOGULF
CROPSCIENCES LIMITED

|

1468

`70 1QFiさ
1   101/83/050/00520/AM20/

1   ‐Declslon:Letter for hard

ILABORATORIES(P)LTD

IRLA Filc

103/94/040/00698/AM20/

copy to bc issued.The casc

Mcct No/Date:8/83-

ALC1/2019
‐15.01.2020

Lic No/Datc:0310833325

1012.2019

is rclistcd on 26.2.2020.

Status:Case
Deferred

Defer
Date:26.02.2020

Status:Case
Deferred

Dcfer
Date:26.02.2020

Status:Case

lDeferred

Dcfer

I)ate:26.022020

Decision :Letter lor hard copy to be issued. l'he case is

ICase No.:55/8/83-ALC1/2019 Party Namc:INDOGULF    Mcct No/Datc:8/83-
ICROPSCIENCES LIMITED  IALC1/2019

15.01.2020

F69障Q RL
:01/83/050/00519/AM20/

Decision:Lcttcr for hard

ICase No.:56/8/83-ALC1/2019 Party Name:DNS FINE

ICHEMICALS&

RLA Filc                   Lic No/Datc:0510412835
:05/23/040/00352/AM20/      11012.2019

copy to bc issucd.Thc casc is rclistcd on 26.2.2020.

I  Case No。 :57/8/83¨ ALC1/2019 Party Namc:PAREKH
INDUSTRIES LTD

1471責 O riiさ               RLA Filt
101/83/050/00521/AM20/      :03/95/040/00874/AM20/

1  1Decision:Lettcr for hard copy to bc issued.Thc casc

Mcct No/Date:8/83-

ALC1/2019
115.01.2020

Lic No/Date:0310833327

110.12.2019

is rclistcd on 26.2.2020.

rStatus:Case

Deferred

.Defer

Date:26.02.2020
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Orii3     -

4741iOさ
ilc  
‐
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Case No.:58/8/83-ALCl/2019 Party Namc:RAAH HOME Mcct No/Date:8/83- istatus:Case
SOLUTIONS LLP        IALC1/2019

115.01.2020

Deferred

浄
721●稲
~~~~………― RLA Filc………… Lic.No/Dttα 031o83■ 39 1Detr…

………

:01/83/050/00522/AM20/      103/95/040/00898/AM20/      111.12.2019             1Date:26.02.2020

Decision:Lctter for hard copy to be issucd.1｀he casc is relistcd on 26.2.2020.

INDUSTRIES PVT.LTD.   IALC1/2019 Deferred

RLA Filc

1501.2020            ‐

Lic No/Datc:0310833345 1Defer
:01/83/050/00523/AM20/      :03/94/040/00744/AM20/      111.12 2019             1Date:26.02.2020

Decision:Lctter for hard copy to be issucd.Thc casc is relistcd On 26.2.2020.

Case No.:60/8/83¨ ALC1/2019 Party NamciCHARMINAR   IMcct No/Datc:8/83-    Status:Case
JOIhTTINGS PVT LTD     IALC1/2019 Deferred

11501.2020

Lic No/Datc:0510412856 Dcfcr
:01/83/050/00524/AM20/      :05/23/040/00338/AM20/      111.12.2019             Date:26022020

Decision:Lcttcr fbr hard copy to bc issued.′rhc casc is relistcd on 26.2.2020.

iCase No。 :69/8/83-ALC1/2019 Party Namc:BMD VENTUu ,Mcct No/Date:8/83-    Status:Case   l
I                    PRIVATE LIMITED       ‐ALC1/2019         1DeFerred     l

115.01.2020            ‐              |

`75■

Ohi3~     ~RLA Rお Lic.No/Datc:1310049470 1Dcfcr
:01/83/050/00533/AM20/     113/24/040/00185/AM20/     .11 12 2019            1Date:2602.2020

1Dccision:Iフ ctter for hard cOpy to bc issucd.1｀ he case is relistcd on 26.2.2020.

Case No.:119/8/83-ALCI/2019 Party Namc:I(AAII IIOME Mcct No/Date:8i83- Status:Case
SOLUTIONS LLP        ALC1/2019 Deferred

15.01.2020            1

Lic No/Date:0310833338 1Dcfcr
:01/83/050/00583/AM20/      103/95/040/00895/AM20/      111 122019             1)atc:26.022020

Dccision:Lcttcr for hard copy to bc issucd.′ I｀hc casc is rclistcd on 26.2.2020.

Case No.:61/8/83¨ ALC1/2019 Party Namc:PARIJAT    Mcct No/Date:8/83-   Status:Case

l                  INDUSTRIES(INDIA)    IALC1/2019        1Deferred
l                     lPVT LTD.             ■5.01.2020          1
77 hQ I五c         RLA Fiお          Lた No/Datc:0510412876 Dctr
:01/83/050/00525/AM20/      :05/24/040/00556/AM20/       1212.2019              Date:26.022020

1Decision:Lcttcr for hard copy to be issued.′ rhe case is relistcd on 26.2.2020.

RLA File

4761責
0「iiき RLA File
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|  ‐Case No。 :62/8/83-ALC1/2019 Party NamciSMI COATED   IMcct No/Datc:8/83-    Status:Case

|:
1478 HQFilど

PRODUCTS PVT.LTD.    IALC1/2019
11501.2020

RLA Filc

Deferred

Lic No/1Datc:0310833374 1Dcfcr

1   101/83/050/00526/AM20/      :03/95/040/00897/A■ /120/      11212.2019 Datc:26.02.2020

, D*::irion :Letter for hard copy to be issued. 'fhe casc is relisted on26.2.2020.

Case No.:63/8/83-AI.Cl/2019 Party Namc:SMl COATED Mcct No/Datc:8/83- Status:Case
PRODUCTS PVT LTD.    IALC1/2019 Deferred

15012020

Lic No/Datc:0310833375 1DeferRLA「 ilc
|    :01/83/050/00527/AM20/      :03/95/040/00896/AM20/      12.12.2019             1Datc:26.02.2020

,  IDecision:Lctter for hard copy to bc issucd.The case is rclistcd on 26.2.2020.

l  iCase No.:64/8/83-ALC1/2019 1Party Namc:PRO― LIFE BIO―  IMcct No/Datc:8/83-    Status:Case
CHEMICAL INDUSTRIES(P)IALC1/2019 Deferred

479責
0「 ilc

1480‐ 110 Filc

LTD.

RLA Filc

15012020            1

Lic No/Datc:0310833380 Dcfcr

:01/83/050/00528/AM20/     103/95/040/00820/AM20/     112.12.2019 Date:26022020

rDecision :Letter for hard copy to be issued. The case is relisted on26.2.2020.

|  ICase No.:65/8/83¨ ALC1/2019 Party Namc:INDOGULF    IMcct No/Date:8/83-    Status:Case  l
1  1                    1CROPSCIENCES LIMITED  IALC1/2019         1Deferred    l
l   l                          ‐                          115012020             1             1

18110iに        IRLA iお        Lit.N8/D農

`bЬ

i641'な031t鳥 1   1
1    :01/83/050/00529/AM20/      :05/23/040/003571ヽ M20/      13 12.2019              Date:26.02.20201

1  1Decision:Letter for hard copy to bc issued.The casc is relisted on 26.2.2020.            |

|  ICase No.:68/8/83-ALC1/2019 Party Namc:STIC-ON PAPERS INIcct No/Date:8/83-    Status:Case   l
l  :                    PVT LTD              IALC1/2019         1Deferred     l

115.012020                           1

18210iに       ―RLA Rお       ●cNo/Dttα 0910068280 pctr   l
l  l:01/83/050/00532/AM20/   1:09/24/040/00457/AM20/    13.12.2019        1Datc:2602.20201

1  ‐Decision:Letter for hard copy to be issucd.Thc case is relistcd on 26.2.2020.         ‐

|  ICase No.:70/8/83¨ ALC1/2019 Palty Name:SARATHI     IMcct Noノ Datc:8/83-    Status:Case
l  l                   INTERNAT10NALINC,    IALC1/2019         1Deferred

115.012020             1

`83責

0「 iiも             :に LA ri18    
‐

       |二 it.No/7Dttic:6ウ ibii3恵

`i 158fer     

‐

|    :01/83/050/00534/AM20/      107/24/040/00197/AM20/      1312.2019             1Date:26.022020

1  1Decision:Lctter for hard copy to bc issucd.Thc casc is rclistcd on 26.2.2020.



Case No.:74/8/83-ALC1/2019

難8410iぉ
~

105

Party Namc:ICPA HEALTH
IPRODUCTS LIMITED

IRLA File

:03/94/040/00750/AM20/

copy to be issued. The case is

Mcct No/Datc:8/83-
IALC1/2019

15.012020

1Lic No/Date:0310833420

13122019

rclistcd on 26.2.2020.

Status:Case
'Deferred

rDcfer
Date:26.02,2020101/83/050/00538/AM20/

‐Declslon:Lettcr for hard

Case No.:75/8/83-

ALC1/2019
Party Name:PLANT LIPIDS Mcet NoノDate18/83-
PRIVATE LIMITED      ‐ALC1/2019

11501.2020

Status:'f ransferred
to concerned RA

HQ Filc

:01/83/050/00539/AM20/

1485

486 HQ Filc
l  l:01/83/050/00540/AM20/

187 HQhi  ~
|    :01/83/050/00541/AM20/

|  ICase No.:118/8/83-ALC1/2019

488責
01ii`

1  101/83/050/00582/AM20/

Party Namc:AICA
LAMINATESINDIA
PRIVATE LIMITED

RLA Filc

:05/23/040/00071/AM20/

IRLA Fllc

:03/95/040/00876/AM20/

RLA Filc

:03/94/040/00695/AM20/

Mcet No/Datc:8/83-

ALC1/2019
15012020

Lic.No/Datc:0510412928 1Dcfcr

16.12.2019

IRLA Filc             Lic.No/Date:1010060349 1Defcr
110/24/040/00077/AM20/     1612.2019            1Date:15.01.2020

Decision :The Committee considered the case as per agenda and decided that in compliance
with the Policy Circular No.05(RE-2013)12009-2014 dated 14.08.2013 and Policy Circular
No. l212015-2020 dated 28.08.2018, Regional Authorities (I(As) concerned may examine
for redemption the advance authorization (whether issued under Para 4.07 of HBP or
otherwise) based on the Sample Analysis Report (SAR) furnished by Spice Board, Cochin.
Further decided that applicant may also take up the matter with RA concerned. Hence, the
case is disposed off.

Case No.:76/8/83-AI′ C1/2019 Status:Case
Deferred

Decision :.Case is deferred report awaited from concerned RA. 'fhe case is relisted on
26.2.2020.

1   1Case No.:77/8/83¨ AIノC1/2019 Party Namc:UPL LTD Mcct No/Datc:8/83-

ALC1/2019
15.01.2020

Lic.Noノ lDatc:0310833437

1612.2019

Lic No/Datc:0310833425

16.12.2019

Datc:26.02.2020

lStatus:Case
'Deferred

Defer

"Date:26.02.2020

lstatus:Case

Deferred

Defcr
:Date:26.02.2020

Status:Case
Deferred

|   IDecision:Lcttcr for hard cOpy to bc issucd.′ l｀hc casc is rclisted on 26.2.2020.

Party Namc:KI{ISIINA Mcct No/Datc:8/83-

ANTIOXIDANTS PVT.LTD IALC1/2019
115.01.2020

:   IDecision:Lcttcr for hard copy to bc issucd.Thc casc is rclistcd on 26.2.2020.

I   Case No.:78/8/83-ALC1/2019 Pany NamciSOLTEX PETRO IMcct No/Date:8/83-
4891                    PRODUCTS LTD        IALC1/2019

11501.2020



490 HQ lig―

101/83/050/00543/AM20/

106

HQ Flle RLA Filc
:01/83/050/00542/AM20/      :o3/95/040/005001民 M20/

Decision:Lettcr fbr hard cOpy tO bc issued.Thc case

Case No.:79/8/83¨ ALC1/2019 Party NamciSOLTEX PETRO
PRODUCTS LTD.

RLA Fllc

:03/95/040/00501/AM20/

HQ Filc

:01/83/050/00544/AM20/

Decision:Lctter for hard

ILic.No/Datc:0310833449 1Dcfer

i1712.2019        1Datc:26.02.2020

is rclistcd On 26.2.2020.

:Mcet No/Date:8/83-

:ALC1/2019
115.01.2020

lLic No/Datc:0310833450

,17.12.2019

Lic No/Date:0510412940

17122019

Status:Case

Deferred

Dctr
lD7ate:26.02.2020

,Status:Case

lDeferred

lDefcr

I)atc:26.022020

1Status:case
‐Deferred

iDcfer

iDate:26.022020

計
剣

Decision:Lctter fbr hard cOpy tO bc issucd.Thc casc is rclisted On 26.2.2020.

Case No.:80/8/83-ALCI/2019 party Name:RECKITT Mcct No/Datc:8/83-

IBENCKISER HEALTHCARE IALC1/2019
1nlDIA PRIVATE LIMITED  ■5.012020

RLA Rに         Lic No/Datc:0510412938
:05/24/040/00562/AM20/      

‐
17.12.2019

copy to bc issucd.Thc casc is rclisted On 26.2.2020.

Case No.:81/8183-ALCLl20l9 party Name:I{ECKITT Mcct No/Datc:8/83-
BENCKISER HEALTHCARE IALC1/2019
1NDIA PRIVATE LIMITED  15.01.2020

:492

1

|

HQ Filc

:01/83/050/00545/AM20/
RLA Filc

:05/24/040/00567/AM20/

becision :Letter for hard copy to be issued. The case is relisted on26.2.2020.

Case No.:82/8/83¨ ALC1/2019 1Party Namc:AGRO LIFE
SCIENCE CORPORAT10N

Mcct No/Datc:8/83-

ALC1/2019
15.012020

Lic.No/Datc:0210209613 ‐Dcfcr
17 12 2019             Date:26022020

rclistcd On 26.2.2020.Decision :Letter for hard copy to bc issued. Thc case is

Party Namc:PARIJAT
INDUSTRIES(INDIA)
PVT.LTD.

RLA Filc

:05/24/040/00569/A訃 /120/

Mcct No/Datc:8/83-

ALC1/2019
15.01.2020

Lic.No/1Datc:0510412945

17.12.2019

Status:Case
Deferred

I ""- -_ __ ____"'_ '- --- __

Status:Case
Deferred

Defer
:Date:26.02.2020

Status:Case
'Deferred

Defcr
Datc:26.02.2020

HQ Filc

:01/83/050/00546/AM20/

1  1Case No.:83/8/83-ALC1/2019

14941責 Oriit

|  ICase No.:84/8/83¨ ALC1/2019

1495

1  ‐HQ File
l    :01/83/050/00548/AM20/

RLA Filc

:02/24/040/00133/AM20/

Paty Namc:AGRO LIFE    IMcct No/Date:8/83-
SCIENCE CORPORATION  IALC1/2019

11501.2020

RLA Filc Lic.No/Date:0210209614
:01/83/050/00547/AM20/      1o2/24/040/00134/AM20/      17.12.2019

Decision:Lctter for hard cOpy tO bc issucd.The case is relisted on 26.2.2020.

「



一　

一

4961責
O Fiiき

:01/83/050/00550/AM20/
RLA Filc

:02/24/040/00135/AM20/

RLA Filc

:02/24/040/00136/A3/120/

Party Namc:SUDEEP
PHARⅣlA PRIVATE LTD,

RLA Filc

:34/24/040/00008/AM20/

is rclistcd on 26.2.2020.

Mcct No/Date:8/83-

:ALC1/2019
115.01.2020

Lic No/Date:0210209615

117.12.2019

is rclisted on 26.2.2020.

IMcct No/Datc:8/83-

:ALC1/2019
11501.2020

Lic.No/Date:0210209616
117.12.2019

rclisted on 26.2.2020.

Mcct No/Datc:8/83-

ALC1/2019
115012020

Lic.No/Datc:3410045718

11812.2019

Status:Case
Deferred

Defer
Date:26.02.2020

Status:Case
tDeferred

Defer
,Date,26.02.2020

Status:Case

‐Deferred

‐Dcfcr

I)ate:26.022020

107

1Decision:Lcttcr for hard cOpy to bc issued.The casc

Case No.:86/8/83-ALC1/2019 Paty Namc:AGRO LIFE
SCIENCE CORPORAT10N

IDecision:Lettcr for hard cOpy tO be issucd.The case

Case No.:87/8/83-ALC1/2019 Party Namc:AGRO LIFE

ISCIENCE CORPORATION

Decision :Letter for hard copy to be issued. 'fhe case is

HQ File

:01/83/050/00551/AM20/

Case No.:85/8/83-ALC1/2019

HQ File

:01/83/050/00549/AM20/

1498

Decision :Letter for hard copy ro be issued. The case is relistcd on26.2.2020.

|  ICase No。 :88/8/83-ALC1/2019 Party Name:INDOTAN

I  I                 ‐CHEMICALS LIMITED

499‐ iOriit               RttArilc
l  101/83/050/00552/AM20/   :02/24/040/00141/AM20/

1 1Decision:Lc■ er for hard copy to bc issucd.The casc is

Mcct No/Date:8/83-

IALC1/2019
115012020

Lic.No/Datc:0210209618

11812.2019

relistcd on 26.2.2020.

Status:Case
Deferred

Dcfer
Date:26.02.2020

Status:Case
Deferred

Defer
Date:26.02.2020

Case No.:89/8/83¨ ALC1/2019 Party Namc:AGRO LIFE    .Mcct No/Date:8/83-
SCIENCE CORPORATION  IALC1/2019

11501.2020
500 HO景

iic

101/83/050/00553/AM20/
RLA File              lLic.No/Datc:0210209619
:02/24/040/00137/AM20/   118.12.2019

Decision :Leffer for hard copy to be issued. 'l'he case is relisted on26.2.202.0.

501 1HOrile

101/83/050/00554/AM20/

RLA File

:02/24/040/00138/AM20/

Mcct No/Datc:8/83-

ALC1/2019
15.01.2020

Lic No/Date:0210209620

18122019

Status:Case
.Deferred

Defer
Date:26.02.2020

Case No.:90/8/83-ALC1/2019 Party Namc:AGRO LIFE
SCIENCE CORPORATION

Decision:Letter forhard copyto be issued. I'he case is relisted on26.2.20i0.



|  ICase No.:91/8/83-ALC1/2019

:  |
5021責
Orii`     

―

|  101/83/050/00555/AM20/

1  1Decision:Letter for hard

1503

108

Party Namc:AGRO LIFE    IMcct No/Datc:8/83-
SCIENCE CORPORATION  IALC1/2019

11501.2020

RLA Filc              lLic.No/Datc:0210209626
:02/24/040/00140/AM20/     118.12.2019

Status:Case
Deferred

Dcfer
Date:26.02.2020

:opy to bc issued The case is relisted on26.2.2020.

ICase No.:92/8/83-AI」 C1/2019 Palty Namc:CALLISONS
FLAVORS(INDIA)PRIVATE
ILIMITED

IRLA Filc

Mcct No/Date:8/83-

ALC1/2019
15.01.2020

Status:Case
Deferred

HQ File Lic No/Datc:3110067632 1Dcfcr

1   101/83/050/00556/AM20/      131/83/040/00125/AM20/      118.12.2019             1Date:260220201

1   1Decision:Lcttcr for hard copy to bc issucd.Thc case is relistcd on 26.2.2020.             |

|  ICase No.:93/8/83-ALC1/2019 Party Namc:R K PRODUCTS

15041責 0 1ii3

1   101/83/050/00557/AM20/

RLA Filc

:06/24/040/00072/AM20/

IMcet No/Datc:8/83-

:ALC1/2019
115.01.2020

Lic.No/Date:0610039372

:19.12.2019

IMcct No/Datc:8/83-     |

IAIンC1/2019        1
115012020

'Lic No/Datc:3410045725 1119122019            1

is rclistcd on 26.2.2020.

IMcct No/Datc:8/83-

IALC1/2019
115012020

1Lic No/Datc:1010060352

120.12.2019

is relistcd on 26.2.2020.

Mcct No/Datc:8/83-
IALC1/2019

11501.2020

Lic.No/Datc:3410045727

Status:Case

Deferred

Defer

Datc:26.02.2020

Decision :Letter for hard copy to be issued. The case is relisted on26.2.2020.

Case No.:94/8/83¨ ALC1/2019 Party Namc:SUDEEP
IPHARMA PRIVATE
L′IMITEI)

RLA Filc

Status:Case
Deferrcd

Dcfer
o!e,|6 0,_z,zl0z0

Status:Case
Deferred

Defer
Date:26.02.2020

Status:Case
Deferred

Dcfer

f0510誦も

‐
5071責

Q Fiiき RLA Filc

06 1hO riit      ―

:01/83/050/00559/AM20/

101/83/050/00558/AM20/      :34/24/040/00280/A■ /120/

1Decision:Lctter for hard copy to bc issued.Thc casc

iCase No.:95/8/83-ALC1/2019 Party Namc:ARJUNA
I                   INATURAL PRIVATE

ILIMITED

IRLA Filc

:10/24/040/00078/AM20/

Decision :Letter for hard copy to be issued. The case

ICase No.:96/8ノ 83-ALC1/2019 ‐Party Namc:SAMTONE
INDUSTRIES

:01/83/050/00560/AM20/      134/24/040/00290/AM20/      120 12 2019             Datc:26022020

Decision:Lctter fbr hard copy to be issucd.Thc casc is rclistcd on 26.2.2020.
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1Case No。 :97/8/83-ALC1/2019 Party Namc:KWALITY

I                    CHEMICAL INDUSTRIES
I                    IPRIVATE LIMITED

IHQ Filc

l:01/83/050/00561/AM20/

‐
  ,Case No.:98ノ 8/83¨ALC1/2019

5091責
OFiic 
‐

1   101/83/050/00562/AM20/

|  ICase No.:102/8/83-ALC1/2019

15131責 0118     
‐      ~

|   101/83/050/00566/AM20/

RLA File

:03/94/040/00786/AM20/

Party Namc:PARIMAL
MANDIR,

RLA Filc

:07/24/040/00208/AM20/

Lic No/Datc:0310833586 ‐Dcfcr
20.12.2019

Decision :Letter for hard copy to be issucd. -l'he 
case is relisted on26.2.2020.

IMcct No/Datc:8/83-

:ALC1/2019
115.01.2020

Status:Case
Deferred

Datc:26.022020

Status:Case
,Deferred

Defer
Date:26.02.2020

IMcct No/Datc:8/83-

IALC1/2019
115012020

Lic.No/Datc:0710H5885
‐2012.2019

is rclistcd on 26.2.2020.Decision :Letter for hard copy to be issued. 'l'he case

Case No.:99/8/83-AIノ C1/2019 Party Namc:PATIL
PARIMALA WORKS

HQ File RLA Filc

IHQ File IRLA File

|  ICase No。 :101/8/83-ALC1/2019 Party Namc:AGRO LIFE

I  :                   SCIENCE CORPORAT10N

512菫
Of■
~ ~■

RLAiお ~ ~

Mcct No/Datc:8/83-   lstatus:case
ALC1/2019         1Deferred
1501.2020             1

Lic No/Datc:0710H5886 1Dcfcr
101/83/050/00563/AM20/    :o7/24/040/00189/AM20/   20.122019

1Decision:Letter for hard cOpy tO bc issucd.The case is relisted on 26.2.2020.

ICase No.:100/8/83-ALC1/2019 Party Namc:AGRO LIFE    .Mcct No/Date:8/83-
I                    SCIENCE CORPORATION  IALC1/2019

115.012020

Date:26.02.2020

,

Status:Case
Deferred

Status:Case
'Deferred

:01/83/050/00564/AM20/      :o2/24/040/001441ヽ M20/     .23.12.2019             Date:2602.2020

Decision:Lcttcr for hard copy tO be issued.The case is rclistcd On 26.2.2020.

:01/83/050/00565/AM20/ :02/24/040/00146/AM20/ 2312.2019

Decision :Letter for hard copy to be issued. 'l'he case is

‐Lic No/Datc:0210209639 DcfcSr

Mect No/Date:8/83-

ALC1/2019
15.012020

Lic No/Datc:0210209640 1Defcr

Date:26.02.2020

Party Namc:PADMA
PERFUMERY WORKS,

RLA Filc

:07/24/040/00184/AM20/

rclisted on 26.2.2020.

Mcct No/Datc:8/83-

ALC1/2019
15.01.2020

Lic.No/Date:0710115901

23.122019

Status:Case

lDeferred

lDefer

lDatc:2602.2020

Decision :Letter for hard copy to bc issued. 'l'he case is relisted on 26.2.2020.

^
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iCase No.:103/8/83-ALC1/2019 Party Namc:ORKAY      IMcct No/Datc:8/83-    Status:Case
l                  FRAGRANCE          IALC1/2019        Deferred

'15.0120205141責
Orii`  
―
          RLA Fil` ILic No/Datc:0710115902 Defer

:01/83/050/00567/AM20/   1:o7/24/040/00221/´ W120/   123.12 2019       Date:26.0220201

1Decision:Lettcr for hard cOpy tO bc issucd.Thc case is rclisted on 26.2.2020.

Case No。 :104/8/83¨ALC1/2019 Pany NamciSAVITRI     IMcct No/Datc:8/83-   Status:Case  l
SUNGANDALAYA,      IALC1/2019 Deferred

:01/83/050/00568/AM20/     107/24/040/00190/AM20/     .23 12 2019             Datc:2602.2020

Dccision:Lettcr for hard cOpy tO be issucd.Thc casc is relistcd On 26.2.2020.

ICase No.:105/8/83‐ALC1/2019 Party Namc:CAPRI COATING‐ Mcct No/Datc:8/83-    Status:Case
l                  lSOLUTIONS          IALC1/2019        1Deferred

115012020             1
5161責
Q rilc              lkLA Fi18             ‐Lic No/Dttic:o316恵」364' 15も亮r
101/83/050/00569/AM20/      103/94/040/00791/AM20/      124.12 2019             1Date:26.02.2020

1Decision:Lettcr for hard cOpy tO bc issucd.The case is rclisted on 26.2.2020.

Case No.:10`/8/83-ALC1/2019 Party Name:MARUTI MICA IMcct No/Datc:8/83-   lstatus:Case

ALC1/2019 Deferred
115012020            1

517 1HQ Filc              RLA File             Lic.No/Datc:2410042963 1Defer
l:01/83/050/00570/畑 120/    1:24/24/040/00043/AM20/   124 12 2019        1Datc:26.02.2020

1Decision:Casc is defcrred report awaited from concemcd RA.Thc case is relisted on
126.2.2020.

iCase No.:107/8/83¨ALC1/2019 Party Namc:CHHENNA     IMcct No/Datc:8/83-    iStatus:case
rDeferred

115熱■iさ ………―…通AFi`
:15.01.2020

Lic.No/Date:07101 15903 Defer

ALC1/2019
1501.2020

Lic No/Datc:0510413075 1Dcfcr
518‐責O Filc

CORPORATION

RLA Filc

101/83/050/00571/AM20/      105/23/040/00368/AM20/      124.12 2019             1Datc:26.02.2020

1Decision:Lctter for hard cOpy to bc issucd.Thc casc is rclisted on 26.2.2020.

|  lca:`責も::ibi/8/8j:ALё i/26iう 11:rty｀1島き:ЁttARAT      M'〕ct No/Datc:8/83-   Istatus:case
RASAYAN LIMITED      :ALC1/2019

‐15.01.2020 'Deferred

Я9器銑5αO%7νAM2υ  鷺が:iOЮ
"69/AM2υ
 り渕附α“Ю43076B:Lち 6Ю22020

1Decision:Hard cOpy reccivcd from thc■ 1111■ lc to scnt TE(M).ThC Casc is rclisted on

126.2.2020.



ICase No.:109/8/83-ALC1/2019

520‐責OFilさ

ICase No.:110/8/83-
‐ALC1/2019

111

Party Namc:CAMBAY
F00DPAC LLP

RLA Filc

Party Namc:GRASIM
INDUSTRIES LTD.

Mcct No/Date:8/83‐

ALC1/2019
15.012020

Lic.No/Datc:5210043281

24.122019

relisted on 26.2.2020.

IMeet No/Datc:8/83-

ALC1/2019
15.012020

Lic.No/Datc:3410045739

24.122019

:01/83/050/00573/AM20/      152/24/040/00o55/AM20/

Decision:Letter fbr hard cOpy tO be issued.Thc case is

Status:Case
Deferred

Defer
Date:26.02.2020

Status:Case
Deferred

,Defer

Date:26.02.2020

1521

‐  ICase No.:111/8/83-

|  ‐ALC1/2019

‐522 1HQ File

HQ Filc

IHQ File              RLA「ile
101/83/050/00574/AM20/     134/24/040/Oo253/A訃 /120/

:Decision:Lcttcr for hard cOpy tO be issued.The case is rclistcd On 26.2.2020.

Party Namc:TAKASAGO Mcet No/Datc:8/83- Status:Transferred
INTERNATIONAL (l) PVT. ALCU2O|? ,to concerned

Case No.:112/8/83¨ ALC1/2019 Palty Namc:VADIVARHE
SPECIALITY CHEMICALS

15 01 2020            1sectiOn

Lic.No/Datc:0410166389'Dcfer

Mcct No/Datc:8/83-     status:Case
ALC1/2019         1Deferred
15.012020             ‐

Lic No/Datc:0310833695

LTD.

RLA Filc
:01/83/050/00575/AM20/     1o4/24/040/00143/AM20/ 24.12.2019 Datc:15.01.2020

Decision :The Committee considered the case as per agenda and decided to transfer the case
to NC-VI as items seems to be under Food Category. Ilence, the case stands disposed of.

1523

LTD.

RLA File
:01/83/050/00576/AM20/      :o3/95/040/00913/AM20/      2612.2019

Decision:Lctter for hard cOpy tO be issucd.The case is relisted on 26.2.2020.

Defcr
,Date:26.02.2020

iCase No。 :113/8/83¨

IALC1/2019

524 1HOri18

525 1iOFiit

ICase No.:114/8/83¨ALC1/2019‐ Party Namc:MALLOヽ V
INTERNATIONAL

Party Namc:InlDIA     IMcct No/Date:8/83‐
PESTICIDES LIMITED,    ,ALC1/2019

115012020

RLA File Lic.No/Datc:0610039376 1Dcfer

Mcct No/Datc:8/83-

ALC1/2019
15.012020

Lic No/Date:3210079307

Status:Case
,Deferred

101/83/050/00577/AM20/      :o6/24/040/00075/A3/120/     126.12 2019             1Date:26.02.2020

1Decislon:Lcttcr for hard cOpy tO be issucd.The case is relisted on 26.2.2020.

RLA Filc

Status:Casc

Deferred

Dcfer
:01/83/050/00578/AM20/      :32/24/040/00096/AM20/      26 12 2019             1Datc:26.02.2020

Decision:Lettcr for hard cOpy tO be issucd.Thc case is rclistcd On 26.2.2020.
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ICase No.:115/8/83¨ALC1/2019 Pany Namc:PROEC ENERGY McctNo/Datc:8/83-    iStatus:Case
l                    lLIMITED              IALC1/2019         1Deferred

115.012020             1

526責
0「iit              RLA rile              titiNも /Diお :bζ ib4i」 16` lbも fcr
:01/83/050/00579/AM20/      :05/24/040/00597/AM20/      26 12 2019             1Datc:26.022020

1Decision:Lcttcr fbr hard copy to bc issucd.The casc is relistcd on 26.2.2020.

ICase No.:116/8/83‐ALC1/2019 Party Namc:PROEC ENERGY Mcct No/Datc:8/83-    lstatus:case
ILIMITED ALC1/2019

15.01.2020

1527■ご「ig‐
‐
       IRLAi庭         titiヽ。/Ditよ 6ζ i6413108 b`ユi   

…
|  101/83/050/00580/AM20/    :05/24/040/00598/AM20/    26.12.2019        Datc:2602.2020

1   Decision:Lcttcr fbr hard copy to bc issued.Thc case is relisted on 26.2.2020.

ICase No.:117/8/83¨ALC1/2019 Party Namc:PARIKH      IMcct No/Datc:8/83-    IStatus:case  l
l                    lENTERPRISES PVT.      IALC1/2019         1Deferred    l
l              lLIMITED         115.01.2020       1       1

5281責
Oiile~‐            1良LAnit      

‐ ~ ~ ti8:ヽ
3/battibti6i4`慧とう

…
lb`fe'   ~~|

101/83/050/00581/AM20/     108/24/040/00307/AM20/     27.12 2019           1Datc:260220201

1Decision:Lctter for hard copy to bc issucd.The case is relisted on 26.2.2020.           :

Case No.:120/8/83-ALCI/2019 Party Name:PARIKH ,Mect No/Date:8/83- Status:Case
ENTERPRISES PVT.     IALC1/2019 Deferred

,Deferred

1529 1HOiilc ~

ILIMITED

IRLA File

,1501.2020            ,

lLic No/Datc:0810146863 1Dcfcr
:01/83/050/00584/AM20/      :08/24/040/00308/AM20/      127.12 2019             Datc:2602.2020

Decision:Letter fbr hard copy to be issucd.The case is rclistcd on 26.2.2020.

ICase No.:121/8/83-ALC1/2019 Parり Name:BAJA」       IMcct No/Datc:8/83-    Status:Case   l
POLYBLENDS PRIVATE   IALC1/2019         1Deferred     l‐                          '                               2020            1              1

1  1                    1LIMITED              115 01

1530 1HQttil`              RLA Filc             Lic No/Datc:5010002596 1Defcr       l
101/83/050/00585/AM20/      150/24/040/00015/AM20/      12712.2019             1Datc:26.02.2020 1

1   :Decision:Letter for hard copy to bc issucd.´ I｀he case is relistcd on 26.2.2020.             |

‐  ICase No.:123/8/83-ALC1/2019 Party Namc:ASTEC        ‐Mcct No/Datc:8/83-    ,Status:Case   l
LIFESCIENCES LTD      :ALC1/2019         1Deferred    l

‐   
・
                          |                          11501.2020             1             1

RLA riお          titi、。/Date:0310833744 1Detr    l1531責Oriit              l                                  ‐         |
|    :01/83/050/00587/AM20/      :03/94/040/00770/AM20/      127.122019             11)atc:260220201

1  1Decision:Lcttcr for hard copy to bc issucd.Thc casc is rclistcd on 26.2.2020.           |
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Case No.:122/8/83-ALC1/2019 Party Namc:AGRO LIFE
ISCIENCE CORPORATION

532 HQ Fiic

:01/83/050/00586/AM20/
RLA File

:02/24/040/00147/AM20/

IMcct No/Datc:8/83-
:ALC1/2019

15.01.2020

1Lic No/Datc:0210209651

130122019

Status:Case
Deferred

Dcfcr
Datc:26.02.2020

Status:Case
Deferred

Status:Case
Deferred

Defer
,Date:26.02.2020

Decision :Letter for hard copy to be issued. l'he case is relisted on26.2.2020.

|  ICase No.:124/8/83-ALC1/2019 Party Namc:SERVO
l  l                  PACKAGING LTD

f33 1Qri`      京LA rit
i  101/83/050/00588/AM20/   :02/24/040/00154/AM20/

Decision:Letter for hard copy to bc issued.1｀he casc

Case No.:125/8/83¨ ALC1/2019 Party Namc:ARCL
10RGANICS LIMITED

‐HQ Filc RLA File

101/83/050/00589/AM20/      :02/24/040/00155/AM20/

IDecision:Lcttcr for hard copy to be issucd.′
「 hc casc

IMcct No/Datc:8/83-

IALC1/2019
115.01.2020

ILic.No/Datc:0210209654 1Defcr
3012.2019        1Datc:26.02.2020

Ｆ

‐
５３４

is relisted on 26.2.2020.

IMcct No/Datc:8/83-

:ALC1/2019
:15012020

1Lic.No/Date:0210209655

,30.12.2019

is relisted on 26.2.2020.

5351責
O Fiiさ    
‐

101/83/050/00590/AM20/

IDeclslon:Lettcr for hard

HQ Filc

ICOLORTECH PVT LTD

RLA Filc

:03/95/040/00941/AM20/

copy to be issued.The case

Case No.:12618/83-ALCI/2019 Party Namc:SBL IMcct No/Datc:8/83-

IALC1/2019
115012020

Lic.No/Datc:0310833797

131.12.2019

is rclisted on 26.2.2020.

Status:Case

lDeferred

:Defcr

lDate:26.02.2020

1536

Case No。 :127/8/83-ALC1/2019 Party
lName:INTERNAT10NAL
:TRADERS

Mcct No/Datc:8/83-    iStatus:Case
ALC1/2019         :Deferred
15.01.2020             1

Lic No/Datc:0310833799 1DcferRLA File

:01/83/050/00591/AM20/      :03/94/040/00809/AⅣ 120/      131 12.2019             11)atc:26.02.2020

1Decision:Letter for hard copy to be issued.The case is relisted on 26.2.2020.

‐  ‐Case No.:128/8/83-ALC1/2019

IHQ Filc

101/83/050/00592/AM20/

Party Namc:SPAK       IMcct No/Datc:8/83-   IStatus:Case

10RGOCHEM(ISIDIA)PVT  IALC1/2019         1Deferred
lLTD.                15.01.2020          ,

RLA Filc

:03/95/040/00983/AM18/ 31 122019
ILic No/Date:0310833800 1Defer

I)atc:26.022020

Decision :Letter to be issued to RA how to licence issued under para 4.07 Import item RBD
Palm Kemel Olein etc l'he case is relisted on26.2.2020.
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ヘ

l ftteN∝
鯰リツ8-ALCν

"":田 黙 i結 ぶ 器 ATE性 き1腑
酬 8~1総

ISe ‐

|                     ILIMITED              115 01 2020

f賀 10品
~   tA品
  ↓」j 摯お飛晶n“ル“

4:温
.::塊曳1  1:01/83/050/00593/AM20/   1:31/83/040/00124/A

I  IDecision:Lctter for hard copy to bc issucd.Thc casc is rclistcd on 26.2.2020.

|  ICase No.:130/8/83-ALC1/2019 Party Namc:SRI          Mcct No/Datc:8/83-    Status:Case
lVIJAYALAKSHMI       .ALC1/2019         1Deferred

l l              AGARBATHI WORKS   115.01.2020      :
?39 HQ hi」

~  ~ IRLAi庭
   ~  ~i`ヽ 3/Di`:蒟 ibiおうと IDcユ1 ~

1   101/83/050/00594/AM20/      107/24/040/00225/AM20/      ‐31 12 2019             1Date:26.02.2020

1 :Decision:Letter for hard copy to be issued.Thc casc is relisted on 26.2.2020.

‐
  ICase No.:131/8/83-      IParty Namc:KANCOR    Mcct No/Datc:8/83-   Status:Transferred
l  lALC1/2019            11NGREDIENTS LIMITED  IALC1/2019         1lo concerned RA  I
‐  ‐                ‐                115.012020       1           1

1  :HQ Filc             RLA Filc            Lic.No/Date:1010060357 1Defer
l  101/83/050/00595/AM20/   :10/24/040/00084/AM20/  101.01.2020       Datc:15.012020  1

13篇精ホ輿器iIW龍障:∫|:)濁税雷l雪庭『″:∫:常箭[li:田器|
1 1No.12/2015… 2020 dated 28.08.2018,Rcgional Authoritics(RAs)conCCmcd may examinc

l  lfOr rcdcrnption thc advancc authorization(WhCthcr issucd under Para 4.07 of HBP or

1 0thenvise)based On the Samplc Analysis Repon(SAR)imished by Spice Board,Cochin.
I  Fu■her dccidcd that applicant may also takc up thc matter with RA conccmed.Hcncc,thc

l   lCaSe is disposcd oI

I  Case No.:132/8/83-ALC1/2019 Party Name:KRISHI      .Mcct No/Date:8/83-   IStatus:Case  l
1  1                   1RASAYAN EXPORTS     IALC1/2019         1Deferred
l  l                    lPRIVATE LIMITED       15 01.2020          1

1541 HQ Fib         lRLA Fnc         Hc.No/Date:0210209658 Detr    ‐
1   101/83/050/00596/AM20/      102/24/040/00150/AM20/      101 01 2020             1Date:2602.20201

1  1Decision :Hard copy awaited from thc f1111l lcttcr to bc issucd.Thc casc is rclistcd on
l   126.2.2020

1  1Case No.:133/8/83-ALC1/2019 Party Namc:AGRO LIFE    IMcct No/Datc:8/83-    IStatus:Case  ‐

:  |                    ISCIENCE CORPORATION  IALC1/2019         1Defcrred    l
l                              l                          115 01 2020             1             1
5421HQhぉ        IRLA嵐 1      1血 Noわ試α0210209659 Dctr   l
1  101/83/050/00597/AM20/    :02/24/040/00151/AM20/   101 ol.2020        Date:26.02.2020

1Decision:Lcttcr for hard copy to bc issued.Thc casc is rclistcd on 26.2.2020.      
‐
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1  1Case No.:134/8/83¨ ALC1/2019 Paty Name:AGRO LIFE    IMcctヽ0/bite:8'83-    ISiitiζ :ё asざ
|  I                    SCIENCE CORPORAT10N  IALC1/2019         1Deferred

‐15.01.2020             ‐

15431責 Oriig   
―
          良tA rii3            

‐
lti`.ヽ 6′bit`162ib'bOと

`b lb`fci
l:01/83/050/00598/AM20/    1:o2/24/040/00152/ノ W120/    ol.o12020        1Datc:2602.2020

1 Decision:Lctter for hard cOpy tO bc issucd.十 五もあ :`iζ iさ iiζtもと6五 2`:21,6,6:

‐  Case No.:138/8/83-ALC1/2019 Pany Name:MARUttiMiё A IMcctヽ 3/Ditt:8た 」― 
‐

 もiati::ё lζど
IALC1/2019        1Deferred
115.01.2020             1

544 1HQ File              lRLA Filc             tic.Nも

'Dit`:241664,う

と3 15`亮 i
l  101/83/050/00602/AM20/    :24/24/040/00045/AM20/   ol.o12020        1Date:26.022020

1   1〕:.:l」:30iCasCiSdCfclTcdrcportawaitcdfr6五
i86五もさ轟さd RA:T五 6 catg it iさ iiζ18と 6五

| 

‐
11:も まヽ:lJ`/8/jbLALё i/2bib i益 ジヽ1五と:むIL二十51    Mももiヽも/D五iし :念′な工   も1111::ё iζι
.  :                ‐                IALC1/2019       1Deferred

11501.2020       1
15461童 01ile‐            1良LA filc             tit.ヽ o/bit`ib」 ib慧」38ζ

` lbefci~  

‐

|  101/83/050/00600/AM20/    :o3/95/040/00871/AM20/   lo2.01.2020        1Date:2602.2020

1 1Decision:Lettcr for hard cOpy tO be issucd.The casc is rclisted on 26.2.2020.

|  ICase No.:137/8/83-ALC1/2019 Party Namc:UPL         IMect No/Datc:8/83-    status:Case

l  l                    lLTD。 (FORMERLY UNITED  IALC1/2019         1Deferred
l                    lPHOSPHORUS LTD)     1501.2020

15471011た   
‐
      良LA負 lc‐        titi、 3/7D五iも ib316恵」bttζ

`5`島
i

l  101/83/050/00601/AM20/    :o3/89/040/00032/AM20/   lo2 01.2020        Datc:26.02.2020
1  1  -                 |

| IDecision:Lcttcr for hard cOpy tO bc issued.The case is relistcd On 26.2.2020.

|  ICase No.:139/8/83-ALC1/2019 Party Name:UPL         Mcct No/Date:8/83-    status:Case
‐                      ILTD(FORMERLY UNITED  ALC1/2019         Deferred
t  ‐                    PHOSPHoRUS LTD。 )     15012020         1548 10Filc         ttLArilc         tic Nも

わatc1631b恵 33838 Dきたr
l  101/83/050/00603/AM20/   :o3/89/040/00031/AM20/   o201 2020        Datc:26.022020

1 1Decision:Lcttcr for hard cOpy tO be issued.The case is relistcd On 26.2.2020.

Case No. : I 35 I 8/ 83 - Al,Cl / 2019 P arty Name : GALAXy
ISURFACTANTS LTD,

IMcct No/Datc:8/83-
ALC1/2019
115.012020

lStatus:Case
tDeferred

1545

|

IHQ File IRLA Filc ILic No/Date:0310833845 1Dcfer
02.01.2020         :Date:26.022020

Dccision:.Lettcr for hard cOpy tO be issucd.The casc is rclistcd On 26.2.2020.
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Party Name:SBL
COLORTECH PVT LTD IALC1/2019

11501.2020
549‐責0 1il`        ~     良LA rilc lLic.No/Datc:0310833871 1Defer

i01/83/050/00604/AM20/      :03/95/040/00921/AM20/      .03.01.2020             1Datc:26022020

Ｆ
Ｌ
ド
‐

Case No.:141/8/83-ALCl/2019 Party Namc:SREE VANI
PERFUMERY WORKS,

.Case No.:140/8/83-ALC1/2019

IDcfcr

‐Date:26.022020

Decision :Letter for hard copy to be issued. The case is relisted on26.2.2020.

No.:142/8/83-ALC1/2019

I Uq f it. :0 I /83/050/00 6061 AM2O/ RLA Filc Lic.No/Datc:03 I 0833908 Deter
i :03/94lO40l006g6lANl2}l 06.01.2020 iDate:26.02.2020

Decision :Letter for hard copy to be is

Date:2|.o2.2020Pradeepffi,:.,,''.oon26.2.2020.
Place:New Delhi Foreign'frade Development Officer

Party Name:HUBERGROUP
INDIA PRIVATE LIMITED.

Status:Case
rDeferred

Decision :Letter for hard copy to be issued. The case is relisted on26.2.2020.

IMcct No/Datc:8/83-

:ALC1/2019
115.01.2020

,Status:Case
,Deferred

RLA Filc

:07/24/040/00236/AM20/
IンiC No/1)atc:0710115973
.03.01.2020

Mcct No/Datc:8/83-   IStatus:case



F‖eno P-47011/337/2019-TSW

町翼百 爛くф lく

赫 鏃 誦 赫

ョ「 a)コTF輛 3ギいてJ顧 目 釧 :Ч lく fa臓渕「コT

(撫製 )

Sub: A.A.No.0510404535 dated 07.11.2017-Hindustan Cork

Refo No.01/83/050/00944/AM19 dated 27.02.2019

Vide letter dated 27.11.2019 the firm has mentioned that export products

mentioned in the advance authorization as Cork and Cork Products, whereas it is cork
product only. They have also given composition of export product with net import

content and calculation of raw material for manufacture of end product with net content

and wastage.

ln the past for the export of the similar item, 5% wastage was allowed for cork
granules or broken cork and 2o/o wastage in synthetic rubber accordingly, following
norms are recommended.

Export Product: Cork and Cork product (containing 25o/o cork and cork
granules/broken cork and 54% NBR)

Quantity:

lmport Item:

157M丁

(Nand La:)
Consultant

06.01.2020

・

０

Ｓ

Ｎ

Item Name Quanlty

1 Cork qranules or broken cork 41.21 MT

2 Synthetic Rubber Acrylonitrile Butadiene
Rubber (NBR)

86 48 MT

DGFT(DES… lV)


